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6. A copy of the ambient air quality and | R/25 (colly)
stack emission reports issued by the 185-218
Government-approved laboratory
DATED: 10.04.2026 COUNSEL FOR RESPONDENT NO.6

PLACE: NEW DELHI

UDAY N. TIWARY
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF
ORIGINAL APPLICATION No. 1332 0f 2024

KASHMIR SINGH ... APPLICANT
/IVERSUS//

STATE OF HIMACHAL PRADESH & OTHERS
RESPONDENTS

REPLY / OBJECTION ON BEHALF OF THE RESPONDENT
NO. 6 TO THE JOINT COMMITTEE REPORTS DATED
06.02.2026 AND 09.02.2026

It is most humbly submitted on behalf of the Respondent no. 6 as under:

1.  That the Applicant, vide letter petition dated 25.09.2024, raised the
grievance regarding dust pollution in the area attributing it to the
operation of the cement manufacturing unit of the Respondent no.
6, M/s ACC Cement Limited (hereinafter the “Respondent
ACC”). The Respondent ACC filed its reply to the said petition on
16.04.2025 denying the allegations and further filed its additional
reply on 26.09.2025. The contents of the reply and additional reply
filed by Respondent ACC may be read as part and parcel of the
present reply.

For ACC Limiu
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2. That on 17.04.2025, this Hon’ble Tribunal constituted a three-

member Committee with the following observation:

“6. The Respondent No. 6- unit was found to be compliant
whereas, air quality parameters outside the residence of the
applicant were found to be violative of the environmental
norms. The matter of air pollution particularly PM 2.5
exceeding the environmental norms is a matter of grave
concern due to its adverse health impacts. ...

8. In the facts and circumstances of the present case we
direct the CPCB and the HPPCB to constitute a Joint
Committee comprising of representatives to be nominated by
the Chairman of CPCB and the Chairman of HPPCB and
one or more Experts to be co-opted by them to ascertain the
causes of air pollution in the area and suggest remedial
measures.”

3.  That the Joint Committee has filed two separate reports dated
06.02.2026 by the Committee members representing HPSPCB and
the independent member from IIT Ropar, and dated 09.02.2026 by
the Committee members representing CPCB. In terms of the order

passed by this Hon’ble Tribunal on 12.02.2026, the Respondent
ACC is filing its reply / objection to the reports.

A.  The two-member Committee Report dated 06.02.2026.

4.  The Joint Committee has returned a categorical finding that “the
respondent cement plant has been complying with National
Ambient Air Quality Standards (NAAQS) 2009 standards. The
latest real time data of CAAQMS for the year 2025 is annexed as

For AC?A(Emited
Mﬂzed Signato;-y
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Annexure-1II which is found to be within the prescribed limits.”

(Pg.1240 @ 1246).

5.  The Committee has directed the Respondent ACC to ensure that
operational breakdowns due to grid failure is minimised in order to
prevent intermittent fugitive dust emissions. (Pg.1240 @ 1247-
1248). In compliance, the Respondent had written to the State
Power Distribution Company in this regard on 30.05.2024 since the
occasional breakdowns are due to the failure of the electric grid and
the occasional power-tripping of 132 KV supply to the Respondent
from Kangoo substation. The Respondent ACC also wrote to the
Chief Engineer of the Electricity Department, Hamirpur,
requesting that the concerned officials may be directed to ensure
that the grid failure and power-tripping is minimised. The
representatives of the Respondent ACC met Sr. Executive
Engineer, Bilaspur on 29.01.2026 and emphasised the need for
minimal grid failure. The authorities have assured the Respondent
that it would address the issue on an urgent basis. The Respondent
ACC has sent a reminder to letter to the authorities on 02.04.2026
in this regard. The Respondent ACC is diligently pursuing the
matter with the authorities. A copy of the letters / representations
dated 28.07.2025, 29.01.2026 and 02.04.2026 are annexed
herewith and marked as Annexure R/22 (colly).

6. The Respondent ACC also seeks to highlight that it has taken
additional measures to prevent accidental discharge due to grid

failure. All equipment at the cement plant are fully interlocked with

For ACc
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the Air Pollution Control Devices, both in forward and reverse
interlock, ensuring that none of the equipment can be started or
stopped unless the Air Pollution Control Devices are in operation.
The system is further equipped with real-time alarms on the
Distributed Control System (DCS) screen to flag any abnormalities
in the operations enabling the Central Control Room (CCR)
Operator to take immediate and prompt action to avoid any
abnormality during the operation.

7.  That the Respondent ACC respectfully states that the main
objection to the Technical Expert Report is regarding the collection
of the road dust sample on 02.12.2025. This Hon’ble Tribunal, vide
its order dated 17.04.2025, had directed the Joint Committee “fo
ascertain the causes of air polfution in the area and suggest
remedial measures” thereby requiring a comprehensive scientific
and evidence-based evaluation of all the potential sources
contributing to the ambient air quality outside the house of the
Complainant. This is especially relevant when the ambient air
quality inside the plant has been found to be well within the

prescribed norms.

8. That the sample was collected on 02.12.2025. The photographs
taken at the time of sample-collection clearly show the under-
construction house of the Complainant and the pile of construction
material lying nearby. (Pg./1240 @ 1247). There is an ongoing
construction activity in the immediate vicinity and adjoining the

location where the sampling was conducted by the Technical

For A(}%ﬂ Limited
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Expert. The sample is being collected from a few meters away, and
there is every possibility of the construction material lying around
the under-construction house flying onto the road due to winds. The
Respondent ACC submits that the composition of dust arising from
such construction activity would include Calcium Oxide (CaO) and
Aluminum Oxide (Al:0s), which are the very constituents
mentioned in the Technical Report. The possibility of the
construction material lying in the vicinity of the house blowing
onto the road due to winds has not been adverted to in either of the

two reports filed by the Joint Committee.

That the Respondent ACC respectfully seeks to also bring two

important facts in this regard to the notice of this Hon’ble Tribunal.

First, the inspection and sampling was conducted at a time when
the movement of Respondent ACC’s trucks transporting cement /
clinker on the subject road had been discontinued pursuant to an
interim injunction issued by the Civil Judge, Bilaspur, H.P.
(Annexure I, Addl. Response, Respondent no.5 dated 16.12.2025,
pgs. 1197-1198). Therefore, the absence of vehicular movement at
the relevant time effectively rules out such operations as a

contributing source during the sampling period.

Second, the ambient air quality recorded at Admin block (which is
the monitoring station closest to the house of the Complainant) has

recorded air quality to be within the prescribed norms.

For '
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It is respectfully submitted, therefore, that the Joint Committee
ought to have also examined whether the reason for the poor
ambient air quality around the house of the Complainant could be
the movement of other vehicles on the road or the construction
material lying a few meters away from the place where the sample

was collected.

Third, the report of the CPCB Member of the Joint Committee has
recorded that “Around 2% of road dust are in the same range as
cement’. (Joint Committee Report dated 09.02.2026, pg.1289 @
1291). For this reason also, the Joint Committee ought to have set
out the possible reasons for the 98% of the road dust especially
when the Respondent ACC’s trucks had not been plying on that

road in view of the injunction granted by the Hon’ble Civil Court.

10. That the Respondent ACC respectfully submits at the same time
that it has made and will continue to make every endeavour to
ensure that the ambient air quality around the house of the
Complainant is not adversely affected due to the operations at the

plant.

B. The Report dated 09.02.2026 of the CPCB member.

11. Thatthe Respondent ACC respectfully submits that it appears from
the CPCB Report that sources of pollution other than from the
cement plant may not have been identified or apportioned. The
Report appears to proceed on the basis that ... knowing the fact that

there is no other visible source of pollution in the vicipity other

A%fn;d Signatory
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than the Cement Plant’. (Pg.1289 @ 1292, para. 2.0(1)(i)). It
appears that the ongoing construction and the construction material
lying in the vicinity of the location from where the sample was
collected on 02.12.2025 may have escaped the attention of the
Committee. (Please see the photos, Annex.3 @ pg. 1326).

That the Respondent ACC respectfully submits that construction
activity would constitute a significant and well-recognised source
of particulate matter, particularly fugitive dust. While ascertaining
the source of pollution, the Report does not appear to have adverted
to a possible link between such construction-related emissions and

the ambient air quality around the Complainant’s house.

That in such circumstances, any inference attributing the presence
of particulate matter in the sampled dust to the operations of the

Respondent no. 6 is untenable.

That the report, as submitted above, specifically records a finding
in para.9 (second bullet point) that only around 2% of the road dust
was in the same range as cement. Such a miniscule percentage
could not have contributed in any noticeable manner on the

ambient air quality around the house of the Complainant.

The Respondent respectfully submits without prejudice that there
may be some ambiguity in the conclusion drawn in paragraph 2
attributing approx. 75% of road dust to the plant when the same is
harmoniously read with page 1291 of the Report stating that around
2% of road dust are in the same range as cement, viz., 75% of 2%

lmlt!__ batinmi J
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which amounts to a miniscule 1.5%. A harmonious reading is |
imperative considering the fact that reliance on XRF otherwise may
not be since it merely indicates elemental composition which
cannot, in isolation, establish source attribution. The reported
presence of CaO (40%) and Al:Os (35%) is non-specific and
equally consistent with natural calcareous soil, road dust, and
degraded concrete material. Significantly, the report itself
acknowledges that the sample is “heterogeneous,” which
inherently contradicts any inference of a dominant single source.
Further, the Particle Size Distribution (PSD) analysis clearly
demonstrates that cement-related particulates are predominantly in
the fine fraction (2-50 pm), whereas the sampled road dust is
largely coarse (>600 pm) thereby negating the possibility of

cement emissions being the principal contributor.

16. Thatitis respectfully submitted, therefore, that the attribution made
in paragraph 2 may fall in the realm of a generalisation or a
possibility, and cannot be relied on without excluding the other
well-known contributors like re-suspended soil and road wear and
tear. It is also pertinent to mention that the road was concretised in
the month of November 2025 and the sample was collected on
02.12.2025, and the possibility of the CaO (40%) and AL.Os (35%)

has not been adverted to in the report.

17. That the Respondent ACC respectfully submits that the failure to
consider an evident and proximate source of dust vitiates the

Report and renders the conclusions incomplete and unreliable.
For ACC Mited -
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The Respondent ACC has duly undertaken and
implemented all remedial measures, suggestions and
recommendations made by the Joint Committee, which
has been noticed in the Joint Committee Reports as well
as the replies filed by the other respondents.

That the Respondent ACC has undertaken the remedial measures

in compliance with the recommendations and suggestions made by

the Joint Committee and the current status at the unit is as follows:

(a)

(b)

A sliding door in the clinker loading station has been
installed and is being maintained in addition to repairing and
maintaining the clinker feeding chutes to prevent accidental
discharge of dust emissions. A bag filter having a capacity of
20,000 m3/hr has been installed and maintained in the circuit
to mitigate the emissions. (Pl. see. Status Cum Progress
Report dated 24.01.2025, pg.21 para. (vi); Respondent no.5
Response dated 11.04.2025, pgs. 142-143 & 150, paras. 5
(iv) & (v) & 8 (x); Supplementary Report dated 15.04.2025,
pgs. 313 para. 2.1 Table S.no. 1; Two-member Report dated
06.02.2026, pg. 1242-1245, para. I, unnumbered para. 3 &
9)

A new state-of-the-art clinker loading station is under
installation which was scheduled to be commissioned in
December 2025 but was delayed due to incessant rains in the
area during the monsoon. The civil work has since been

completed, and the mechanical equipment has been received

ited balim
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at the unit. The supply and fabrication of the steel structure
is completed, and the erection of steel equipment is in
progress. Photographs of the current stage of construction of
clinker loading station are annexed herewith and marked as
Annexure R/23. (Pl. see. Respondent no.5 Response dated
11.04.2025, pgs. 144, 150-152, paras. 6(v), 8(x) 9; Two-
member Report dated 06.02.2026, pg. 12435, para. I, para. 9

last unnumbered para)

(c) Three-layer tree plantation along the boundary of the
premises has been completed. Additionally, 2500 saplings
were planted in the Plant, Colony and Mines Lease land
during the month of August 2025, and 3657 saplings were
planted during the Van Mahotsav celebration on 23.09.2025.
(PL. see Respondent no.5 Response dated 11.04.2025, pg.
145, paras.6(ii) & 8 (ii); Supplementary Report dated
15.04.2025, pgs. 313 para. 2.1 Table S.no. 2; Two-member
Report dated 06.02.2026, pg. 1244, para. I, para. 2)

(d)  The height of wind breaking GI Sheet wall has been raised
to approximately 9 meters (29.5 ft) from earlier 5 meters. (PL.
see Respondent no.5 Response dated 11.04.2025, pgs. 149,
para. 8 (vii); Supplementary Report dated 15.04.2025, pgs.
313 para. 2.1 Table S.no. 3;Two-member Report dated
06.02.2026, pg. 1245, para. I, para. 6&10)

For ACC Lijjited id DOA
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(e)  An oil and grease removal skimmer has been integrated into
the tyre washing system before recycling the wastewater
back into the tyre washing system. (Pl see Status Cum
Progress Report dated 24.01.2025, pg.21 para. (vii);
Respondent no.5 Response dated 11.04.2025, pgs. 145,
para.6(iii) & 8(viii); Supplementary Report dated
15.04.2025, pgs. 313 para. 2.1 Table S.no. 4, Two-member
Report dated 06.02.2026, pgs. 1244-12435, para. I, paras. (x)
& 7)

() A newly procured tyre washing system, along with oil and
grease removal system prior to recycling the wastewater
back into the tyre washing system is installed and is
operational at the cement exit road. All cement trucks are
made to pass through this tyre washer for cleaning prior to
exit. The tyre washing system is being maintained and is
under operation. (Pl see Supplementary Report dated
15.04.2025, pgs. 313 para. 2.1 Table S.no. 5; Two-member
Report dated 06.02.2026, pg. 1245, para. I, para. 7)

D. Additional measures taken by Respondent ACC.

19. That in addition to the above remedial measures, the Respondent
ACC has also undertaken the following measures to improve the

environmental conditions:

(a) A stretch of road has been widened from 240 meters to 500

meters with a drainage system and concreted with reinforced

ForAjc\WtEd bajirmil
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cement concrete (RCC) to mitigate fugitive emission. The

- entire stretch of approximately 600 meters has been
concreted with RCC. (Pl see Status Cum Progress Report
dated 24.01.2025, pg.2l para.(x); Two-member Report
dated 06.02.2026, pg. 1245, para. I, para. 8)

(b) A concrete footpath along with a safety railing has been
constructed along the aforesaid road to ensure the separation
of pedestrian movement from vehicular movement. (P/. see

Status Cum Progress Report dated 24.01.2025, pg.21 para.
(x))

(c) A total of 29 rain guns and 6 mist guns have been installed
along the cement exit road to maintain road moisture and
suppress dust emissions during truck movement and in
different locations in the Unit. (Pl see Status Cum Progress
Report dated 24.01.2025, pg.2l paras. (iv) & (),
Respondent no.5 Response dated 11.04.2025, pgs. 148,
para.8 (i), (v) (vi); Two-member Report dated 06.02.2026,
pg. 1244-1245, para. I, paras. 1, 4 & 5)

20. That the officials of Respondent no.5 have been regularly carrying
out the monitoring of Ambient Air Quality and Stack emission
standards. It collects samples from different locations at the site for
analysis. The analysis reports for all locations within the plant have
been found to be within prescribed limits. A copy of the analysis

reports of Ambient / Stack Air Quality dated 24.03.2025 to
For A C‘A,él%ited b 4 DDA ¢
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10.02.2026 issued by Respondent no. 5 are annexed herewith and

marked as Annexure R/24 (colly).

21. That the Respondent ACC has also engaged a Government-
approved third-party laboratory to carry out testing of ambient air
as well as stack emission. A copy of the ambient air quality and
stack emission reports issued by the Government-approved

laboratory are annexed herewith and marked as Annexure R/25

(colly).

22. That it is evident from these reports that the ambient air quality is
well within the prescribed norms and the Respondent ACC is
following the environmental norms. (Pl see, Status Cum Progress
Report dated 24.01.2025, pg.21 para.viii; Supplementary Report
dated 15.04.2025, pgs. 317 & 318, Table 4 & 5 para. 3.0 (ii);
Respondent no.5 Response dated 11.04.2025, pgs. 137-139,
paras.3-4; Two-member Report dated 06.02.2026, pg. 1245-1246,

para. II, unnumbered paras. 1-3)

In view of the above submissions, the Respondent ACC respectfully prays
that this Hon’ble Tribunal may be pleased to take the reply / objections to

the Joint Committee Report and dispose of the application.

DATED: 10.04.2026 COUNSEL FOR RESPONDENT
NO.6 - ;
PLACE: NEW DELHI UDAY N. TIWARY

For ACC Limited

Authorized Signatory

13



1365

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF
ORIGINAL APPLICATION No. 1332 0f 2024

KASHMIR SINGH ... APPLICANT
' //VERSUS//
STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS
AFFIDAVIT

o

I, Amitabh Rajat, son of Shri S N Mishra, aged about 53 years with office
at 4% F loor, Tewer E,WDLF Cyber Greens, DLF Cyber City, DLF Phase
3, Sector 24, Gurugram, Haryana — 1220002, do hereby solemnly affirm
and declare as under:

1.  That T am working as General Manager (Legal) with the
Respondent no. 6, and I am competent to swear to this affidavit. I
am well conversant with the facts from the records of the case.

2. That I have read and understood the contents of the accompanying
additional response by the Respondent no. 6 to the Original
Application which has been drafted by my counsel as per my
instructions and I state that the contents thereof are true. The
annexures are true copies of their originals.

3. Thatthe affidavit is being filed in support of the additional response
by the Respondent no. 6 to the Original Applicatigrb 5
_ : r ACC Cl,b'm'ned
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VERIFICATION

I, the above-named deponent do hereby solemnly verify and declare that

the contents of paragraphs 1 and 3 are true to the best of my knowledge

and belief and no material fact has been concealed therefrom.

Signed and verified on this 10" day of April, 2026 at Delhi.
For ACC Limited

nE‘P mmory
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF

ORIGINAL APPLICATION No. 1332 of 2024

KASHMIR SINGH ... APPLICANT
//IVERSUS//
STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS
LIST OF DOCUMENTS
S.NO PARTICULARS ANNEXURE | PAGE
NO
% A copy of the letters / representations dated R/22
28.07.2025, 29.01.2026 and 02.04.2026 16-23
2 Photographs of the current ;tage of R/23
construction of clinker loading station 24 - 238
3. A copy of the analysis reports of Ambient /| R/24 (colly)
Stack Air Quality dated 24.03.2025 to 20-184
10.02.2026 issued by Respondent no. 5
4. A copy of the ambient air quality and stack | R/25 (colly)
emission reports issued by the Government- 185 -218
approved laboratory

DATED: 10.04.2026

PLACE: New Delhi

COUNSEL FOR RESPONDENT NO. 6

UDAY N. TIWARY
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Annexure R/22 (colly)

adani

Cement

ACC/GCW/ENV/25/07/28 28™ July 2025

The Regional Officer,

H P State Pollution Control Board,
Near HPPWD Rest House, Dholra,
Bilaspur -174001

Sub : Information w.r.t. Power Grid Failure.

Dear Sir,

This 1s in reference to the subject matter and letter #PCB/BLP(167)/0.A. No. 1332/2024-91314 dated

23" July 2025 vide which your good self-have asked us to provide the information on the Power Grid
Failure and measures taken thereon,

Please find attached herewith the data summarized as advised. Kindly acknowledge the receipt of the

Same.

Thanking you,
Yours faithfully,
For ACC Limit

ty General Manager (Environment)

Gagal Cement Works
Encl:- As Stated i
ACC Limited www,scclimiced.com Despatcher' hV I8 ] % o
e i Ot B cnon Cobtrs Beag
Himachal Pradesh, India
CIN: LZ6940MHI936PLCO02515 . For l/?(/& m'tﬁd
Registerad Office; Cement House, 121, Maharshi Karve Road, Mumbai 400 G20, Maharashtra, India 'l_\
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Gagal Cement works
ACC Limited
Fugitlve Dust Emission in plant
Date From To Reason/Remarks
3{0.05.2024 1-20 M| 1:30 PM|K-2 Process disturb due to sudden feed rush
21.11.2024 630 AM|  6:45 AM|Power trip from Kangu
11,01.2025 7:00 AM| _ 7:15 AM|Kiin-1 Stopped due to Red spot, started & under stablization
17.01.2025 5:00 PM|  5:15 PM|Kiln-2 Stopped due to cyclone bricks failure,cyclone jam
1402.2025 3.00 PM|  3:10 PMIKiln-2 started after annual shutdown activity
23.02,2025 215 AM|  8:20 AMIKiln-1 process disturbance due to coating buildup fead cut
12.03.2025 1:10PM|  1:25 PM|Kiln-1 Stop due to roller bearning temp high
20.03.2025 5:24 PM|  5:36 PM{Kiln-2 Stop for Clinker cooler breakdown
15.04.2025 10-36 M| 10:41 PMIPower blackout, Entire process stop
01.05.2025 6:30 PM|  10:30 PM|Power blackout, Entire process stop
02.05.2025 5:07 M| 9:11 Aivi|Raw mill top air slide jam lead to spillage 7 fugitive emission
03.05.2025 9:40 AM| 10:00 AM|K-1 Coating rush & process disturb
13.05.2025 5.42 PM|  6:10 PM[Extreme atormy condition led fugitive emission
21.05.2025 9:10 AM|  9:21 AMICM-5 Dust coliector hopper jam iead to fugltive emission
21.05.2025 7:08 AM|  7:20 AM|Clinker DBC discharge chute jammed
03.06.2025 2:05 PM|  9:40 PM |Power trip from Kangu
30.05.2025 1:25 M| 1:50 PMIPC firing coal flow was disturbed
01.06.2025 5:22 PM|  5:35 PM{Housekeeping job under progress In packing house
13.06.2025 2.00 PM|  2.10 PM|Power trip from Kangu
18.06.2025 425 PM|  4.50 PM|Extreme atormy condition led fugitive emission
29.06.2025 9:18 PM|  9:22 PM|Power trip from Kangu
. %
ForAC imited
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" adani

Cement

Ref.: Elect/ACCI/1/2026 Jan 29 2026

To

Chief Engineer ES
HPSEB Lid,

Mattan Sidh, (H.P.)

Subjec{:  Regarding_frequent tripping of 132 KV supply of ACC plant from
Kanqoo substation, - :

Dear Sir,

We would iike 1o inform you that M/s AGC Ltd Gagal Cements works having a plant at
Barmana. The piant is getting the supply source from Kangoo sub station. Every month
we are facing the tripping of the 132 KV supply fed from Kangoo sub station. In this
week from 21 Jan 2026 onwards there was total 9 stoppages of 132 KV supply.The
detall of the stoppages are given below o

| Date Power fail Time | Power resumed Totai stoppage
[ 21-01-2026 11:50 AM 12:30 PM Power changeover from Kangoo
i grid ,‘ _
! U9:30 PM 08:35 F‘MI 7 : . - 02
fﬁhz_z,m-zozs 11:26 AM .24 AMI_- 'Power ghangeover at Kangoo
07:20 PM 07:23 PM : 02
23012026 |07:30AM | 08:32AM | 220 KV Shitdown and EaiTani
: C oy in (ocal Netwcrk‘ - :
12:25 PM " 101:05 PM 220 KV Shutdown and Earth fault
- | inlocal Network
02:27 PM 04:35 PM 220 KV Shutdown and Earth Tauit
in local Network
11:40 PM 220 KV Shutdown and Earth fault
in local Netwark
24-01-2025 01:20 AM 04
25012626 [ 0725 PV 02:58 PM Dus to 220132 KV LA Burst
J 1]
ACC Lirnited www.acelmlied.com
G2gal Cement Works
:;gmm: Tebsif Sadar,
Himachal Pfadelh-u-qqzs “ .. teqz
CiN.uGﬂUMHmaachomu F or A(':j ))_/Im‘ ]

Registered Offiea.
ttica: Cement House, 123, Maharish! Karva foad, Mumbal 400 G20, Maharashtry, Indig
puthorized signatory

18

_
"



1371

aclant

Comedl

Due to these power lailure we aro facing tho production losses as well as equipment
roliability, issues which comes in Croros. Our plant Is a continuous process plant and it
wil take us 5 to G hours or even more after one power stoppage to reach the optimum

production,

Dug to above mentioned reasons we are Unable lo Run the plant to its full capacity.

Hence we request your goodself to kindly laok into the matter to resolve the power
tripping/(ailure issue so that we get the uninterrupted power supply.

Yours Faithfully,

For ACC LTD .
{ Unit — Barmana )

W‘ .
{Mahav@er Singh Bolia)

Chief Plant Mandger

CC:a) Sr Executive Executive Engineer{ Electrical Division) Bilaspur
b) SE (Opn) HPSER Bilaspur

ACC Limited www, 3celimited com

Gagal Cament Works
VPO Gartmana, Tehsti Sadar,
Dl Bllaspur,

Himachal Pradesh - 174013

an; L26340MH1936PLC002515

F‘*"“ﬁ%“ﬂ,“%u@l Karve Road, Mumbal 400 020, Maharashtra, India

%tyh}zed Signatory
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adani

Cement

Ref.: Elect/ACC/4/2026 April 2 ,2026
To
SE Operations(ES)

HPSEB Ltd,
Bitaspur, (H.P))

Subject:  Regarding action taken on the frequent tripping of 432 KV supply of
ACC plant from Kangoo substation,

Dear Sir,

This has reference to our letter Elect/ACC/1/2026 dated 29 Jan 2026, regarding the
frequent tripping of the 132 Kv supply in the month of January 2026. These tripping
were from the Kangoo substation. After that our ACC-2 132 KV supply is not tripped.

We request your goodself to kindly update us regarding the actions taken at your end.
We shall be highly thankful to you.

Yours Faithfully,

For ACCLTD.
{ Unit - Barmana)

W&r
(Mﬂmﬂﬁﬁ;;;;;;:#

Chief Plant Manager

C:a) Sr Executive Executive Engineer{ Electrical Division) Bilaspur

. a4
R Mg : ’
e “a
174001 r
C Limited

ACC Limited www acclimited.com For AC
Gagal Cement Warks ' :
VPO Barmana, Tahsil Sadar,
Distt. Bilaspur, r P
Himachal Pradesh - 172013 uthorized Signatory
CIN: L26840MH1936PLO0025 15

Registered Office: Cement House, 121, Maharish Karve Road, Mumbai 400 020, Maharashtra, india
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Ref.: Elect/ACC/1/2026 Jan 29 ,2026

To

Chief Engineer ES
HPSEB Lid.

Mattan Sidh, (H.P)

Subject: Redqarding_frequent tripping of 132 KV supply_of ACC plant from
Kangoo substation.

Dear Sir,

We would like to inform you that M/s ACC Ltd Gagal Cements warks having a8 plart at
Bamana. The plant is getting the supply source from Kangoo sub station. Every manth
we are facing the tripping of the 132 KV supply fed from Kangoo sub station. In this
week from 21 Jan 2026 onwards there was total @ stoppages of 132 KV supply.The
detal of the stoppages are given below

;i Dzie Power fail Time | Power resumed Total stoppage
| 21-01-20286 11:50 AM 12230 PM Power changeover from Kangoo
grid S
05.30 PM o35 PV 02
S35 5026 | 1120 AM 1124 AM. Sower changeover at Kangoo
G720 BM 0723 PM ‘ 02 !
TZ301-2026 | 07:30 AM 0832 AM 530 KV Shiftdown and Earth fault
' in local Netwark
2.5 PM ©1:05 PM 556 KV Shifidown and Earth fault
in local Network
02:27 PM 04:35 PM 550 KV Shutdown and Earth fault
in local Network
11:40 PM 220 KV Shutdawn and Earth fault
in local Metwork
24-01-2026 01:20 AM : 04
29-01-2026 01:25 PM 02:58 PM Due to 220/132 KV LA Burst
Q‘& ! 3 01
Kop?
22N\ o\
ﬁoa ACC Uimited www acclimited,
Gagal Cement Works
wosmantensar.  FORAGE Limited
| Himachal Pradash - 174013
‘ CIN: usﬁaoﬁu}sasnmu :
Relllt!.rld éﬁ:e: Cement House, 121, Mah&r?sit?gﬁmfﬁgd‘?i 2@&% 020, Maharashtra, India
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Addani

wement

Due to these power failure we are facing the production losses as well as equiprent
reliability issues which comes in Crores. Our plant is a continuous process plant and i
will take us 5 to 6 hours or even more after one power stoppage to reach the aptimum

production.

Due to above mentioned reasons we are unable to Run the plant to its full capacity.

Hence we request your goodself to kindly look into the matter to resolve the power
tripping!féi!q re issue so that we get the Uninterrupted power supply. '

Yours Faithfully,

ForACCLTD.
{ Unit - Barmana )

@»Q)C%
(Mahavéer Singh Bolia)
Chief Plant Manager

Ccﬂa{gr Executive Executive Engineer( Electrical Division) Biiaspur
\ub’f SE (Opn) HPSEB Bilaspur

CiN: L26540MH1936PLC0025LS

. ;CC ll.lmited s www.acdlmlled..:um : = ; .
agal Cement Wo ’ . 3
VPG Baran, Tehali Sadar, . or AC CV}_-,HTI ited
Distt. Bilaspur, ;
Himachal Pradesh - 175013 ' ’ W :
- Authorized Signatory

Registerad Office: Cament Housa, 121, Maharishi Karve Raad, Mumbsai 400 020, Maharashtr, India
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Ref. Elect/ACC/4/2026 April 2 ,2026

To

SE Operations(ES)
HPSEB Ltd,
Bilaspur, (H.P.)

Subject:  Regarding action taken on the frequent tripping of 132 KV supply of
ACC plant from Kangoo substation.

Dear Sir,

This has reference to our letter Elect/ACC/1/2026 dated 29 Jan 2026, regarding the
frequent tripping of the 132 KV supply in the month of January 2026. These tripping
wers from the Kangoo substation. After that our ACC-2 132KV supply is nat tripped.

We request your goodself to kindly update us regarding the actions taken at your end.
We shall be highly thankful to you.

Yours Faithfully,

ForACC LTD.
( Unit— Barmana )

ool

{Mahaveer Singh Bolia)
Chief Plant Manager

CC:a) Sr Executive Executive Engineer( Electrical Division) Bilaspur

g&&%ﬁﬁ%ﬁxww

ectrical Divisi
HPSEBL Blaspur (HP”

Pin 174001 '
Forjygé Limited

ALC limnited waw.accimited.com

Gagal Cament Warks

VPO Garmana, Tehsil Sadar, Authorized Signatory

Distr. Bilaspur,

Himathal Pradesh - 174013 °

CIN: 26940MH1536PLCOC2515

Registerad Office: Cement House, 121, Maharishi Karve Road, Mumhai 400 020, Maharashtra, India
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Annexure R/24 (colly)
; “ H.P.STATE POLLUTION CONTROL BOARD
' = REPORT BY STATE BOARD ANALYST
H::i (Stack/Ambient Air) Monitoring Report
Report No: 15226404/A-16900 03/04/2025

1 hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed nnder sub-section (2) of
section 29 of the Air {Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer House of
ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

1 further certify that T have analyzed the aforementioned sample on 26/03/2025 to
03/04/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS
Sr. Parameier Name Results Units Permissible Limit Remark/Resul{
No. Analysis
1 PM 10 60.0 Jiicrogram NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The cnvelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 03/04/2025

Remarks of Lab Head:
=] ‘Eg
Promila Sharma, SO
(State Board Analyst)
RL Sundarmagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

ACC Ltd , Gagal Cement Works, Unit 11
581/37, 585/68 | Cement Works, P O Barmana 174013, Dist. Bilaspur, Himachal Pradesh., Bilaspur Sadar,

For Limited

“This is comguter generated document from HPOCMMS" Page 1of 2
Authorized Sian '

29
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Distt.Bilaspur, H.P.174013

For
“This is computer Qeneraled docurnent from HRPOCMMS"

Acc%mited

Authorized Signato:

Page 2 of 2

30
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h. H.P.STATE POLLUTION CONTROL BOARD
A REPORT BY STATE BOARD ANALYST
e (Stack/Ambient Air) Monitoring Report
HESICE
Report No: 15211264/A-16839 01/04/2025

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appoinied under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer House of
ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

1 fusther certify that I have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

|5 SAMPLING PARAMETERS i3
Sr. Parameter Name | Resulis Units Permissible Limit Remark/Result
No. Analysis
1 NOx 9.43 microgram |NA NA

mes/m3
2 s02 542 microgram |[NA NA

mes/m3
3 SO2-11 5.42 microgram |NA NA
L mes/m3
4 NOx-11 8.58 microgram |NA NA

L mes/m3

5 PM 10 61.0 microgram |NA NA

mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCRB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:

(]! [m]

& Ee

A4 {3._06
& Promila Sharma, SO
I'ed & (State Board Analyst)
4 o{fv RL Sundarnagar
5

“This is compuler generated document from HPOCMMS” Page 10f 2
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From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Ltd , Gagal Cement Works, Unit IT

‘LW
gor £ v
_gna’tﬂw

g
28
“This is compuiter ge GWQLmem from HPOGMMS"

Page 2 of 2
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*_ H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
oo (Stack/Ambient Air) Monitoring Report

Report No: 15211217/A-16838 01/04/2025

[ hereby certify that [ Promila Sharma, SO, Stalc Board Analyst duly appointed under sub-section (2) of
scction 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur,JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer Housc of
ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that T have analyzed the aforementioned sample on 25/03/ 2025 to

01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS |

Sr. Parameter Name Resulis Units Permissible Limit Remark/Result
No. Analysis
1 NOXx 6.01 microgram |NA NA

mes/m3
2 sSO2 4.44 microgram |NA NA
— mes/m3
3 SO2-ll 3.95 microgram |NA

mes/m3
4 NOx-I| 3.00 microgram |NA

| mes/m3

5 PM10 73.0 microgram

mes/m3

il

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:

[=E

o B

h
o \le/ & Promila Sharma, SO
g{(é (State Board Analyst)
& RL Sundarnagar
O‘ 2

“This is computer generated document from HPOCMMS™ Pageiof2
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From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundamagar

To:

ACC Ltd, Gagal Cement Works, Unit [1

581737, 585/68 Gagal Cement Works, P O Bamana 174013, Dist. Bilaspur
Distt.Bilaspur, H.P.174013

For ACC Limited

.
Mﬁ{jﬁed Eignaion

"This Is computer generated docurment from HFOCMMS™

Page 2 of 2
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n H.P.STATE POLLUTION CONTROL BOARD

1 sl REPORT BY STATE BOARD ANALYST

;::{"B {Stack/Ambient Air) Monitoring Report

Report No: 15212151/A-16848 01/04/2025

1 hereby certify that 1 Promila Sharma, SO, 5tatc Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 {rom Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to VRM Kiln (Unit-11) of ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68
Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur,, Himachal Pradesh., Bilaspur Sadar
Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

| further certify that I have analyzed the aforementioned sample on 25/03/2025 10
01/04/2025 and declare the result of analysis is to be as follows :-

[ SAMPLING PARAMETERS N

Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis

PM(Stack 7.00 mg/Nm3 ___|NA
The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 169. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Ilead:
EIHEIE. =]
Promila Sharma, SO
(State Board Analyst)
R Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

£

ACC Lid, Gagal Ccmﬂaéﬁrks, Unit I
581/37,585/68 ﬁgﬁ\ Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,

'@@Oﬂ
. &
¥ is computer gensrated document from HPOGMMS” Page 10of 2
N
O
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Distt.Bilaspur, H.P.174013

For ACC Limited

Md Signatory

“Tiis is computer generated dosument fram HEQOMIMS®

Page 2 of 2

36
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i (Stack/Ambient Air) Monitoring Report
HINCB

Report No: 15209729/A-16830

H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST

01/04/2025

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2023 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barm ana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis

reported below:

| further certify that I have analyzed the aforementioned sample on 25/03/2025 10

01/04/2025 and declarc the result of analysis is to be as follows -

E SAMPLING PARAMETERS

Sr. Parameter Name Results Units Permissible Limit Remark/Resulf

No. | Analysis

1 NOx 4.29 microgram |NA _
mes/m3

2 [s02 6.91 microgram |NA _
mes/m3

3 [SO2-Il 0.98 microgram |NA _

| mes/m3

4 INOx-H! 5.14 microgram |NA _
mes/m3
mes/m3

The condition of the seals, fastening and contaimer on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had colle
Signed this on 01/04/2025

Remarks of Lab Head:

o
i ‘6
«

A%
. o
P'o (}/Gngq“é

“This is computer generated document from HPQCMMS”

cted the sample.

[5]:5:[=1
5 L

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

Page 10f 2
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From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:

ACC Limited Unit |

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt.B ilaspur, H.P.174013

wad
Fov P

3 ory
4 signat
gﬂze’
“This is computer ﬁé‘g}ated decumsnt fram HPOCKMS®

Page 2 af 2
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‘ H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
'H‘:;; (Stack/Ambient Air) Monitoring Report

Report No: 15209386/A-16828 01/04/2025

I hereby certify that I Promila Sharma, 8O, State Board Analyst duly appoinied under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis

reported below:
I fusther certify that I have analyzed the aforementioned sample on 25/03/2025 t0

01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS T
Sr. | Parameter Name Resulis Units Permissible Limit Remark/Resnlt
No. Analysis
1 PM 10 63.0 microgram |NA NA
mes/m3
2 NOx 8.15 microgram |NA NA
mes/m3
3 sO2 0.98 microgram |NA NA
gl s mes/m3
4 S02-ll 1.97 microgram |NA NA
__|mes/m3
& NOx-Il 22.73 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB
and date of collection, name and designation of person who had collected the sample.

269. The envelope coniained details of sample

like source of sample, time
Signed this on 01/04/2025

Remarks of Lab Head:

il

'&6 E‘:ﬁg

=]

N
)
Promila Sharma, SO
OC" W @0“* (State Board Analyst)
o 965\% RL Sundarnagar
< 7
‘;\3
Page 10of 2

“This is computer generated document from HPOCMMS"
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From:
H.P. STATE POLLUTION CONTROL BOARD),
RL Sundarnagar

To:

ACC Limited Unit |

251,277 Gagal Cement Works,PO Bannana;Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

read
c Limite
cot ACY 7

oty

ed SN
A\ﬂhof V2!
“This is computer generated decument from HPOCKIMS®

Page 2 of 2
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‘ H.P.STATE POLLUTION CONTROL BOARD
il REPORT BY STATE BOARD ANALYST
S (Stack/Ambient Air) Monitoring Report
HP=5H
Report Ne: 15226772/A-16896 03/04/2025

I hereby centify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP Siate Poliution Control Board RO Bilaspur a Grab sample of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana, Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

1 further certify that I have analyzed the aforementioned sample on 26/03/ 2025 to
03/04/2025 and declare the result of analysis is to be as follows :-

| SAMPLING PARAMETERS

Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis

Bﬂl 10 78.0 mgram NA NA
mes/m3 _

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and datc of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Head:
=] [=]
S‘%
Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: 66
ACC Lhnited_[{g{\"t
251,277 aghi\ ‘ment Wo%is,PO Barmana,Bilaspur, Bilaspur Sadar,

C &
P’ N %\Q
6&\0& "This js computer generatsd document from HPOCMMS" Page 1 of 2
P
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Distt. Bilaspur, H.P, 174013

imite
c v
AC
Fo\'

MV%@“@""”
pathar2®

“This is computer generaled document from HEGCMIAS "
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H.P.STATE POLLUTION CONTROL BOARD

'j_,_‘__.i_., |L | REPORT BY STATE BOARD ANALYST
— (Stack/Ambient Air) Monitoring Report

Report No: 15225248/A-16889 03/04/2025

I hereby certify that I Promila Sharma, 8O, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab samplc of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit fox analysis

reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/ 2025 to

03/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS

Units Permissible Limit Remark/Result
Analysis

NA

Sr. Parameter Name Results

No.
1 PM 10 36.0

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

name and designation of person who had collected the sample.

like source of sample, time and date of collection,
Signed this on 03/04/2025

Remarks of Lab Head:
(51
Promila Sharma, $O
(State Board Analyst)
R1. Sundarnagar
From:
HP. STATE POLLUTION CONTROL BOARD,
RL Sundamagar
Teo:
ACC Limi@gUnit 1
251,278 agal Cemé;\nt Works, PO Barmana,Bilaspur, Bilaspur Sadar,
" S
o0 &
& &
‘4’06 “This is computer generated document from HFOCMMS” Page 10f 2
ﬁ&

L
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Distt.Bilaspur, H.P.174013

po

“This is computer generatad docisment from HPOGMMS®

Page 2 af 2
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~ H.P.STATE POLLUTION CONTROL BOARD
o REPORT BY STATE BOARD ANALYST
== (Stack/Ambient Air) Monitoring Report
HINAB
Report No: 15208842/A-16845 01/04/2025

1 hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 20 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Next to boundary wall
of ACCLtd (Adjoining to Sh. Kashmir Singh Poultry Farm, 31.41326, 76.832012) of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, IL.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows -

l SAMPLING PARAMETERS 4]
Parameter Name Results Units Permissible Limit Remark/Result
Analysis
PM 10 44.0 microgram |NA \NA
mes/m3 -

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in scaled envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:
EYE
[a]
Promila Sharma, SO
(State Board Analyst)
RI1. Sundarnagar
From:
J1.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
O
To '\'\-e'
ACC Limitga Unit 1
Y é@d
A
< @,é"’\g
< O ‘\O{\"’ “This is computer generated document ifrom HPOCMMS" Page 10f 2
Sh
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251,277 Gagal Cement Works,PO Barmana, Bil

aspur, Bilaspur Sadar,
Distt. Bilaspur, H.P.174013

o
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; ﬁ‘ H.P.STATE POLLUTION CONTROL BOARD
= REPORT BY STATE BOARD ANALYST
e (Stack/Ambient Air) Monitoring Report
Report No: 15208735/A-16843 01/04/2025

| hereby certify thatl Promila Sharma, SO, State Board Analyst duly appoinied under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Next to boundary wall
of ACC Ltd (Adjoining to Sh. Kashmir Singh Poultry Farm, 31.41326, 76.832012) of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that | have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS j
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis

microgram |NA
mes/m3

1 ‘PM 10 98.0

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of I.ab Head:
e
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL ROARD,
RL Sundarnagar
o
To: '\‘a

ACC Lasnided,/Unit 1
OL(“J‘ oY

2
o
g= @
\)@0 “This is computer generated document from HPOCMMS" Page 1of 2
@
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251,277 Gagal Cement Works

PO Balmana,Bilaspur, Bilaspur Sadar,
Distt. Bilaspur, H.P.174013

“This is computer generated dacument from HPOCMMMS"
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* H.P.STATE POLLUTION CONTROL BOARD
-a-a.-:':" REPORT BY STATE BOARD ANALYST
;i’s (Stack/Ambient Air) Monitoring Report
Report No: 15212320/A-16850 01/04/2025

1 hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cement Mill - 1 (Unit-1) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The
sample was in a condition £it for analysis reported below:

I further certify that | have anaiyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declarc the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |PMm(Stack) 10.00 ma/Nm3___INA NA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:
Promila Sharma, 80O
(State Board Analyst)
RL Sundarnagar
From:
I.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:
ACC Limited Unit |
251,277 Gaga{@tﬁ:m Works,PO Barmana,Bilaspur, Bilaspur Sadar,
s$ir, HP.174013
Q‘Oﬂ
g&°
O “This is computer generaled document from HPOCMMS" Page 1of 1
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1402 5“

‘_ H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
m;;'_ﬂ {Stack/Ambient Air) Monitoring Report
Report No: 15222809/A-16892 03/04/2025

L hereby certify that T Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cement Mill-5 (Unit-I} of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur. Bilaspur Sadar Digt, Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that 1 have analyzed the aforementioned sample on 26/03/2025 1o
03/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS

-]Sr. [Parameter Name Resulés Units Permissible Limit
’ No. |

1 |PM(Stack) 11.00 mg/Nm3  |NA

The condition of the seals, fastening and container on receipt was asfollows:-

Remark/Result
Analysis

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Head:
Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:
fo] . x‘ted
ACC Limited Unit | 1

251,277 Gagal Ceme{r}@br}c‘s._ Barman{a‘;Bilaspur, Bilaspur Sadar,
Distt.BiIasp%rd{ 174013 g@f\a’\"'
‘0{\'1-B
po

his is comouter generated document from HPOCMMS" Page 1 of 1
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. H.P.STATE POLLUTION CONTROL BOARD
e REPORT BY STATE BOARD ANALYST
—— (Stack/Ambient Air) Monitoring Report
Report No: 8689539/A-6865 29/03/2023

 hereby certify that [ Banita Thakur, JSO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 16/03/2023 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Port hole of Stack
attached to Cement Mill 3 & 4 of ACC Limited Unit 1, Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 11/03/2023 for analysis. The
sample was ina condition fit for analysis reported below:

I further certify that T have analyzed the aforementioned sample on 16/03/ 2023 to
29/03/2023 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Paramecter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |PM(Stack) 15.00 [mgNm3 _ |NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of -. The envelope contained details of sample like source
of sarple, time and date of collection, name and designation of person who had collected the sample.

Signed this on 29/03/2023

Remarks of Lab Head:

==

i

Banita Thakur, JSO
{State Board Analyst)
RI. Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: 5
ACC Limited Uni\td?;
Gagal CCIQS/I\K%OIKS,PO Barmana,Bilaspur, Bilaspur Sadar,
Dist ﬁsgu‘r/,@i.P.HAlOé_gi
< P g;\Q}(\
Q 0 .\1’66
1(\0" “This is compuler generated document frem HPOGMMS™ Page 1 of 1
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~_ H.P.STATE POLLUTION CONTROL BOARD
e REPORT BY STATE BOARD ANALYST
H:E:_’B (Stack/Ambient Air} Monitoring Report
Report No: 15222960/A-16893 03/04/2025

L hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2)of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP Stais Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cement Mill-3& 4 (Unit-II) of ACC Litd » Gagal Cement Works, Unit 11, 581/37,
585/68 Gagal Cement Warks, P O Barmana 174013, Dist. Bilaspur , Himacha] Pradesh.,
Bilaspur Sadar Distt. Bilaspur, ILP. 174013 on dated 25/03/2025 for analysis. The sample was in a
condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/2025 o
03/04/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS

lSr. [Parameter Name lResu]ts Units Permissible Limit Remark/Result
| No., | J Analysis

0 e - s ‘SIS
1 |PM(Stack) 17.00 mg/Nm3  [NA NA

The condition of the seq]s, fastening and container on receipt was asfoliows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and desi gnation of person who had collected the samplec.

Signed this on 03/04/2025

Remarks of Lab Head:

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: : “ed
; A
ACC Lid , Gagal Cement WoyRs, Wb I

700 o™

“This fs edmputer generated document from HPOCMIMS" Page 1 of 2

581/37, 585/68 %@CWP O Ba%@pa 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,
Wnoe!



Distt.Bilaspur, H.P. 174013
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A_ H.P.STATE POLLUTION CONTROL BOARD
e REPORT BY STATE BOARD ANALYST
H’I‘:L (Stack/Ambient Air) Monitoring Report
Report No: 15210153/A-16833 01/04/2625

[ hereby certify that I Promila Sharma, $O. State Board Analyst duly appointed under suh -section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur s Grab sample of Central Lubrication
Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, H.P. 174013 on dared 25/03/2025 for analysis. The sample was in a condition fit for
analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS |
|

Results Units Permissible Limit Remark/Result
Analysis

‘ Sr. | Parameter Name
No

IT INOx [

| microgram |NA
T‘"r S mes/m3 |

2 S02 : microgram |NA
| mes/m3

- = S ——
13 [so2- microgram |NA
[ | mes/m3 |
4 NOx-II microgram |NA
mes/m3 |
5 PM 10 microgram |NA

mes/m3
The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCE 269, The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:
:{ [ ]
<2 [=]
b
\;\((\ Promila Sharma, SO
] aﬂ—._/ o (State Board Analyst)
P‘O ) Q;\Q:Q% RL Sundarnagar
< &
<© &
Y
?;\}

"This Is computer 9enerated docurment from HEQCMMS™ Page 1 of 2
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From:
TLP. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Rilaspur Sadar,
Distt, Bilaspur, H.P.174013

.@b
N
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&
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

01/04/2025

Thakur, JEE, 4P State Pollution Control Board RO Bilaspur 2 Grab sample of Central Lubrication
Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, 1H.p. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for
analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 1o
01/04/2025 and declare the result of analysis is to be as follows -

(8% SAMPLING PARAMETERS
I
|Sr. Parameter Name  |Resnlis Units Permissible Limit  |Remark/Result
'No. | Analysis
1 INOx 6.43 microgram |NA NA
e mes/m3 | SN S
J2 802 0.98 microgram |(NA NA
- mes/m3 |
13 So2-1t microgram |NA NA
| o mes/m3 ==
|4 ‘NOX-” microgram |[NA NA
f o — |mes/m3 N |
5 PM 10 microgram [NA NA
L_ |mes/m3

The condition of the scals, fastening and container on receipt was asfollows;-

Filter paper was enclosed in sealed envelope with the impression of HPPCRB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had coliccted the sampie.

Signed this on 01/04/2025

Remarks of Lab Head:

A Promila Sharma, SO
& \ : (State Board Analyst)
G k 2&0(‘4 RL Sundarnagar

“This is camputer generated document from HPOCMIMS" Page 1of 2
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From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundamagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PQ Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P. 174013

“This is computer generated document from HPQGMMS™

Page 2 of 2
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“ H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
};:;; (Stack/Ambient Air) Monitoring Report
Report No: 15225562/A-16883 03/04/205

1 hereby certify that I Promila Sharma, 80, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Poltution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication
Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for
analysis reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to
03/04/2025 and declare the result of analysis is to be as follows :-

| SAMPLING PARAMETERS

|Sr. ‘Parameter Name |Results

No. .
11 IPM 10 750
S

The condition of the seals, fastening and container on receipt was asfollows:-

Remark/Resnlt
Analysis
microgram |NA NA

mes/m3

Permissible Limit

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Head:

C[u]
oy
(=]

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

Ta:
ACC Limited Unit 1 ed
251,277 Gagal Cement Works,P

gof i
Py .II\'\- d
“This is compumr(?méraféd document from HPOCMIMS” Page 1 of 2
potin®
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Distt. Bilaspur, H.P,174013
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A. H.P.STATE POLLUTION CONTROL BOARD
M REPORT BY STATE BOARD ANALYST
u::u (Stack/Ambient Air) Monitoring Report
Report No: 15209118/A-16826 01/04/2025

I hereby certity that I Promila Sharma, SO, Statc Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Aect, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis
reporied below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 1o
01/04/2025 and deciare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
T T
Sr. Parameter Nane ‘Results Units Permissible Limit | Remark/Result
No. | e Analysis
1 PM 10 138.0 micragram |NA NA

L__ls_____‘l\_.____ﬂfﬁm_&__

2 Nox 12.01 microgram |NA NA

13 502 2.96 micragram [NA NA

[ | - mes/m3

4 S02-1 3.45 microgram |[NA NA

‘ mes/m3 |

5 INOx-Il 6.43 microgram |NA NA

M _ lmesm3 | .

The condition of the seals, fastening and container on receipt was asfollows:-

Fiiter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:

W
W™ Promila Sharma, SO
G \- (State Board Analyst)
™ /L/ e‘oﬂ RL Sundarnagar

ey
“This is cumpf.rten%anerated document from HPOCMMS™ Page 1 of 2
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From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To:
ACC Limited Unit 1
251,277 Gagal Cement ‘Works,PO Barmana,Bilaspur, Bilaspur Sadar,

Distt.Bilaspur, H.P.174013

“This is compuier generated document from HPOCMMS"

Page 2of 2
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A H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
b i (Stack/Ambient Air) Monitoring Report
Report No: 15209229/A-16827 01/04/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HF State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The sample was in a condition fit for analysis
reported below;

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is 10 be as follows :-

SAMPLING PARAMETERS
Sr. I[Parameter Name Results Units Permissible Iimit Remark/Result
No. | (S ] Analysis R
1 NOx 3.86 microgram [NA NA
e S — |mes/m3 | e | =
"2 S02 5.92 microgram |NA NA
| et —mesim | 0| @000
(3 S02-1 5.42 microgram |NA NA
[ ] _ |mes/m3 TR N ]
4 |N0x-l| 2.57 microgram |NA NA
-1 000 Imesim3 | |
5 PM 10 56.0 microgram |NA NA
b mes/nﬁ_L___\J\___J

The condition of the scals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:

[=] &[]
N [

N
W Promila Sharma, SO
Cr \- (State Board Analyst)
< o RL Sundarnagar
B o0%
S0

5
B
"This is cg‘mpurer generated dacument from HPOCMMS® Page 1 of 2
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From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundamagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

i
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A H.P.STATE POLLUTION CONTROL BOARD
— REPORT BY STATE BOARD ANALYST
‘:‘:{:’H (Stack/Ambient Ajr) Monitoring Report
Report No: 15209025/A-16825 01/04/2025

T hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section 2)of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt,
Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis
reported below;

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS ol
Sr. |Parameter Name J’Res ults Units Permissihle Limit Remark/Result
No. | —— | . | Analysis
/1 |fN0x 11.57 microgram |NA NA
] mes/m3 —e oo b —)
2 S02 2.96 microgram |NA NA
l — ) Imesm3 | e
13 SO2-1I 3.95 microgram |NA NA
| —  mes/m3 | 00 |
7.72 microgram |NA NA
b [mes/m3 | NS SR
5 IPM 10 53.0 microgram |NA NA
L S ____|mes/m3 |

The condition of the seais, fastening and container on receipt was asfollows:-
Filter paper was enclosed jn sealed envelope with the impression of HPPCB 269, The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:

EYE
T

.\&@6
Xed) Promila Sharma, SO
\r\// 5 (State Board .Anaiyst)
n,,‘-.‘"“' ' RL Sundarnagar

Pl

o( LS
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A
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From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt Bilaspur, H.P.174013

“This is campuier generated document from HPOCMMS”

Fage 2 of 2
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*_ H.P.STATE POLLUTION CONTROL BOARD
.. REPORT BY STATE BOARD ANALYST
4:;_‘5 (Stack/Ambient Air} Montftoring Report
Report No: 15226710/A-16895 03/04/2025

L hereby certify that I Promila Shar ma, $O, State Board Analyst duly appointed under sub-sec tion (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP Stalc Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt,
Bilaspur, H.P. 174013 on dated 26/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/2025 1o
03/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
L Sl
Sr. fParamcter Name | Results [Units Permissible Limit

|No. | -
1 IPM10 43.0 /microgram NA
L] — mes/m3 |

The condition of the seals, fastening and container on receipt was asfollows:-

Remarl/Result
Anal Y sis

NA

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269, The envelope contained details of sample
like source of sample, time and date of collection, name and designarion of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Head:

mm
5

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
. “ed
ACC Limited Unit 1 .‘m\
251,277 Gagal Cement ,PB Wana,Eilaspur, Bilaspur Sadar,
¢of ~ Ty
a g
el
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Distt.Bilagpur, H.P.174013
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A H.P.STATE POLLUTION CONTROL BOARD
oS REPORT BY STATE BOARD ANALYST
p;::u (Stack/Ambient Air) Monitoring Report
Report No: 15228414/A-16901 03/04/2025

I hereby certify that T Promila Sharma, SO, State Board Analyst duly appointed under sub-scetion (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 reccived on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist, Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
26/03/2025 for analysis. The sample was in a condition fit for analysis reported below:;

I further certify that [ have analyzed the aforementioned sample on 26/03/2025 to
03/04/2025 and declare the result of analysis is 1o be as follows :-

SAMPLING PARAMETERS
| 25 | | |
| Sr. |Parameter Name ‘ Results Units | Permissible Limit Remark/Result

!N_u. Analysis

1 PM10 Jso.o o microgram |NA e
L e e § mes/m3 J ]

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCRB 269, The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Head:
(=] o]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Ltd, Gagal Cement Works, UnjeJT\_V
581/37, 585/68 Gagal CeFmSJf Works. P O ana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,

a ‘5\9“6‘0

ried

umo('\ze
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‘_ H.P.STATE POLLUTION CONTROL EOARD
S REPORT BY STATE BOARD ANALYST
= {Stack/Ambient Air) Monitoring Report
HISECH
Report No: 15210446/A-16835 01/04/2025

I'hereby certify that I Promila Sharma, 80O, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of
ACC Ltd, Gagal Cement Works, Unit II, 381/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 1o
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS —‘
‘ Sr. |l:'aranu.-ter Name Results Units Permissible Limit Remark/Result
No. | _J | Analysis
1 [nox l10.72 microgram |NA NA

| e, ———fmesms | ™
2 802 5.92 microgram |NA NA

mes/m3 |

| -
3 SO2-l 6.91

microgram ?\E ?\JA
—  |mesim3 | SN ]
4 INOx-It <‘8.15 microgram |NA NA
1 —— mesm3 |
5 PM 10 49.0 microgram |NA NA
j___J_____ mes/m3 —_L—____—.__J

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and des; gnation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:
TRE |
o [x]

'\(0\ Promila Sharma, 80

k! (State Board Analyst)
O ot RL Sundarnagar ;

0( P 65\9(\@
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From:
H.P. STATE POLLUTION CONTROL BOARD,

RIL Sundamagar

Te:
ACC Ltd, Gagal Cement Works, Unit 1
581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bil

DisttBilaspur, H.P.174013

aspur , Himachal Pradesh., Bilaspur Sadar,

“This is computer generated document from HPOQCMMS® Page 2 of 2
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» H.P.STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
S {Stack/Ambient Air) Monitoring Report
MR
Repert No: 15210446/A-16835 01/04/2025

I hereby certify that | Promila Sh arma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit 11, 581 /37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

L further certify that 1 have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
l Sr. ‘ Parameter Name | Results Units Permissible Limit | Remark/Result
L}JO. Analysis
1 NOx 10.72 microgram |[NA NA
i ! mes/m3 ]
2 S02 5.92 microgram |NA NA
L mes/m3
3 [soz 6.91 microgram |NA NA
[ L mes/m3
4 INOx-II 8.15 microgram |NA NA
! mes/m3 s
5 |PM10 49.0 micragram |NA NA
L mes/m3 J

The condition of the seals, fastening and container on receipt was asfollows;-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:

E : ’
é L]
6 -
.\ll"
= S Promila Sharma, SO
G A9 (State Board Analyst)
g\%° RL Sundarnagar
&
{ a2
&
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From:
HP. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Ltd, Gagal Cement Works, Unit I
581737, 585/68 Gagal Cement Works, T O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,

Distt. Bilaspur, H.P.174013

“This is computer generated documeant fram HPOGMMS" Page 2 of 2
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*_ H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
B (Stack/Ambient Air) Monitoring Report
Report No: 15210571/A-16836 01/04/2025

I hereby certify that [ Promila Sharma, SO, Swic Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/43/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grah sample of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit IT, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist, Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

[ further certify that I have analyzed the aforementioned sample on 25/03/2025 1o
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
‘Sr. '[Parameter Name |Results Units ‘Permissible Limit | Remark/Result
No. Analysis
1 {NOx 6.43 microgram |[NA NA
mes/m3 S
4.44 microgram |NA NA
mes/m3 |
E.QS microgram |NA NA
— mes/m3 e ]
3.43 microgram |NA NA
__J mes/m3 a
898.0 microgram |NA NA
- mes/m3 J

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in segled envelope with the impression of HPPCB 269, The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:
Ol:10
e =] E E
W
((\\
\ Promila Sharma, SO
W s
2° (State Board Analyst)
%\g“ RL Sundarnagar
<
o) NG
Q o

A
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From:
HP.STATE POLLUTION CONTROL BOARD,

RL Sundanagar

To:
ACC Ltd, Gagal Cement Works, Unit II
581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himach

Distt. Bilaspur, [LD. 174013
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A_ H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

EL T
Ll

HIseB

Report No: 15210446/A-16835 01/04/2025

L hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Contrel of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur & Grab sample of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that T have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
!Sr. |Parameter Name Results lUru'ts lPf.*rmiss.iblee Limit |Remark/Resnlt
[No. S e——— A Analysis
"1 NOx 10.72 microgram |NA NA
] o mesfm?:_____________

2 |so2 5.92 microgram |NA NA
IR____ mes/m3 | S R
ja SO2-If 6.91 microgram |NA NA
— et - mes/m3 | —
4 NOx-II 8.15 microgram |NA NA

mes/m3 - |
5 PM 10 490 microgram |NA NA
L | mes/m3 _____\I\___g

The condition of the seals, fastening and conlainer on receipt was asfollows:-

Filter paper was enclosed in sealed enve lope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person whe had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:
(=]

; ‘_e‘} Promila Sharma, SO

oA (State Board Analyst)

A V) RL Sundarnagar

.l
20
< @
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From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To:
ACC Lid, Gagal Cement Works, Unit 1
581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal

Distt.Bilaspur, H.P.174013

"This is computer generated document from HPOCMMS”

Pradesh., Bilaspur Sadar,
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ﬁ_ H.P.STATE POLLUTION CONTROL BOARD
.. REPORT BY STATE BOARD ANALYST
H::I:; (Stack/iAmbient Air) Monitoring Report
Report No: 15226037/A-16898 13/04/2025

[ hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 198] received on 26/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H1.P. 174013 on dated
25/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

[ further certify that I have analyzed the aforementioned sample on 26/03/2025 o
03/04/2025 and declare the result of analysis is to be as follows :-

I: : SAMPLING PARAMETERS

| Sr. |Parameter Name {Resn]ts Units Permissible Iimit Remark/Result
[No. - ‘ Analysis

K PM 10 77.0 microgram |NA NA
g___A___ mes/m3 N .

|
The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the innpression of HPPCB 269. The envelope contained details of sample
like source of sample. time and date of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2025

Remarks of Lab Heud:

(]34 (]
s
o1 o]

Promila Sharma, SO

(State Board Amalyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To AB
ACC Lt , Gagal Cement W nit [T
581/37, 585/68 Ga Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,
yoty
? 0( dg\gﬂa

(2©
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‘ H.P.STATE POLLUTION CONTROL BOARD
—— REPORT BY STATE BOARD ANALYST
o= (Stack/Ambient Air) Monitoring Report
Hircl
Report No: 15212217/A-16849 01/04/2025

[ hereby certify that I Promila Sharma, $O, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Coal Mill -2 (Unit-I} of ACC Litd » Gagal Cement Works, Unit 11, 581/37, 585/68
Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar
Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

[ further certify that T have analyzed the aforementioned sample on 25/03/2025 to
01/04/2025 and declare the result of analysis is to be as follows :-

’i SAMPLING PARAMETERS

|Sr. IParameter Name |Results Units Permissible Limit Remark/Result
No. - Analysis

11 |PM(Stack) 11200 Img/Nm3  |NA INA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample,

Signed this on 01/04/2025

Remarks of Lab Head:
!
EXE
E’ﬂg!
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
HP. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
.\‘\66
To: '\('0

ACC L, Gagal Ce orks, W It oy
581/37, 585/686‘@5%1’ Cement l@@@ Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar,
)
¢ /
pl
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1434 42

H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

L.

e | Lo

HFNYE

Report No: 15223216/A-16881 03/04/2025

I hereby certify that I Promila Sharma, 8O, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, HP State Polhution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Coal Mill-1 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Dist1. Bilaspur, H.P. 174013 on dated 25/03/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to
03/04/2025 and declare the result of analysis is 10 be as follows :-

F SAMPLING PARAMETERS
I
'Sr. Parameter Name Results Units Permissible Limit Remark/Result
[No. Analysis
1 |PM(Stack) 114.00 mg/Nm3  [NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelepe contained details of sample
like source of sample, time and date of collection, name and designarion of person who had collected the sample.

Signed this on 03/04/2025

Remarks of Lab Head:

[S]2¢ ]

Ea:

Promila Sharma, SQ
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barg

\W

Distt.Bilaspur, H.P.174013 Cr
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; n H.P.STATE POLLUTION CONTROL BOARD
i _— REPORT BY STATE BOARD ANALYST
H‘ji; (Stack/Ambient Air) Monitoring Report
Report No: 15211964/A-16846 01/04/2025

I hereby certify that 1 Promila Sharma, S0, State Board Analyst duly appeinted under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, IP State Pollution Contrel Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cooler ESP (Unit-II) of ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68
Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar
Distt. Bilaspur, H.P. 174013 on dated 24/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

1 further certify that 1 have analyzed the aforcmentioned sample on 25/03/2025 1o
01/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS j
Sr. Parameter Name Results Units Permissible Limit Remark/Result
| No. Analysis
1 |pM(Stack) 13.00 ma/Nm3___[NA INA |

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 01/04/2025

Remarks of Lab Head:
[=] 2! [=]
I]Eﬁ
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
&
To: X&

N
ACC Ld -,\'dagal Cement Works, Unit IT
SSU@ 5/68 g%\ ent Works, P O Barmana 174013, Dist. Bilaspur, Himacha! Pradesh., Bilaspur Sadar,
@) &®
¥ A&
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. ~ H.P.STATE POLLUTION CONTROL BOARD
ame REPORT BY STATE BOARD ANALYST
*;:;’B (Stack/Ambient Air) Monitoring Report

Report No: 15226601/A-16906 03/04/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 26/03/2025 from Arpan
Thakur, JEE, P State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of ACC
Ltd. (Gagal Limestone Mincs), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 con dated 26/03/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 26/03/2025 to

03/04/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Resulis Units Permissible Limit | Remarlk/Result
No. Analysis
1 PM 10 31.0 microgram |NA NA
B mes/m3 J

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like souree of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 03/04/2023

Remarks of Lab Head:
R
IR
Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: , Ke’(')-

\
A CCLtd. (Ga@(@mestone Mines)
1502726, 15QB/26ACC Lid. ana , Bilaspur Sadar,
Lo
9
4>
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* H.P.STATE POLLUTION CONTROL BOARD
S REPORT BY STATE BOARD ANALYST
b (Stack/Ambient Air) Monitoring Report
HECB
Report No: 15211140/A-16837 01/04/2025

1 hereby certify that [ Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/03/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer House of
ACC Ltd , Gagal Cement Works, Unit 1L, 581/37, 583/68 Gagal Cement Works, P O Barmana
174013, Dist. Bilaspur , Himachal Pradesh., Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
24/03/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/03/2025 to

01/04/2025 and declare the result of analysis is to be as follows -

i SAMPLING PARAMETERS =
Sr. |Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 NOx 11.15 microgram |NA NA

mes/m3

2 SO2 2.96 microgram |[NA NA

mes/m3

3 SO2-i 2.96 microgram |NA NA

| mes/m3

4 INOx-! 14.58 microgram |NA NA

| mes/m3
5 PM10 93.0 microgram |[NA NA
mes/m3

The condition of the scals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269, The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 01/04/2025

Remarks of Lab Head:

[m]2![=]
> w
N EI&

& &
W / (§~° Promila Sharma, 8O
OO MR/AZ (State Board Analyst)
o RL Sundarnagar
W (8}
N
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From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:

ACC Ltd , Gagal Cement Works, Unit I}

581/37, 585/68 Gagal Cement Works, P O Barmana 174013, Dist. Bilaspur , Himachal Pradesh.. Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

A

. o
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n H.P.STATE POLLUTION CONTROL BOARD
— REPORT BY STATE BOARD ANALYST
S (Stack/Ambient Air) Monitoring Report
HENB
Report No: 16247751/A-18548 11/07/2025

T hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cooler ESP (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition fit for analysis reported below:

1 further certify that T have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS |
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |pm(Stack) 15.00 Img/Nm3__ [NA INA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
ike source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2023

Remarks of Lab Head:
[=]2[=]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RI Sundarnagar
o]
To: .6,@
ACC Limited Unit 1 <&

251,277 Gagal Cement

,{}ff(s ,\Pgﬁa-r&mn@:mlaspur, Bilaspur Sadar.
&

Distt.Bilaspur, H.P.]
E P
< &
R 2
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A H.P.STATE POLLUTION CONTROL BOARD
— REPORT BY STATE BOARD ANALYST
<ot (Stack/Ambient Air) Monitoring Report
Report No: 16247379/A-18549 11/07/2025

I'hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, 1P State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis
reported below:

[ further certify that T have analyzed the aforementioned sample on 28/06/2025 1o
11/07/2025 and declare the result of analysis is to be as follows :-

|2 SAMPLING PARAMETERS

'Sr. !ParameterName ‘lResults
|No.

i’1 PM 10 J’gz.o

Units Permissible Limit Remark/Result
| Analysis

micragram NA NA

mes/m3 |

Filter paper was enclosed in sealed envelope with the impression of HPPCR 269. The envelope contained details of sample

The condition of the seals, fastening and container on receipt was asfollows;-

like source of sample, time and date of collection, name and designation of person who had collected the sample,
Signed this on 11/07/2025

Remarks of Lab Head:

(=] %81

5y

Promila Sharma, SO
(State Board Analyst)

RL Sundarnagar
From;
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
5 :‘_36
To: ,‘{\\ :

ACC Limited Unit 1
251,277 Gagal Cement Works,P

¢
\}'&0
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

Report No: 16247441/A-18550

11/07/2025

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Conirol of Pollution) Act, 1981 received an 28/06/2025 from Arpan
Thakar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication
Cell of ACC Limited Uni¢ 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur

Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for
analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 1o
11/07/2025 and declare the result of analysis is to be as follows :-

E SAMPLING PARAMETERS

: [ |

Sr, ‘Parameter Name ‘ Results Units Permissible Limit | Remark/Result
(No. | | ——— Tt N | Analysis

K PM 10 93.0 microgram [NA NA

/S S o mes/m3 e

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPC

B 269. The envelope contained details of sample

like source of sample, time and date of collection, name and desi gnation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Limited Unit 1

“This is computer generaled document from HPOCMMS”

%=
[=] i&ﬁ
Promila Sharma, SQ

(State Board Analyst)
RL Sundarnagar
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“ H.P.STATE POLLUTION CONTROL BOARD
M REPORT BY STATE BOARD ANALYST
;;::u {(Stack/Ambient Air) Monitoring Report
Report No: 16247410/A-18552 11/07/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2)of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, 1P State Pollution Control Board RO Bilaspur 2 Grab sample of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt,
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that T have analyzed the aforementioned sample on 28/06/2025 10
11/07/2025 and declare the result of analysis is to be as follows :-

E SAMPLING PARAMETERS

'Sr. [Parameter Name Results Units Permissible Limit |Remark/Result
INo. | | Analysis

1 |PM10 65.0 microgram |NA

L | mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

S—

Filter paper was cnclosed in sealed envelope with the impression of HPPCR 269. The envelope contained deails of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample,
Signed this on 11/07/2025

Remarks of Lab Head:

[=]2[E]

SR

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: . 66
W
ACC Limited Unit 1 \}f“
251,277 Gagal Cement Works P mar) i aspu%\@ﬂaspur Sadar,
< P~ c_‘,\‘é(\
o

“This is computer ge@gﬁ&d daocument from HPOCMMS® Page 1 of 2
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‘_ H.P.STATE POLLUTION CONTROL BOARD
S REPORT BY STATE BOARD ANALYST
H‘:{:’ﬁ (Stack/Ambient Air) Monitoring Report
Report No: 16247783/A-18551 11/07/2025

I hereby certify that 1 Promila Sharma, SO, State Roard Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grah sample of Sampling Port of Stack
attached to Ceal Mill-1 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition it for analysis reported below:

[ further certify that 1 have analyzed the aforementioned sample on 28/06/2025 w0
11/07/2025 and declare the result of analysis is to be as follows -

] SAMPLING PARAMETERS

Sr. Parameter Name Resulis Units Permissible Limit |Remark/Result

No. _ Analysis A
1 PM(Stack) 116.00 mg/Nm3  |NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCR 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample,

Signed this on 11/07/2025

Remarks of Lab Head:

(=] Z![s]

Promila Sharma, SO
(Staie Board Analyst)

RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:
ACC Limited Unit ! -\166

251,277 Gagal Cement Works, PO Bar@h%ur, Bilaspur Sadar,
' <
T

Distt.Bilaspur, HP.174013 G
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*I H.P.STATE POLLUTION CONTROL BOARD
“._' REPORT BY STATE BOARD ANALYST
o (Stack/Ambient Air) Monitoring Report
HINE
Report No: 16247816/A-18555 11/07/2025

1 hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section ) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to RABH (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further cextify that I have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS 2
Sr. Parameter Name Results Units Permissible Limit Remark/Result
Na. Analysis
1 |PM(Stack) 112.00 |mg/Nm3 _ [NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2023

Remarks of Lab Head:
&
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:

H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

o3
x&
Te: N
ACC Limited Unit 1 v N

%)
251,277 Gagal cemem@@ksm WBilaspur, Bilaspur Sadar,
&
&

Diistt. Bilaspur, FLP,l o1

o
<& °
W
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A_ H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
H:::H (Stack/Ambient Air) Monitoring Report
Report No: 16247552/A-18556 11/07/2025

I hereby certify that I Promila Sharma, SO, State Board Analysl duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of A C C
Ltd. (Gagal Limestonc Mines), 1502/26, 1500/26 ACC Litd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that T have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to he as follows :-

SAMPLING PARAMETERS
|Sr. Parameter Name |Results ‘Units Permissible Limit |Remark/Result
[No. | Analysis
1 PM10 18.0 microgram [NA NA
L mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained detajls of sample
like source of sample, time and date of collection, name and designation of person who had collected the saraple.

Signed this on 11/07/2025

Remarks of Lab Head:

[=]5 =]
=l
[=]} %

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: _ m\'ﬂ.‘ad

A C C Ltd. (Gagal Limestone Mines) e A

1502/26, 1500/26 ACC Ltd. Baqn ; Bilaspur &
¢O

“This is computer generg;ed document from HPOCMMS" Page 1 of 2
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A_ H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
o (Stack/Ambient Air) Monitoring Report
Report No: 16247506/A-18554 11/07/2025

Lhereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Poliution Control Board RO Bilaspur a Grab sample of Transformer House of
ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68 Gagal Cement Works, VPO Barmana,
Tehsil Sadar, Distt, Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for
analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
| Sr. [Parameter Name Results Units Permissible Limit |Rem ark/Result
No, _ | Analysis
| 1 #PM 10 95.0 microgram |NA NA
L1 " |mes/m3 ]

The condition of the seals, fastening and container on receipt was asfollows:«

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269, The envelope contained details of sample
like source of sample, time and date of collection, name and designation of parson who had collected the sample,

Signed this on 11/07/2025

Remarks of Lab Head:

EE
R
i

Promila Sharma, SO

(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
o
To: e

ACC Ltd , Gagal Cement Works, Unig Jp-, \-
581/37, 585/68 Gagal Cement V\;orﬁ\ Q Wua, ggtmﬂ Sadar, Distt. Bilaspur, Bilaspur Sadar,
¢O v o9
i

Bad
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* H.P.STATE POLLUTION CONTROL BOARD
—— REPORT BY STATE BOARD ANALYST
H‘I;:; (Stack/Ambient Air) Monitoring Report
Report No: 16847359/A-19504 15/09/2025

[ hereby certify that I Promila Sharma, 8O, State Board Analyst duly appeinted under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Admin Office of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt,
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the atorementioned sample on 03/09/2025 to
15/09/2025 and declare the resuit of analysis is to be as follows :-

l SAMPLING PARAMETERS
|Sr. lPamm eter Name |Results Units Permissible Limit | Remark/Result
No. | ] _ Analysis
1 |Pm10 61.0 microgram |NA NA
| Y | |mes/m3 - ]

The condition of the seals, fastening and contajner on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 15/09/2025

Remarks of Lab Head:

Of0)
TR

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: .\‘@d

ACC Limited Unit 1 \’.‘t(::f'/

251,277 Gagal Cement Wm‘& ,BiIas_gpﬁ,‘\Bilaspur Sadar,
\! ™

X9
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A H.P.STATE POLLUTION CONTROL BOARD
A REPORT BY STATE BOARD ANALYST
== (Stack/Ambient Air) Monitoring Report
His[Cl
Report No: 16847375/A-19508 15/09/2025

L hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2)of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication
Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for
analysis reported below:

[ further certify that I have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the resylt of analysis is to be as follows :-

r SAMPLING PARAMETERS
[Sr. ‘Parameter Name | Results Units Permissible Limit | Remark/Result
|No. | Analysis
| - s o A
1 PM 10 52.0 microgram |[NA NA
‘ ! - mes/m3 1 ]

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed cnvelope with the impression of HPPCRB 269, The envelope contained details of sample
Itke source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 15/09/2025

Remarks of Lab Head:
mYE
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar (o)
.\\6
W

To: G v
ACC Limited Unit 1

' !
C v (\@\0
R fes®
251,277 Gagal Cement Warw B Bidspur, Bilaspur Sadar,
il
¥
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ﬂ_ H.P.STATE POLLUTION CONTROL BOARD
— REPORT BY STATE BOARD ANALYST
S (Stack/Ambient Air) Monitoring Report
Hisl g
Report No: 16847502/A-19503 15/09/2125

I hereby certify that 1 Promila Sharma, SO, State Board Anal yst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt,
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reporied below:

I further certify that I have analyzed the aforementioned sample on 03/09/2025 o
15/09/2025 and declare the result of analysis is to be as follows :-

B SAMPLING PARAMETERS

Remark/Result
Analysis

|. Sr. {Parameter Name !Results Units ‘Permissible Limit
No.

1 PM 10 67.0 microgram |NA

' J ' mes/ma3

The condition of the seals, fastening and container on receipt was asfoliows:-

Filter paper was enclosed in sealed envelope with the impression of H PPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 15/09/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnegar

w22
To: J ‘.(\\
- . AW
ACC Limited Unit | 7
251,277 Gagal Cement Wc{rkﬁg o 1{ ,Bi.lajgh%cﬁilaspur Sadar,
? O 05\
he
Nl
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* H.P.STATE POLLUTION CONTROL BOARD
S REPORT BY STATE BOARD ANALYST
= (Stack/Ambient Air) Monitoring Report
HINEB
Report No: 16847393/A-19512 15/09/2025

T hereby certify that [ Promila Sharma, 80, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Ajr (Prevention and Control of Poiluiion) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab saniple of Near Coal Gantry of
ACC Ltd , Gagal Cement Works, Unit I1, 581/37, 585/68 Gagal Cement Works, VPO Barmana,
Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 30/08/2025 for
analysis. The sample was in a condition fit for analysis reported below:

[ further certify that I have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the result of analysis is to be as follows :-

| SAMPLING PARAMETERS

|8r. [Parameter Name |Results Units Permissible Limit | Remark/Result
[ No. Analysis

Lo SSRSCNNEL SE e

1 PM 10 76.0 microgram |NA NA

: |meslm3 o

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCR 269. The envelepe contained details of sample
like source of sample, time and date of collection, name and designation of person who had collecled the sample.

Signed this on 15/09/2025

Remarks of Lab Head:

(=] ]
R

(]

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL. BOARD,
RL Sundarnagar

To: \1&66
ACC Ltd , Gagal Cement Works, Unit 1 S\

581/37, 585/68 Gagal Cement Worki\;\@@BanWTehsiléadar, Distt. Bilaspur, Bilaspur Sadar,
o

g
¢ o' o™
ed
ot
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A H.P;STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
~S= (Stack/Ambient Air) Monitoring Report
HiN g
Report No: 16847412/A-19511 15/09/2025

[ hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
scetion 29 of the Air (Prevention and Contrel of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of A C C
Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reported below:

T further certify that I have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the result of analysis is to be as follows :-

r SAMPLING PARAMETERS

ISr. iParameterName ‘Results Units |Permissible Limit |Remark/Result
| No. Analysis

YR 720 |microgram [NA NA
| mes/m3 s - |

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCR 269 The envelope contained detaiis of sample
like source of sample, time and date of collection, name and designation of person who had coliccted the sampie.

Signed this on 15/09/2025

Remarks of Lab Iead:

=

[
Promila Sharma, SQ

{State Board Analyst)
RL Sundarnagar

From:

H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To: X
: g A

A CCLtd. (Gagal Limestone Mines) \{'(\

66
; Py : . \- A\ '/l/
1502/26, 1500/26 ACC Ltd. Barmana . Bél)quu Sada -ﬁpd
B M%°
&2 e
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A H.P.STATE POLLUTION CONTROL BOARD
S REPORT BY STATE BOARD ANALYST
e (Stack/iAmbient Air) Monitoring Report
HESPCR
Report No: 16847159/A-19510 15/09/2025

I hereby certify that  Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cement Mill - 4 (Unit-2) of ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68
Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt, Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reported below;

[ further certify that [ have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the result of analysis is to be as follows :-

L SAMPLING PARAMETERS

|8r,  |Parameter Name Results |Units |Permissib1e Limit |Remark/Result
|No. | e | Analysis

11 |PM(Stack) 14.00 ~ |mgNm3 [NA NA

The condition of the seals, fastening and container on recetpt was asfollows:-

Filter paper was enclosed in sealed cnvelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person whao had collected the sample.

Signed this on 15/09/2025

Remarks of Lab Head:

Bl

Promila Sharma, SO
(State Board Amalyst)
RL Sundarnagar

From:

H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To: " <(\\
) LA

ACC Lud , Gagal Cement Works, Unit 11 G

581/37, 585/68 Gagal Cement \\;orksi\{?QB mapd, T%J@Hﬁa%r, Distt. Bilaspur, Biluaspur Sadar,
O
¢ !

S5
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| A H.P.STATE POLLUTION CONTROL BOARD
o REPORT BY STATE BOARD ANALYST
g (Stack/Ambient Air) Monitoring Report
Report No: 16847216/A-19506 15/09/2025

[ hereby certify that I Promila Sharma, SO, State Bourd Analyst duly appointed under sub-section (2yof
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Poliution Control Board RO Bilaspur 2 Grab sample of Sampling Port of Stack
attached to Cement Mill-5 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO
Barmana,Bilaspur, Bilaspur Sadar Disii. Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that T have analyzed the aforementioned sample on 03/09/2025 o
15/09/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS
| Sr. fParameter Name Results Units Permissible Limit | Remark/Result
[No. | Analysis |
11 |PM(Stack) 118.00 Img/Nm3 _ |NA INA

The condition of the scals, fastening and container on receipt was asfollows;-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected (he sample.

Signed this on 15/09/2025

Remarks of Lab Head:

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: A
ACC Limited Usit | o\
251,277 Gagal Cement Works PO Barmana&i lE\s—p\lr, Bilaspur Sadar,
; . L o
Distt.Bilaspur, H.P.174013 P*C' o @S
¢ of o)
A
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h H.P.STATE POLLUTION CONTROL BOARD
o~ REPORT BY STATE BOARD ANALYST
.:.:,:5 (Stack/Ambient Air) Monitoring Report

Report No: 16847487/A-19531 17/09/2025

1 hereby certify that T Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Mines Crusher
(Approx. 5 meters from both jaw crushers) of ACC Ltd. (Gagal Limestone Mines), 1502/26,
1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt. Bilaspur, B.P. 174013 on dated 30/08/2025 for
analysis. The sample was ina condition fit for analysis reported below:

1 further certify that I have analyzed the aforementioned sample on 03/09/2025 to

17/69/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 SPM 456.00 microgram (600 Within
mes/m3 Permissible Limit

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person whe had collected the sample.

Signed this on 17/09/2025

Remarks of I.ab Head:
=] 2* ]
E
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar @b‘
(é\‘}-
To: \/;;‘:/ @@é
A CCLd. (GEalG estogfﬁﬁncs)
1502726, 1 Cﬁ Barmana , Bilaspur Sadar,
o) O
% &
Page 1 of 2
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A H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
;j:;; (Stack/Ambient Air) Monitoring Report
Repart No: 16847190/A-19505 15/09/2025

| hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-scction (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Coal Mill-2 (Unit-2) of ACC Ltd , Gagal Cement Works, Unit I1, 581/37, 585/68
Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reporied below:

I further certify that T have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declarc the result of analysis is Lo be as follows :-

| SAMPLING PARAMETERS

Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis

1 |PM(Stack) 13.00 ma/Nm3__|NA NA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the itmpression of HPPCB 269. The envelope contained details of sample

fike soutce of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 15/09/2025

Remarks of Lab Head:

E
Bie:

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar @b

e

(C“\
To: 'V\ 4 épd
ACC Ltd , Gdedl Cemgnt s, Unit 11

a (;@Hient Works, VPO Barmana, Tehsil Sadat, Disit. Bilaspur, Bilaspur Sadar,
|

&

o
s
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ﬁ H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
~Toe (Stack/Ambient Air) Monitoring Report
Hin B
Report No: 16846398/A-19507 15/09/2025

T hereby certify that | Promila Sharma, SO, State Board Analyst duly appeinted under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 03/09/2025 from Arpan
Thakur, JEE, {IP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cooler ESP (Unit-2) of ACC Ltd , Gagal Cement Works, Unit I1, 581/37, 585/68
Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reported below:

1 further certify that I have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Resulis Units Permissible Limit |Remark/Result
No. Analysis
1 |PM(Stack) 6.00 ma/Nm3___|NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected ihe sample.

Signed this on 15/09/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar e’b
N
To: .\(0 / &
Vv xf
ACCLd,G nt ch "~ Unit IL
581/37, SE . Cegtent Works, VPO Barmana, Tehsil Sadar, Disti. Bilaspur, Bilaspur Sadar,
(9] o)
=
< S
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_ ﬁ H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
e (Stack/Ambient Air) Monitoring Report
HINCE
Report No: 16846581/A-19509 15/09/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Contro of Pollution) Act, 1981 received on 03/09/2023 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to VRM/Kiln Bag House (Unit-2) of ACC Ltd , Gagal Cement Works, Unit IT, 581/37,
585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 30/08/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 03/09/2025 to
15/09/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS 4
Sr. |Parameter Name Results Units Permissible Limit  |Remark/Result
No. Analysis
1 PM(Stack) 8.00 mg/Nm3 NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 15/09/2025

Remarks of Lab Head:
[=] ﬁ’“. [=]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
HLP. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar )
o
N
&
To: \/\ ‘9‘:\
; &
ACC Lid, Gag (Qement \&%Umt 1I
581/37, 585."&21 g N ot Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
i
9]
¢ X&
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ﬂ_ H.P.STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
S (Stack/Ambient Air) Monitoring Report
Report No: 17043689/A-20192 31/10/2025

] hereby certify that [ Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near admin block of unit
(Unit -I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, FLP. 174013 on dated 24/09/2025 for analysis. The sample was ina condition fit for
analysis reported below:

I further certify that [ have analyzed the aforementioned sample on 25/09/2025 to
31/10/2025 and declare the resuit of analysis is to be as follows .-

SAMPLING PARAMETERS 3
Sr. Parameter Name Results Units Permissiblc Limit Remark/Result
No. Analysis
1 |pPm10 34.0 microgram |NA lNA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 31/10/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTIONGCONTROL BOARD,
RL Sundarnagar <2
~

-

)
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‘ H.P.STATE POLLUTION CONTROL BOARD
i ‘ REPORT BY STATE BOARD ANALYST
S (Stack/Ambient Air) Monitoring Report
HNPCE
Report No: 17043719/A-20182 30/10/2025

[ hereby certify that ] Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar,JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near CLC of unit -1 of
ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was in a condition fit for analysis
reported below:

{ further certify that T have analyzed the aforementioned sample on 25/09/2025 to
30/10/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 18.0 microgram |NA NA
mes/m3 1

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collecied the sample.

Signed this on 30/10/2025

Remarks of Lab Head:
[=]2/[m]
F%
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
1L.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar Gt'}
b
By ] e\
Tao: i § d/ g
ACC Limited Unit 17 [ ;&
251,277 Ga gg)fﬁ: t Warks PO Barmana,Bilaspur, Bilaspur Sadar,
S
&
X <
LS =
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*. H.P.STATE POLLUTION CONTROL BOARD
' o REPORT BY STATE BOARD ANALYST
i (Stack/Ambient Air) Monitoring Report
HPWICE
Report No: 17043679/A-20181 30/10/2025

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
scetion 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, TP State Pollution Control Board RO Bilaspur a Grab sample of near Club House( Unit -
I) of the unit of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur,
Bilaspur Sadar Disti. Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was ina
condition fit for analysis reported below:

[ further certify that I have analyzed the aforementioned sample on 25/09/2025 to
30/10/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS j
Sr. |Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 l32.0 microgram |NA \NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collccied the sample.
Signed this on 30/ 10/2025

Remarks of Lab Head:
[=]2![=]
Elg.r-
Promila Sharma, SO
(State Board Analyst)
RI. Sundarnagay
Frem:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
o}
Cr
To: &

ACC Linigid Unit 1
m&&b orks, PO Barmana Bilaspur, Bilaspur Sadar,
X
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ﬂ H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
o (Stack/Ambient Air) Monitoring Report
HISCE
Report No: 17043733/A-20183 30/10/2025

{ hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near coal
gantry(stacker) of ACC Ltd , Gagal Cement Works, Unit I1, 581/37, 585/68 Gagal Cement Works,
VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
24/09/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/09/2025 to
30/10/2025 and declare the result of analysis is t0 be as follows :-

E SAMPLING PARAMETERS
Sr. Paramefer Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 35.0 microgram iNA NA
| mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed it sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2023

Remarks of Lab Head:
e
Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
&

To: 'Q:-\\
ACC Ltd , Gaga)Cemen %gﬁé, Unit 1T
581/37, 5% Gag egﬁlt Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
v &
\Y &
gt
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ﬁ H.P.STATE POLLUTION CONTROL BOARD
AERES REPORT BY STATE BOARD ANALYST
- {Stack/Ambient Air) Monitoring Report
HISPCH
Report No: 17043755/A-20185 30/10/2025

I hereby certify that 1 Promila Sharma, S0, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near mines office of A C
C Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that [ have analyzed the aforementioned sample on 25/09/2025 to
30/10/2025 and declare the result of analysis is be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |PM10 43.0 microgram |NA lNA
mes/m3 J

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
jike source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/ 10/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
LL.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
O
&
To: o

A C CLid. (Gagal hyhestone Mingg)
1502/26, 150 Ltd. %@‘é‘ana  Bilaspur Sadar,
CJ‘\.
O
&

wﬁm is computer generated document from HPOCMMS"™ Page 1 of 2

131



1484 132

Distt Bilaspur, 11.P.174013

“This is compu:er'generated document from HPOCMMS® Page 2 of 2



1485 133

* H.P.STATE POLLUTION CONTROL BOARD
= REPORT BY STATE BOARD ANALYST
e (Stack/Ambient Air) Monitoring Report
HNPLH
Report No: 17043744/A-20184 30/10/2025

1 hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
scetion 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near transformer house
of the unit of ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works,
VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
24/09/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that T have analyzed the aforementioned sample on 25/ 09/2025 to
30/10/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS j
Parameter Name Results Units Permissible Limit Remark/Result
Analysis
PM 10 68.0 microgram lNA lNA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2025

Remarks of Lab Head:
w1
[=;
Promila Sharma, 8O
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
@b
B>
To: -~ é\
ACC L, Ga;ﬁa‘n&: Wiiks, Unit II
581737, 585@ G e@nt Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
O
AR
s} Y‘?‘T his is compular generated document from HPOCMMS® Page 10f 2
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
{Stack/Ambient Air) Monitoring Report

HIFCE

Repeort No: 17043997/A-20189

30/10/2025

I horeby certify that 1 Promila Sharma, SO, Statc Board Analyst duly appointed under sub-section (2) of

section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received

on 25/09/2025 from Anshul

Kumar, JEE, HP State Poltution Control Board RO Bilaspur a Grab samplc of stack attached to coal

mill of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,

Bilaspur, Bilaspur

Sadar Distt. Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was in a condition fit for

analysis reported below:

I further certify that 1 have analyzed the aforementioned s

30/10/2025 and declare the resuit of analysis is o be as follows :-

ample on 25/09/2025 to

-

SAMPLING PARAMETERS
Sr. Paramcter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |pm(Stack) 13.0 ma/Nm3 __[NA INA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in scaled envelope with the impression of hppeb 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2023

Remarks of Lab Head:

From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundatnagar

; &@‘5

To: N
&

ACC Limited Unit 1 \/

o
xO
251,277 Gagal tW@f(s,P%@annana,Bilaspm, Bilaspur Sadar,
Distt.BilaspL{, i 3 ab‘b
o g
€ o
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~ H.P.STATE POLLUTION CONTROL BOARD
> REPORT BY STATE BOARD ANALYST
= (Stack/Ambient Air) Monitoring Report
HNCE
Report No: 17044023/A-20188 30/10/2025

I hereby certify that I Promila Sh arma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution} Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of stack attached to cooler
ESP of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, H.P. 174013 on dated 24/09/2025 for analysis. The sample was in a condition fit for
analysis reported below:

I further certify that I have analyzed the aforementioned sample on 25/09/2025 to
30/10/2025 and declare the result of analysis is to be as follows :-

. SAMPLING PARAMETERS
Sr, !Parameter Name Results Units Permissible Limit |Remark/Result
'No. Analysis
1 |PM(Stack) 8.0 Img/Nm3  |NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppch 265, The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2025

Remarks of Lab Head:

R

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From;
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: S
ACC Limited Unit 1 W@

251,277 Gagal Cement urorks,P(xjaﬁma?pmas ur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013 i 2°
pur, ?‘O 6\@;\
< :
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*, H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
g (Stack/Ambient Air) Monitoring Report
Report No: 17043975/A-201%0 30/10/2025

1 hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Stack attached to Cooler
ESP of ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, VPO
Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
24/09/2025 for analysis. The sample was in a condition fit for analysis reported below:

I furiher certify that | have analyzed the aforementioned sample on 25/09/2025 to

30/10/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |pM(Stack) 7.0 |ma/Nm3 __ [NA INA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2025

Remarks of L.ab Head:
[=]2![=]
E{ﬁ
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: " k.“@v.

N
ACC Ltd , Gagal Cement Works-,\{‘fn\it II A
581/37, 585/68 Gagal Cem WL)rkOs]NPOQ%mana, Tehsi! Sadar, Distt. Bilaspur, Bilaspur Sadar,
&%

Distt. Bilaspur, H.P.174$1§J
i 1’0
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‘ H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
:—;:1:; (Stack/Ambient Air) Monitoring Report
Report No: 17043957/A-20187 30/10/2025

I hereby certify that I Promila Sharma, $O, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of stack attached to RABH
of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar
Distt. Bilaspur, H.P. 174013 on dated 24/09/2 025 for analysis. The sample was in a condition fit for analysis
reporied below:

I further certify that I have analyzed the aforementioned sample on 25/009/2025 to
30/10/2025 and declare the result of analysis is to be as follows :-

[ SAMPLING PARAMETERS

Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis

11 |PM(Stack) 111.0 mg/Nm3  |NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppcb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2025

Remarks of Lab Iead:
=] 5[]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:
ACC Limited Unit 1 e

251,277 Gagal Cement WeskPO-Barmana, Bilaspur, Bilaspur Sadar,
Distt. Bilaspur, fp:-omfh *
Q!

“-\0\"\
“Thig is computer generated document from HPOCIMS " Page 1 of 1
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‘ H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
= (Stack/Ambient Air) Monitoring Report
HiMPE
Report No: 17043945/A-20180 30/10/2023

I hereby certify that | Promila Sharma, S0, State Board Analyst duly appointed under sub-scction (2) of
section 29 of the Air (Prevention and Control of Doltlution) Act, 1981 received on 25/09/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of from the porthole of the
stack attached to the VRM/Kiln of ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68
Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, [L.P. 174013 on dated 94/09/2025 for analysis. The sample was in a condition fit for analysis

reported below:
1 further certify that [ have analyzed the aforementioned sample on 25/09/2025 to

30/10/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS 2l
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM(Stack) 6.0 mag/Nm3 NA NA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 30/10/2025

Remarks of Lab Head:
]2/ [m]
[=] .
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
.&6-6
To: 3 (o\
ACC Lid , Gagal Cerodnt Wﬁ(ks, Ugig 11
581/37, 385/68Caag n%@@(s, PO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
o {{L"‘b
%

?.\ﬁﬁ is computer generated documant from HPOCMMS” Page 10f 2
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A_ H.P.STATE POLLUTION CONTROL BOARD
den REPORT BY STATE BOARD ANALYST
e {Stack/Ambient Air} Monitoring Report
HINHCH
Report No: 17290239/A-20460 24/11/2025

[ hereby ceriify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Conirol Board RO Bilaspur a Grab sample of NEAR ADMIN
BUILDING of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur,
Bilaspur Sadar Disit. Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was ina
condition fit for analysis reported below:

1 further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Uniis Permissible Limit | Remark/Result
No. Analysis
1 PM 10 21.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HFPCB 165. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:
1
Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar fo
* &@
\
To: -..S(\ oé
ACC Limited Uptig Yo @'S‘
51271 Ga%’:gi a PO Barmana,Bilaspur, Bilaspur Sadar,
& &
¢ K&
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_ * H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
t;j‘:i;’” (Stack/Ambient Air) Monitoring Report

Report No: 17290241/A-20461 24/11/2025

I hereby certify that [ Promila Sharma, S0, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/ 11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of CLUB BUILDING of
ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspar Sadar Distt.
Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis

reported below:
1 further certify that I have analyzed the aforementioned sample on 01/11/2025 to

24/11/2025 and declare the result of analysis is to be as follows -

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 32.0 microgram |NA NA
L mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Eead:
[=] 2! =]
L
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
o}
: A
To: .(s.

ACC Limited Unit 1
251,277 Gagal Cement Wor

Eht
his is compur@%ferared document from HPOCMMS” Page 1 of 2

143



1496 ki

Distt.Bilaspur, H.P.174013

& "}/ﬁ'\/
¢ O ﬁ:// ¢5\9“amﬂ
o

z
P-GWQES computer generaled document from HPOGMMS™ Page 2 of 2



1497

* H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
= (Stack/Ambient Air) Monitoring Report
HPsCH
Report No: 17290199/A-20458 24/11/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-scetion (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 198] received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grah sample of NEAR COAL GANTRY
of ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, YPO
Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
31/10/2025 for analysis. The sample was in a condition fit for analysis reported below:

1 further certify that 1 have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 [PM10 .79.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was cnclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:

Promila Sharma, SO

(State Board Analyst)
RL Sundarnagar
From:
ILP. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
L
RN

To: \

ACC Lud , Gagal @ﬁé’nbt{)vmks, yef
5,
al & ncné @fé\rks, VPO Barmana, Tchsil Sadar, Disti. Bilaspur, Bilaspur Sadar,
4%
(A

g\‘\
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A H.P.STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
== (Stack/Ambient Air) Monitoring Report
HENCH
Report No: 17290170/A-20456 24/11/2025

T hereby certify that | Promila Sharma, SO, State Board Analyst duly appeinted under sub-section {2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Aunshul
Kumar, JEE, HP Statc Pollution Control Board RO Bilaspur a Grab sample of near mines office of AC
C Ltd. (Gagal Limestone Mincs), 1502/26, 1500/26 ACC Ltd. Barmana, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 91.0 microgram |NA NA
| mes/m3

The condition of the seals, fastening and container on receipl was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2023

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RIL. Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RI. Sundarnagar

o3
To: (QQ\

A CC L. (Gagal {jie:

&
qi}dne Mi@
1d.

1502/26, 1500/264AC a@éﬁam _Bilaspur Sadar,
. : 8 \sﬁ*&b

o o+
Q g&‘-?hjs is camputer generated document from HPOGMMS™ Page 1 of 2
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‘_ H.P.STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
e (Stack/Ambient Air) Monitoring Report
HVE
Report Ko: 17290189/A-20457 24/11/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of near transformer house
of ACC Ltd , Gagal Cement Works, Unit IT, 581/37, 585/68 Gagal Cement Works, YPO
Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, HP. 17 4013 on dated
31/10/2025 for analysis. The sample was in a condition fit for analysis reported below:

T further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS 4]
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 41.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of hppeb 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who bad collected the sample.

Signed this on 24/1 1/2025

Remarks of Lab Head:
Bk
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
1 P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To: b

ACC Ltd, Gag;&@cment Works, Unit I

581/37, 58&@6 agal Ceg(ngnt Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
9 @Qo’f*‘

o
<4 &
o °
Q ?g}
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ﬂ H.P.STATE POLLUTION CONTROL BOARD
e REPORT BY STATE BOARD ANALYST
;F:;I'B (Stack/Ambient Air} Monitoring Report
Report No: 17290267/A-20464 24/11/2025

I herchy certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sampfe of STACK MONITORING
OF PORTHOLE OF COAL MILL NO. 1 of ACC Ltd , Gagal Cement Works, Unit 11, 581/37,
585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to

24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name {Rcsults Units Permissible Limit |Remark/Result
No. Analysis
1 |Pm(Stack) 14.00 Img/Nm3 __|NA NA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2023

Remarks of Lab Head:
EL;E
[Elax
Promila Sharma, $O
(State Board Analyst)
RL Sundarnagar
From: o
HLP. STATE POLLUTION C(ATROL BOARD,
oy
RL Sundarnagar £ s
" o
~ &
To: £ * >

ACC Ltd , Gagal Cem
581/37, 585/68 Gagal ¥e

&

“This is compirter generated document from HPOCMMS™ Page 1 of 2
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‘ H.P.STATE POLLUTION CONTROL BOARD
“.* REPORT BY STATE BOARD ANALYST
1::;; (Stack/Ambient Air) Monitoring Report
Report No: 17290244/A-20462 24/11/2023

1 hereby certify that I Promila Sharma, S0, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Poliution Control Board RO Bilaspur a Grab sample of PORTHOLE OF
STACK OF RABH STACK of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, I1.P. 174013 on dated 31/10/2025 for analysis. The
sample was in a condition fit for analysis reported below:

[ further certify that T have analyzed the aforementioned sample on 01/11/2025 o
94/11/2025 and declarc the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |PM(Stack) 4.00 Img/Nm3 _ [NA INA

The condition of the seals, fastening and containet on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:
Gz
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
o
To: .\,@
\ i
ACC Limited Unit 1,8 &
251,277 Gagal Cemenl orks B®) Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur 013 e,b‘J
&
o F
(( Wiis compuler genarated document from HPOCMMS” Page 1 of 1
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h H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
o (Stack/Ambient Air) Monitoring Report
HIsMB
Repaort No: 17290254/A-20463 24/11/2025

I hereby certify that T Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of STACK OF VRM BAG
HOUSE of ACC Ltd » Gagal Cement Works, Unit I1, 581/37, 585/68 Gagal Cement Works, VPO
Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
31/10/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
1 Sr, ’Parameter Name Results Units Permissible Limit | Remark/Result
Neo. | Analysis
E PM(Stack) 7.00 mg/Nm3 _ |NA INA

The condition of the seals, fastening and container on receipt was asfollows;-

Filter paper was enclosed in sealed enve lope with the impression of HPPCB. The envelope contained details of sample like
source of sample, time and date of coilection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:
=] 2! [a]
EIEI'E"'
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC L, Gagal Cement Works, Unit II _ Gd
581737, 585/68 Gagal Cement Works, VP: .{ﬂér‘mana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013 C,
oty
¢ of =

- =)
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5 ~ H.P.STATE POLLUTION CONTROL BOARD
' s REPORT BY STATE BOARD ANALYST
u:::n (Stack/Ambient Air) Monitoring Report

Report No: 17290239/A-20460 24/11/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air {Prevention and Control of Pollution) Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Poltution Control Roard RO Bilaspur a Grab sample of NEAR ADMIN
BUILDING of ACC Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a
condition fit for analysis reported below:

1 further certify that I have analyzed the aforementioned sample on 01/11/2025 to

24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 21.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:
r
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
@é
X
Y
To: X,
ACC Limited Unit 1 G .@('\
Vo
251,277 Gagal Cement W 0 Maspm, Bilaspur Sadar,
O“ .1,@‘5
< o
?S’
Page 1 0of 2
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

HIWCE

Report No: 17290170/A-20456

24/11/2025

[ hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of

section 29 of the Air (Prevention and Conirol of Pollution) Act, 1981 received on 01

/1172025 from Anshul

Kumar, JEE, 1P State Pollution Control Board RO Bilaspur a Grab sample of near mines office of AC
C Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis

reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to

24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sy, Paramcter Name Results Units Permissible Limit Remark/Resuli
No. Analysis
1 PM 10 91.0 microgram [NA NA
mes/m3

The condition of the scals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of hppeb 265, The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025
Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: ? &66
: LA
A CCLd. (Gagal Lune\s.@nﬁq ines)
1502/26, 1500/26 4 Barmana é.gﬂaspur Sadar,
| 5\9'0
£° o
“Thia¥s computer generated document from HPOCMMS® Page 1 of 2
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ﬂ_ H.P.STATE POLLUTION CONTROL BOARD
S REPORT BY STATE BOARD ANALYST
[;:I:; {Stack/Ambient Air) Monitoring Report
Report No: 17290205/A-20459 24/11/2025

1 hereby certify that 1 Promila Sharma, SO, Statc Board Analyst duly appeinted under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 01/1 1/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of NEAR cleof ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, I1.P. 174013 on dated 31/10/2025 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Parameter Name Results Units Permissible Limit Remark/Resualt
Analysis
PM 10 68.0 microgram [NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 24/11/2025

Remarks of Lab Head:

igas

Promila Sharma, SO

(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
0
W
™
To: \,\
ACC Limited U%O &é\/ ey
251,277 Gagel Pripent vawgarmana,Bilaspur, Bilaspur Sadar,
¢° o
¥
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1513

ﬁ H.P.STATE POLLUTION CONTROL BOARD
e REPORT BY STATE BOARD ANALYST
;‘:;; (Stack/Ambient Air) Monitoring Report

Report Na: 17290267/A-20464 24/11/2023

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 2¢ of the Air (Prevention and Control of Pollution) Act, 1981 reccived on 01/11/2025 from Anshul
Kumar, JEE, IIP State Pollution Control Board RO Bilaspur a Grab sample of STACK MONITORING
OF PORTHOLE OF COAL MILL NO. 1 of ACC Ltd , Gagal Cement Works, Unit11, 581/37,
585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The sample was in 2 condition fit for analysis

reported below:
I further certify that I have analyzed the aforementioned sample on 01/11/20235 to

94/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS 4]
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 |pM(Stack) 114.00 Ima/Nm3__ |NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/ 11/2025

Remarks of Lab Head:
Op00
[Eas
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar O
=&
N
To: \'.((\ A
; . Y ) &
ACC Ltd , Gagal Cement Works, UE; mj &
581/37, 585/68 Gagal Cement W%gks, VP %@na, Tehsil Sadar, Distt. Bitaspur, Bilaspur Sadar,
4
\ (&)

o
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1515

ﬁ H.P.STATE POLLUTION CONTROL BOARD
. REPORT BY STATE BOARD ANALYST
~— (Stack/Ambient Air) Monitoring Report
Report No: 17290244/A-20462 24/11/2025

I hereby certify that 1 Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 reccived on 01/11/2025 from Anshul
Kumar, JEE, I1P State Pollution Control Board RO Bilaspur a Grab sample of PORTHOLE OF
STACK OF RABH STACK of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Disit. Bilaspur, H.P. 174013 on dated 31/10/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that [ have analyzed the aforementioned sample on 01/11/2025 to
24/11/2025 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM(Stack) 4.00 mg/Nm3 _ INA NA |

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 24/11/2025

Remarks of Lab Head:
0]
O
Promila Sharma, SO
(State Board Analyst)
RIL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RI1. Sundarnagar
o
x&
N
To: ; <(\
i i . N A
ACC Limited Unit 1 W 20

251,277 Gagal CemEFW orl_cs[?ﬂg @?ﬁana,Bﬂaspur, Bilaspur Sadar,
Distt.Bilaspur, H<WF740 &
&° S
?.
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1516

“_ H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
- (Stack/Ambient Air) Monitoring Report
HINBCR
Report No: 17290254/A-20463 24/11/2025

Ihereby certify that 1 Promila Sharma, SO. State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution} Act, 1981 received on 01/11/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of STACK OF VRM BAG
HOUSE of ACC Ltd , Gagal Cement Works, Unit II, 581/37, 585/68 Gagal Cement Works, VPO
Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated
31/10/2025 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 01/11/2025 to
24/1172025 and declare the result of analysis is 1o be as follows :-

[i SAMPLING PARAMETERS
I
‘Sr. \Parameter Name | Results Units Permissible Limit | Remark/Result
}ﬁ). ! Analysis
1 |PM(Stack) 7.00 ma/Nm3 _ [NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCR. The envelope contained details of sample like
source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 24/11/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

ACC Ltd, Gagal Cement Works, Unit IT
581/37, 585/68 Gagal Ccment Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,

Distt. Bilaspur, LR g40R3; mite
For A (e
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1517

ﬁ_ H.P.STATE POLLUTION CONTROL BOARD
— REPORT BY STATE BOARD ANALYST
s.;;;; (Stack/Ambient Air) Monitoring Report
Report No: 17671965/A-21486 16/01/2026

I hereby certify that I Promila Sharma, S0, State Board Analyst duly appointed under sub-section (2} of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 23/12/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of ambient air meonitoring
near admin house of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur,
Bilaspur Sadar Distt. Bilaspur, HL.P. 174013 on dated 22/12/2025 for analysis. The sample was in a
condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 23/12/2025 to
16/01/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit Remark/Result
No. Analysis
1 PM 10 52.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in scaled envelope with the impression of peb 265. The envelope contained details of sample like
source of sample, time and date of collcetion, name and designation of person who had collected the sample.

Signed this on 16/01/2026

Remarks of Labh Head:
Elﬁ’:!. [=]
Ef e
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
..@é
To: {(\\ ;
ACC Limited Unit 1 o &
251,277 Gagal Cement w&xﬁa 0 m%@'ﬁﬂaspur, Bilaspur Sadar,
ﬁ?“

Q
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1519

H.P.STATE POLLUTION CONTROL BOARD

REPORT BY STATE BOARD ANALYST

(Stack/Ambient Air) Monitoring Report

Repart No: 17671960/A-21485

16/01/2026

1 hereby certify that ] Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of

section 29 of the Air (Prevention and Control of Pollution) Act,
Kumar, JEE, HP State Pollution Conirol Board RO Bilaspur a
near CLC of ACC Limited Unit 1, 251,277 Gagal Cement Works,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated

conditien fit for analysis reported below:
I further cextify that I have analyzed the aforementioned

1981 received on 23/12/2023 from Anshul

Grab sample of ambient air monitoring

16/01/2026 and declare the result of analysis is to be as follows :~

PO Barmana,Bilaspur,
22/12/2025 for analysis. The sample was in 2

sample on 23/12/2025 to

-

SAMPLING PARAMETERS
Sr. Parameter Name Results ]Unils Permissible Limit Remark/Result
No. Analysis
1 PM 10 92.0 microgram |NA NA
| mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the imp
source of sample, time and date of collection, name and designation o

Signed this on 16/01/2026
Remarks of Lab Head:
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar (o)
x2
{0\
Ta: X A
AV )
&
)

ression of peb 265. The enve
f person who had collected the sample.

lope contained details of sample like

op10
]

e

Promila Sharma, SO
{State Board Analyst)
RL Sundarnagar
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1521

H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

HixM.B

Report No: 17671974/A-21487

16/01/2026

1 hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Poilution) Act, 1981 received on 23/12/2025 from Anshul
Kumar, JEE, IIP Statc Pollution Control Board RO Bilaspur a Grab samplc of ambient air monitoring
near club house of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 22/12/2025 for analysis. The sample was in a

condition fit for analysis reported below:

[ further certify that | have analyzed the aforementioned sample on 23/12/2025 to

16/01/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 40.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of peb 265. The envelope contained details of sample like

source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 16/01/2026

Remarks of Lab Head:
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar o
\‘@
~
Tao: § C’,{\
. . v il
ACC Limited Unit 1 &
251,277 Gagal Cement W q’ arm@ ,Bilaspur, Bilaspur Sadar,
g
=
oxX &
ghis is compuregenemted document from HPOCMMS"

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
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1523

ﬁ H.P.STATE POLLUTION CONTROL BOARD
s REPORT BY STATE BOARD ANALYST
s (Stack/Ambient Air) Monitoring Report
HFPUE
Report No: 17671915/A-21482 16/01/2026

I hereby certify that [ Promila Sharma, S0, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 23/12/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab samplc of ambient air monitoring
near mines office of A C C Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana ,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 22/12/2025 for analysis. The sample was in a
condition fit for analysis reported below:

I further certify that [ have analyzed the aforementioned sample on 23/12/2025 to
16/01/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 43.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of peb 265. The envelope contained details of sample like
source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 16/01/2026

Remarks of Lab Head:
Promila Sharma, 8O
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To: .,‘_e»é
A C C Ltd. (Gagal LimestoggMines)
1502126, 1500126 AC G,@Za Bithspur Sadar,
@) o
P-. 5\@
o’(
<

<
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1525

ﬁ H.P.STATE POLLUTION CONTROL BOARD
o REPORT BY STATE BOARD ANALYST
H‘:; (Stack/Ambient Air) Monitoring Report
Report No: 17671947/A-21483 16/01/2026

T hereby certify that T Promila Sharma, SO, State Board Analyst duly appointcd under sub-scetion (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 teceived on 23/12/2025 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of ambient air monitoring
near Transformer house of ACC Ltd , Gagal Cement Works, Unit I, 581/37, 585/68 Gagal
Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P.
174013 on dated 22/12/2025 for analysis. The sample was ina condition fit for analysis reported below:

1 further certify that 1 have analyzed the aforementioned sample on 23/12/2025 to
16/01/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS i
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 56.0 microgram |NA NA
mes/m3

The condifion of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of peb 265. The envelope contained details of sample like
source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 16/01/2026

Remarks of Lab lead:
ol 5@.
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
(o2
To: 32

ACC L, Gagal\(}é\cnt fks&lnit i1

581/37, 585/6 e;g@?orks, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
&

al

&
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1527

ﬁ- H.P.STATE POLLUTION CONTROL BOARD
- REPORT BY STATE BOARD ANALYST
i;::ﬁ (Stack/Ambient Air) Monitoring Report
Report No: 18041 740/A-22431 16/03/2026

1 hercby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
scction 29 of the Air (Prevention and Control of Poliution) Act, 1981 received on 11/02/2026 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of NEAR ADMIN
BUIDLING of ACC Limited Umit 1, 251,277 Gagal Cement Works,PO Barmauna,Bilaspur,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The sample was in 2
condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 11702/2026 to
16/03/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Resulis Units Permissible Limit |Remark/Result
No. Analysis
1 PM 10 440 microgram |[NA NA
mes/m3 J

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 16/03/2026

Remarks of Lab Head:
[=]2![=]
EIEJIE?ﬂ=I
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
: >
; \\‘@
To: .\{(“
ACC Limited Unit | ,é@d
251,277 Gagal Cemen Bz:gﬁgna,Bilaspur, Bilaspur Sadar,
&
\Y v
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1529

‘ H.P.STATE POLLUTION CONTROL BOARD
il REPORT BY STATE BOARD ANALYST
H;:Z’ (Stack/Ambient Air) Monitoring Report
Report No: 18041753/A-22429 16/03/2026

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 11/02/2026 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of NEAR CLC of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The sample was in a condition fit for analysis
reported below:

1 further certify that I have analyzed the aforementioned sample on 11/02/2026 to
16/03/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS j
Sr. Parameier Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 39.0 microgram [NA NA
mes/m3

The condition of the seals, fastening and contajner on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and datc of collection, name and designation of person who had collected the sample.

Signed this on 16/03/2026

Remarks of Lab Head:

e

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagat O
2
~
To: i(o ,:,C\
. . L4 ¥
ACC Limited Unit1 (¢, ‘/L/ =
251,277 Gagal Cemc&_ ork\FO @?mana,Bilaspur, Bilaspur Sadar,
v
&
L @o

o
4 ¥
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1531

. ~ H.P.STATE POLLUTION CONTROL BOARD
S = REPORT BY STATE BOARD ANALYST
H‘I:l:'n (Stack/Ambient Air) Monitoring Report
Report No: 18041737/A-22425 16/03/2026

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 11/02/2026 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of CLUB HOUSE
BUILDING of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur,
Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The sample was ina
condition fit for analysis reported below:

I further certify that 1 have analyzed the aforementioned sarnple on 11/62/2026 to
16/03/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Resulis Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 32.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 265. The envelope conteined details of sample

like source of sample, time and dale of collection, name and designation of person who had collected the sample.
Signed this on 16/03/2026

Remarks of Lab Head:

[=]2[=]
i roes:

Promila Sharma, SO

{State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
O
x@

To: N
ACC Limited Unit 1 LB

251,277 Gagal Cement Wgrps, Rémna%u@ﬁlaspux, Bilaspur Sadar,
ot g
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1533 181

~ H.P.STATE POLLUTION CONTROL BOARD
i REPORT BY STATE BOARD ANALYST
};:;:’ (Stack/Ambient Air) Monitoring Report

Report No: 18041766/A-22427 16/03/2026 ,

T hereby certify that I Promila Sharma, S0, State Board Analyst duly appointed under sub-scction (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 reccived on 11/02/2026 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of N EAR MINES OFFICE
of A C C Ltd. (Gagal Limestone Mines), 1502/26, 1500726 ACC Ltd. Barmana , Bilaspur Sadar
Distt. Bilaspur, H.P. 174013 on dated 10/02/2026 for analysis. The sample was in a condition fit for analysis
reported below:

I further certify that I have analyzed the aforementioned sample on 11/02/2026 to
16/03/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit |Remark/Result
No. Analysis
1 PM 10 22.0 microgram |NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPSCB 265. The envelope contained details of
sample like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 16/03/2026

Remarks of Lab Head:
Of0)
REgt.E
Promila Sharma, SO
{(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar )
o
&
To: % ko":'\

el
A CC Ltd. (Gagal Limesloejsﬁ’[ine S (3(;?"

1502/26, 1500/26 ACC L Bagpana ,Bhaspur Sadar,
oﬁ‘ﬁj\ @0&5}‘ p
< &
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1535

* H.P.STATE POLLUTION CONTROL BOARD
o REPORT BY STATE BOARD ANALYST
~ (Stack/Ambient Air) Monitoring Report
HiT B
Report No: 18041764/A-22430 16/03/2026

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 11/02/2026 from Anshul
Kumar, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of NEAR
TRANSFORMER HOUSE of ACC Ltd , Gagal Cement Works, Unit I1, 581/37, 585/68 Gagal
Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P.
174013 on dated 10/02/2026 for analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 11/02/2026 to
16/03/2026 and declare the result of analysis is to be as follows :-

SAMPLING PARAMETERS
Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 35.0 microgram [NA NA
mes/m3 J

The condition of the seals, fastening and confainer on receipt was asfollows:-

Filter paper was enclosed in sezled envelope with the impression of HPPCB 265. The envelope contained details of sample
like source of sample, time and date of collection, nrame and designation of person who had collected the sample.

Signed this on 16/03/2026

Remarks of Lab Head:
E
Promila S8harma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
o
* &@
Tao: >
; Iy
ACC Lid, Gagal Ccrqs}s:\ orks, ‘E\}ﬁt I
581/37, 585/68 Ga; nt %&k&. VPO Barmana, Tchsil Sadar, Distt. Bilaspur, Bilaspur Sadar,
e’
@
TR &
. &
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Annexujrg%s (colly) _
ITLCH Labs Private Limited ?ﬁiz

fformerly known u; Indusfrial Testing Loboratory ond Consulting House) g‘*&;-— j};‘g
Govemment Appioved Laboratory 777G
LC
Test Report
Issued 10 LR Number g TC1373526200000299F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date . 271032028
P.0. BARKANA DISTT BILASPUR - Sample Receipt Dafe - 220302026
174013 (HP) Analysis Date L 29/03/2026 to 27/03/2026
Job Order No. & Date . 26200000299 & 2210312026
work Orger No & Date - NA
Nalure ard Descriptior: of Sample . Sewage Sample
Type of Samplte . Waste Water Sample
Date & Time of Sample Collection . 2200312026 & 02:35 pm
{ ocation / Source of Sample :  STP Qutlet
Sampie Quantity ¢ 2+2 L+300m!
Sample Condit:on . DK
Samplng Method . ITUSOP-7 301 "
Name o the Sampie Collectng Cfficer . Han Shankar Kushwzha
Any Other Information (1f any} ;. NA

Test Resulis

A. Chemical Discipline e

I — T
|S- 2025 (Part-11)2022

SN, Parsmeter(s) Resuits l Regulatory Standard ~Yest Method (S} |
] ©.Ontand forligation | _‘l

i pHvauesi28C ———T 78z | Bse0 | 52

2 Total Suspended Solids at 105°C mgl 32 | 200 IS 3025 (Part-17) 2022
3 | Cremcal Oxygen Demand mg/l | 30 [ w 13 3025 (Part 58)-2023
A Brchemical Oxygen Demand {3days at27°C)mgi | 80 | 100 IS 3025 5 (Part 44)-2023 |
5 O & Grease myil . | ND ‘ = jo i 1S 31.'._0?5 {Pant-39) 202_1__i
B. Biological Riscipling L AR "

\ Faeca Colform, (MPN/100m) T 240 - i5 1622 1981 \
2| Total Calflorm, (MPN/100ml) ————— |30 _ — " (§e22 1961 |

Note: NO- Not Detected, DL- Detection Limit (OL- Oil & Grease- 4.0

Schedufe Vi, General standard for discharge of enviranmental poliutant Part A- Efftuent, Discharge limit for Land for frrigation

......... End of the report- --——

A!_ﬁ""ii-_fiZE,J
ye, Uma S

Chemical & Buological Discipline

in

&
Wi oihe rgn'ﬂs arg related to ??tce;:ed tarns oniy 2, Total liability of our |aboratory is limited 1@ the inveiced amount % Sampe wil be destroyed
s 15 days ooy thee date ot i3mue of $051 Cerlicale un'ess Sihenwse specliet 4. Report is not to be praduced wholly ar i part 23 an avidence in the coust
of lzw and should not be used n any advarlising media without the permission N writing from laboratory. 5 n case of any reconiemanen of the contents
W - teat o o6 aquied gleast rontact tre autnonzed 5 gratany of the test report ywthin 18 days of the 1ssue of 1he lest repart

Page 1 of 1

Ghalori Gate, Patiala 147001, Punjab, {indiq)

Phone: 0175-2320175 (9 a.m. -~ 5 p.m.}, 819
m. - 5p.m., 819507 ,
sl el p.m.}, 8195071555, 9915584242, 9872584242; Email: info@itich.com
ITUF-7.8/04




1538 136
ITLCH Labs Private Limited e@}%

il |
{formerty knawn as Industrial Testing Laboratory and Consuifing House) \k =9/
A Govemment Approved Laboratory (7 W\
T orm
Test Report
is5ued to ULR Number : TC1373526300000762F
ACC LIMITED GAGAL CEMENT WORKS Report issie Date ;. 28iD3120286
PO. BARMANA DISTT BILASPUR- 174013 Semple Receipt Dale ;2110312026
{HE Anaiysis Date : 21/03/2026 to 251032026
Job Order No & Date s 26300000762 & 21/03/2026
Wk Order Na & Dale : NA
Nature snd Description of Sample ¢ Stack Emission Sample
Type of Samplo : A Sample
2ato & hme of Sample Collection ¢ 2000320265 & 03 42 pm
( ocation / Source of Sample . Coal Mill No 1 (Gagal -02)
Sample Quaniity S !
Sarmnple Comiilon : QK
Samping Method O ITUSOP-F 3101
Name of the Sampic Coltectng Officor T Han Shankar Kushwaha
OBSERVATIONS:
Amibiont & temporAure: FC) 221
Stachk gas lmnpetatumn (G T 54
Stack gas vekocily (m/s) average : 1616
DRuratwn of sample collechon (minuies) Y25
Stack chameler at samphag point, [m) F R
Hewght of stack om ground/ -oof iavel. (m) ! LR
Any Cther information (Voksamelric flow rale} ¢ 57548 77 (Nm3he)
Tast Rosults
SN Parameter(s) Results | Regulatory standards * Test Methad (S)
1 Partculate Matter mg/Nm® |3 0 IS 11255 (Part 1 1985
Note: - "CPCB industrial Sp :ific Standard vida Notification no. 444, Date 25.08,2014
- E i of the Report e
\
P

Authonzed Signatory
Mr Kailash Chandra Bhati

Chemical O soipline

-\ILB
W
G Y s
P.ho ‘;\g‘\oﬂ
? {\'L &
i e b ¢ A 40 e wesird tema ooly 2, Totat hability of our laboralary is limited to the lavoicsd amount ¥ Sampes m‘lu-ruostro,na afe
g hom ing o8 Ps" TR0 ST el il gt unkeks Olherwise specdeed 4 Report is notto be praduced wholly ar 1 part 28 an evidencs i the court of law
20 should nol be used @ any adverls (1] medra without the permission in writing from {aboratory. 5 9 care of any econlmaten of the cortesis of the bes!
POV S fgucd  Sense Loakact the au ‘@d agnasody of the s et At Th days o the wiue of the teshepot
Page 1ol )

Ghalori Gate, Pafiala 147001, Punjob, (India)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 195071555, 9915584245 - info@i
CIN: U71200PB2023PTC 059805 ' G mm{?rflg;%ﬂ
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ITLCH Labs Private Limited e;g,

{formerly known as Industrial Testing Labotatory and Consulling House) X
A Govesnment Approved Laboratory

sseed 6

ACC LIMITED GAGAL CEMENT WORKS
P.O BARMANA DISTT BILASPUR- 174013

{(HF}

Jature g Descrption of Samuie
Tepc 0f Sampie
Date & Time of Sample Gol cction
| geahan! Souice of Sampie
Sampie Quantly

Test Report

ULR Number

Reporf Issue Date
Sample Recepl Dale
Analpsis Dale

Job Cider Na & Dale
Wark Qroer No & Date

Stack Emission Sample

Air Sample
;2010312026 & 04 15 pm
:  Coal mill -02 (Gagal-02)
i

Sampie: Condion OK

Sanipling Method ITLISOP-7 3N

Name of the Sample Collevimg Office: iHari Shankar Kushwana
OBSERVATIONS:

Ambient air temperature. (0 2186

Stack gis temperature, ('C, |

Stack gas velocily (i/s). average 1582

urahon of sample coflechon, (minutes) 1 25

Stack d ameler at samphing pomt (M) 22

TC1373526300000763F
2610372026

21/0312026

21,03/2026 te 26022026
76300000763 & 21/03/2026
NA

Froalet o stack from ground roof fevel (raf : 715
\riy Stbur Iniforinatron (Volumetng fow rale) 188632 54 (Nm3ihr}

Test Results
SN Parameter(s)
1| Pamculate Matter, mg/Nm’

Test Method (S)

Results | Regulatory standards
N 118 11255 (Part 1) 1985

93 — 20

Note- - “CPCB industrial Specific Standard vide Notification 1o, 444, Data 25.08.2014

!
|

- — -Fusd cf thiz Repatk- ——

P

Authorized Signatory
Mr Kadash Chandra Bhatt

Cheeea D sophne

o)
¢ 16118 B (ﬁ'am {0 1he toste® rems only 2. Total fiablity of our laboratory is limited to the invoced amount @ Sarple wil be desioyed afer
4844 fron Te dutg o s3ue of st cerifcate unless otherwise specfisd 3. Repord is not to be produced wholy or in part a3 an gvideance in the court of law
and should not be used n any adverlising media without the parrission in writing from laboratory. 5 .0 casa of any reconfirmation of the contents of the lest
o os o pnLetc ©oasc Toniach e authonied § gnatory of the test roport wah e 1€ days of fhe SSuE of {he W&l repd

rage 1 0i !

Ghalor Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175 (9 a.m. ~ 5 p.m.). 8195071555, 991 . itz i r
e o et i " 5584242, 9972584242; Email: |nfaﬁ:l::i;.r;?£
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ITLCH Labs Private Limited

{formerty known as industriod Testing Laboratory and Consulting House) S
A Govemment Approved Laboratary

188

Test Report
issuedto ULR Number : TC1373526300000764F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date ;2810372028
P.O. BARMANA DISTT BlI ASPUR- 174013 Sample Recepl Date o 2V0AR026
{RE) Analysis Date : 21032026 10 262032026
Job Order No & Data ;26300000764 & 21/03/2026
Work Ocder No & Dale : NA
Nalure ana Doscnpion of Sample ¢ Stack Enussion Sample
Type of Sample T Ar Sample
Date & T4ne of Sampie Colfection 1 200302026 & 09 20 pm
Locaton / Source of Samp : Coal Ml (Gagal -51)
Sampie Quantty oM
Nolale/! (1o I
Sampimg Method ¢ ITUSOP-7. 3/01
Name of the Sample Coliecting Officer ! Har Shankar Kushwaha
OBSERVATIONS: _
Ambient an temperature. (“C) : 202
Stack yas temperature (°0) : 52
Sfack yas velocity {mv's) au rdge 1518
Duration of sarmpie collaction {mmutes) R
Stack diamealer at sampiing ponié {m) e 1
Hewht of stack from ground/ roof level. (i} B4
Any Otrer Infermation (Volumetne fiow rate) * 54293 20 {Nm3/hr)
Test Results
SN Farameter(s) Results | Regulatory standards - Test Method (S)
1 Particulate Matte: ngiNm® . 88 | 30 |18 11255 (Part 1) 1985

Note: - *CPCB industrial Specific Standsrd vide Netification mo. 444, Date 25.08.2014

E-rd of the Repart

aR\PE
<uthonzed S:anatory
Mr Kallash Chandra Bhah

Charmacal Dracipiine

e

c©
¢of g \Vé':%“a@ﬂ

e

NOTE 1 Theressis are relaled © the waled tems only 2. Total liability of our laboratary is limited to Lhe inveiced amount. 3 Sanpie Wil be dostTeed alter
% days trom e dawe of ssue of test cartl cate unloss otherwise specifed 4. Report ks not to be produced wholly or in part as an evidunce W1 the court of law

and should not ba used in any advartising media without the permission in writing from laboratery. 5 In cass of any recomirnaton of the contsnts of tha st
EROT B IMQUed pease contact the author 28t signatory of he host report within 15 days of By 155w of the tesi repont

Paga 1ol
Ghalorn Gate, Patiala 147001, Punj b, {indi
Phone; 0175-2320175 (Pam -5 p.m.}, 81 4247, SToL

95071555, 99155  Emiai |
CIN: U71200PB2023PTC059805 #1242, 98172584242, Emoi mro%;ln;: ’;cé?or:




1541
ITLCH Labs Private Limited ;;;;\

[furmerly known as Industrici Tesfing Laboratory and Consulting House)
A Government Approved Laboraiory

Test Report
155420 10 ULR Number . TC1373526300000765F
ACC LHMITED GAGAL CEMENT WORKS Report Issue Date - 28032026
P.O BARMANA DISTT BILASPUR- 174013 Sample Receipt Dale . 21/032026
(HF) Analysis Date . 241032026 10261032026
Job Crder No & Date - 26300000765 & 2110312026
Work Order No & Date o MA
Naluie aid Descnption of Sarmgle . Stack Fnussion Sample
Type af Sampie A Sample
Date & Tme of Sampie Caltection - 20002076 & 04 50 pm
Locaton / Source of Sample - Cement mill -05 (Gagal-01)
Sample Quaniity .o
Sample Condition ;o OK
Samphrg Mothod :ITLSOP-7 301
Name of tne Sampie Collechng Officer - pa Shankar Kushwana
OBSERVATIONS:
et ar temperature, { C) o
Stack yas femperaiure, {C) : 7B
Stack gas velocly (n/G), average : 1588
Duraticn af sampie coflectivl {minutes) 30
Stack aameter at sampling comt, (m} : 0B
et of stack from ground/ roof level {m) T 48
Any Oter Information (Volumetric flow rate) . 23537 59 (Nm3ihr)
Tost Results
SN Parameter(s) ' Results | Regulatory standards ~ Teat Method (8)
1 | Paruculate Matter mg/Nm’ 78 | 30 '16 11255 | Part 1) 1985

Nate: - "CPCB Industrial Spocific Standard vide Notification no. 444, Date 25.08.2014

End of the Report: — -~

PNV
suthorized Sianatory
My Kaslash%ﬁg&d&%ﬁﬂ

[ 9
v trg roLufE A qu o e e 'rl:gmem: ariy 2. Total fiability of our laboratory IS limuted to the invoiced amoun: 3 Sarmpie «dl e Jesltoyed after
2.3 Fealhe 1ate o LA of st oot cate unlels oinerwse speoled 4. Report is notto bs profucnd whoily o in part 23 an ewidenca n the court oF taw
and shauld not pe wsed 1IN any adueris, 1q mediz without the pernusaion in writing from laboratary- ¢ 1 case of any reconhrmatan of e cordents 3 ihe @81
Lot 5 regufnd pReasa comtact the authy 2od sigaatery of the test report wittin 18 days of the ssus of the lesl repor

Sage 1241

Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175 (9 a.m. - 5p.m.}, 819 il i i
bt AL b p.m.}, 5071555, 9915584242, 9872584242; Email: lnfo{i@;{ﬂ?l;.c;oom
F-7.8:04
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A Govemment Approved Laboratery

ITLCH Labs Private Limited

tformerly known as Industial Testing Laboratory and Consulting House)

190

Test Report
Issued lo ULR Number TC1373526300000766F
ACC LIMITED GAGAL CEMENT WORKS Report {ssue Date 27372026
P.O. BARMANA DISTT BILASPUR- 174013 Sample Recempt Date 230032026
Lo Analysis Date 231032026 to 2703:2026
Job Order No & Date 26300000766 & 2303/2026
Work Order No & Date NA

Nature and Descnption of Sompte
Type of Sampie
Weather condifion
Date & Tima of Sample Cokectior
Locafion / Source of Sampie
Sampla Quantity

) ORI On
Samphiyg Method
Name of the Sample Collecting Officer
Any Other information (if ar v}

SN  Parameters

Ambient Air Quality Monitoring (AAQM)

Aur sample

Temp-Max- 23°C, Min-11°C. Humidity-51%, Partly cloudy
21/0372026 & 0B 50 am

Sports Club Burding

01

OK

(TLSOP-7 301

Han Shankar Kushwaha

NA

_ Test Results ) . )
Results | Regulatory | Test Method (S)

Standards
(NAAQS) |
1 Particulate Matter (size <10 pm) or PM 10 pg/m I 56 100 | IS 5182 (Pant-23) 2006
2 Particulate Malter (size <2 5 ym) or PM 2 5 ugim’ | 305 80 IS 5182(Pait-24) 2019
3 | Nitrogen Dioxide. (NO;). pg/m’ B 80 1155182 (Part 6) 2006
4 Sulphur Doxide, (SO,), pgim® 70 |80 [issie (Part 2) Sec-1, 2023 ‘
5 | Ammonia, (NHy). pg/m’ | ND 300 |1S 5182 (Pan-25) 2018
6 Ozone, (Os), pgim’ | ND 180 IS 5182 (Part-8) 1974
7| Lead Pb, ygim® _ - [ NDT"70 7S 512 (Pan2z 2008
8 | Arsenic As ng/m” [ ND™ 60 | USEPAMethod0-32 1899
8 | Miceel Ni ng/m ND 20 | IS 5182 (Part- 26) 2020
10 | Benzene, (CoHg) pg/m® ND 50 | 1S 5182 (Part11) 2006
11 | Benzo jg) Pyrene,( B g P}, ngim” . ND 10 | IS 5182 (Pan12), 2004
12 Caboa Monoxide (CO) mg/im ND 40 1S 5182 (Part 10) 1599

Note - NO- Not Detected , DL- D.rcttion Limmt (L-Lead-0.1, Arsenic-2, Nickel -5.0, Benzens 1.0, Barnzo(a) Pyrene-0.5, Orone- 5, Ammonia- 6.
Carbon Monoxide- 1.14 J*NAAD ; -Nationar ambiant air quality standerds.

~-End of the Report--——---

Oy

o

& Bq'{h??\“’
Authorizéd Signatory

Mr « Hash mg;mg@eman

o 1 The reeits e nelated mPn‘% lesied tamm onty 2. Toral Hability of our laboratary is hmited to the involcad amount I Sampie wit be destroyed afte

15 d3ys from the dake of ssue of test carthcate Jniess olhe
and should not be used  any adverising media without tha pe
CROM 8 eqused slease coatact the aulthomen signatory of the tes!

wise 5060 {wd 4. Reportis notto be prodoced wholly orin part as an Rvidence in the court of law

Fmission in wiiting from laboratory. 5 In case of any reconf mMmaton of the contents of the we
renoil ahin 15 days of the issue of the st A0

T3y g1

Ghaiori Gate, Patiala 14 700,

Phone: 0175-2320175 (Pa.m. -5p.m,], 8
CiN: U71200PB2023PTC 059805

Punjab, (India)
195071555, 9915584242, 9872584242; Emall: info@itich.com
ITL'F-7.8/04
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ITLCH Labs Private Limited %u)

{formerly krown as Indusiriat Testing Laboratery and Consulting House) A
A Government Approved Laboralory 7N\
Test Report
‘ESUT IO ULR Number TC1373526300000767F
ACC LIMITED GAGAL CEM4ENT WORKS Report Issue Date 271032026
P.O SGARMANA DISTT BILASPUR- 174013 Sample Receipt Date 23532026
ey Analysis Date 2310312026 ta 27032025
Job Qrder No. & Date 26300000767 & 23/0N20%%
Work Order No & Date NA

Nature and Descrption of Sample
Type of Sample

eathior condiion

pate & T'me of Sample Cusiechon :
Location | Source of Sampie :
Samypie Quantily

Sample Gondition

Sampling Mathod

Naine of e Sampie Colecting Offcer

Any Othwr Information (if aity)

SN Parameters

' Partculate Matter (size <10 pm) or PM 10 ug/m’
Partculate Matter.{size <25 pm)or PM 25 pg_.-m"

p
2 +

=2 Nitrogen Dioxide (NO;). pgim’
3 .

" Sulphur Dioxide, (SOz) pgm’ |

5 | Ammonia_(NHy). po/m”

& | Ozone, (O, pgfm
"7 | Lead Pb, pgim’ _

& | Asenic As, ng/m

g | Nckel Ni_ngim”

10  Benzene, (CgH:) pgim’

11 | Benzo (a) Pyrene.(B aP) ng/m’
12 | Carbon Monoxide, (CO) mg/m’

Note - ND. Not Detected , DL- Detection Limit (DL~ Lead-0.9, Arsenic:

"NAAQS. National ambient air quality standards.

Ambient air Quality Manitoring (AAGM)

Lir sample

Temp-Max- 23°C_ Min-11°C_ Humidity-51%

21/03/2026 & 0912 am
Admin Building

o1

0K

ITLISQP 7 301

tian Shankar Kushwaha
NA

Partly cloudy

__Test Results _
Results = Regulatory Test Method (S)
- Standards
SO . - <
868 | 100 | IS 5182 (Part-23) 2006
L 1 60 [ 18 5182(Part-24) 2018
2 80 156182 (Part 6) 2
[ 15 | 80 | 155182 (Part2) Sec-1 2023
— 1 20 | 40 |S:5160 (Part-25)2018
| ND 180 | IS 5182, (Part-9) 1974 o
— | W [ 10 ]IS 183( Part-22) 2004 =t
1 ND 6.0 | USEPA Method 10-32 1998
[ ND__| 20 |15 5182 (Pan-26) 2020
| _ND 50 | 1S 5182, (Part11) 2006
| _ND 1.0 | 1S:5182 (Part12) 2004 _
115 40 IS 5182 (Part 10) 1999

7 Nickel -5.0, Benzene 1.0, Henzo(o) Pyrene-05 Ozone 5|

e =bnid of the Reporte—-——-—
Authonzed Signatory
o Mr i(allash Chandra 8hati
4 {\'e Chemscal Cisc ne
R 4
hd d
N Q@- .
9 F
?’ oV
< R
BOVE 1 Tne gsoks are related 10 (e usled tems onty 2. Total tliability of our lahoratary ié imited to the invoiced amount 3 Sarwe 4l Da destio)d atar

& spys fom e date of 3sue of lest certficate uniess olheswise spec

fed 4. Raport is not fo be produted wholly or in part as an svidence it the court of law

and shoutd notbe used in any advartising media without the permssion in wriling fram laberatory. 5 Ip ease of any recont reaahor 5 Ing CoNtENE of the st

Jepart & -eq.red please zemact e suthor7ed 54131007 of e test repmt

wihun 13 days £f tha 1558 o Ine 891 rB0ON

Paze | o1

Ghalori Gate, Pafiala 147001, Punjab, (india)
Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Email: info@illch.com

CIN: U7120QPB2023PTCO59805

ITLUF-7.8/04
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LETER
® S
ITLCH Labs Private Limited | )
B ) |
(formerty knawn as Industial Testing Labaratory and Consulfing House) ey
A Government Approved Laboraltory Z’ ':\:\
Test Report
Issued fo ULR Number TC1373526300000768F
ACC LIMITED GAGAL CEMENT WORKS Raport lssue Dato 271032026
£.0. BARMANA DISTT Bll ASPUR- 174013 Sampie Recowt Date 23032026
(hF) Analysis Date 2303/2026 10 271032025
Y

Nalure and Descnpfon of Sample

Jolz Ordor Ne & Date
Work Qrder No & Date

26IBNOOBTER A 23UNV2026
NA

Ambient Ar Quaity Momitonng (AAGM)

Type of Sample Ay sample

Weather condifion Temp-Max- 23°C Min-11°C, Humdity-51%. Partty cloudy

Date & Tme of Sample Codecton 21032025 & 13.36 am

Lacation / Source of Samp.. : CLC Area

Sample Quantty N &

Sample Condhon : 0K

Samphng Mathod ITUSOP-T 3/01

Name of the Sample Coflacturg Officer Han Shankar Kushwaha

Any Qihar Informetion (if any) NA

- Tast Results
SN  Parameters | Results | Regulatary | Test Method (S)
Standards
! _ - | e (NAAQS)" |
| Particulate Matter (size <10 ym) or PM 10 pgfmi_"[_ 735 100 |5 5182 (Pan-23) 2006

2 Pamculate Matter (size <25 pm) or PM2 5pug/m” | 48 | 60 IS 5182(Pan-24) 2019

3 Nirogen Dioxide (NOy) pg/m’ [ T IS 5182 (Part 6) 2006

4 Sulphur Dioxide (SO.) pg'm | W | 80 | I55182 (Part 2) Sec-1 2023
5 | Ammenia, (NH;). pg/m 1 23 400 IS 5182 ( Part-25) 2018

€ | Ozone, (Os), pg/m’ ND | 180 | IS 5182 (Pan-9) 1974
| 7. | Lead Pb, pgim™ _  TTWD Ti0 [ 5182 (Pan22)2004
8 | Arsenc As_ng/m’ T ND T80 | USEPAMethod 10-32 1998
9 | NickelNing/m | ND | 20 | IS 5182 (Part- 26) 2020

10 | Benzene (CoHe) pa/m” L ND | 50 |IS5182 (Part11).2006
11 | Benzo (a) Pyrene, (B a P) ng/m’ L ND | 10 ]IS 5182 (Part12) 2004
12 Carbon Monoxide (COJ, mg/m’ | 126 | 40 | 1S 5182 (Part 10) 1999

Note - NO- Not Defected , DL- Defection Limit (OL- Lead-0.1 Arsentc-2, Nickel -5.0, Benzens 1.0, Benzo(a) Pyrene-0.8, Ozone-5)
‘NAAQS -Natfonal ambient & quality standards

=== End of the Repont—---—- -

q\ﬁg?é'
Authorized Signatory
Mr Kaitash Chandra Bhatt

Chemucal Discphne

- m‘
g il

PJG P o
gor®®

¢o!

S
\ZS
. N C LA re related 1g E-mm only 2 Total habity of cur laboralory ia Emited tothe invoiced amount 1 Sampes w oe AEITYEI A
15 ddys o ma data of iwsue of tesl Ceisca unas olherwise speced 4. Report is not to be produced wholly or in part as an evidence i the cour of law
and shouid nof be used in any advertising media without the permisaion in writing from laboratery. 5 In case of pny reconfrmaban cf*ne cortart of te Es:
FECOM 3 Cequeed prease contact the authonzed 3 gnaiory of the best reoord witin 15 daye of the 1s3ue of the test repont

Dane | of?

Ghalori Gate, Patiala 147001, Punjab, (Indiq)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 991558424 : info@i
CIN: U7 1200PB2023PTC059805 ' ST, 'mo?rfg;gfsr:
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ITLCH Labs Private Limited /%

(formerty known as Indushial Testing Laboratory and Consulting House] S ';,.._‘If-:"
A Government Appioved Laboratory :
Test Report
suCd [0 ULR Number - TC13735268300000769F
ACC LIMITED GAGAL CEMENT WORKS Report lssue Date : 27/03/2026
:’Hgi BARMANA DISTT BILASPUR- 174013 Sample Recopt Date  : 23032026
Analysis Date 2 2303/2026 to 27/03/2028
Job Order No & Date 5 26300000769 & 23/03/2026
Work Order No & Date NA
Nature and Descaphon of Sample + Amblent A Qualily Monitonng (AAQM)
Type of Sample 1 Ay sample
Aeather conditron : Temp-Max- 23°C. Mn-11°C, Humidity 51% Partly cloudy
Date & Time of Sampie Collechor ¢ 210372028 8 09 45 am
Localion / Source of Sample 1 Coai stacker
Sample Quanity 1 01
Sampie Caondifion ;o CK
Sampling Method : (TWSOP-7 3101
Mame of the Sample Collecting Officer 1 Hari Shankar Kushwaha
Any Other informatiarn (if any} T PA
Test Results )
SN Parameters | Resulis Reguiatory Test Methad (S)
Standards
! . {NAAQS) | ,
1 Particulate Matter (sue <10 ym) or PM 10 ygm* | 786 | 100 | 18. 5182 (Pant-23) 2006
2 Panculate Matter,(size <26 pm).or PM2 5pgim’ | 505 | 60 | IS 5182(Part-24) 2019
'3 | Nirogen Dioxide,(NOy). pg/m” ~ |28 | 80 155182 (Par 6)2006
4 | Suphur Dioxide, (SO:). pgim’ | 18 80 IS 5182 (Part 2) Sec-1 2023
5 | Ammonia (NHy pg/m’ 1 24 | 400 | IS 5182 Pan-25) 2018
6 Qrone (O3 pgim ND 180 IS. 5182 (Part-9) 1974
7 | lead Pb_pgim’ _ [ wWo [ 10 | IS 5182 ( Part-22) 2004
'8 | Asenic As, ng/m” 1 P T - | USEPA Method 10-3.2. 1899 )
9 Nickel Ni, ng/m” il " ND | 20 [IS:5182(Part-26)2020
10 | Benzene, (CeHe) pom™ [ ND_| 50 |15 5182 (Par11) 2006
11 Benzo (a) Pyrene (B a P) ng/m_ — | ND [ 10 ]15:5182 (Part12) 2004
12, Carbon Menoxide, (CO),mg/m 120 | 40 1S:5182 (Part 10) 1999 .
Note - ND. Not Detected , DL- Detestion Limit (DL- Leac-0.1, Arsenic-2, Nickel-5.0, Banzens 1.0, Benzo{a) Pyrene-0.5, Ozone- 5)
“NAAQS.-Naticnal ambient air qualkity standards.
Fnd of the Repord -
gﬂ\hd\%

4uthonized Signatory
Mr Kaiash Chandra Bhatl

Charmcal Cscphine

S
«@
o/ .
C’O | 6..9“&

NOTE ¢ The essis are relatid 1o the fested tems oaly 2 Total (ahbllity of our laboratory i limitad to ihe invoiced amount 1 Sdmpte » | De uestioyed 216
14 15,5 Hom e 22z of sauae of test ceill Cale uniess Aherese spaciee 4 Report is not to ba produced whoily o in part as an evidence 10 tha court of law

and should not De used 10 any adverlising media without the parmssion in writing from labaratory. 1 in case of a0y reconfrmance of he Sonents o re wst
LLOfT 8 CALEAG P EasE ST ine sulbul sed 39U el of the et raporl wihin 15 days of the maus of the teat report

Rgse ‘1

" - Ghalori Gate, Patiala 147001, Punjab, (India)
one: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Emall: info@i
CIN: U71200PB2023PTC059805 Sa— O{%{“g}g?g;




ITLCH Labs Private Limited

{formerly known as industricl Testing Labosatory and Consulting House)

1546 k4

A Govemment Approved Laboratory
Test Report
tsswed 1o ULR Number T TC1373526300000770F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date ¥ 2710372026
P.0. BARMANA DISTT BiLASPUR- 174013 Sample Receipt Date 3 23032026
2 Anatysis Oale 1 23032026 to 270372026
Job Order No. & Date = 26300000770 & 23/03/2026
Work Order No & Dale - NA

Nature and Descnption of Sample
Type of Sample
Weather conthtron

Date & Tune of Sample Co'ochion
Localion / Spurce of Sampic

Sampla Cuantity

Sample Condilion

Sampling Methog

Name of the Sample Collechng Offcer
Any Other Informaton (if any)

Ambient Air Quaiity Monitonng (AAGM)

Air sample

Temp-Max- 23°C, Min-11°C, Humndity-51%. Partly cloudy
2110372028 & 1000 am

Transformer house

01

0K

ITL/SOP-7 3101

Hari Shankar Kushwaha

NA

Test Resulis

SN Parameters Results | Regulatory | Test Method (S)
Standards
e d | (NAAQS) |
Particulate Matter (size <10 pm) or PM 10 Hgim” | 622 | 100 | 1S 5182 (Part-23) 2006
2 Paruculate Matter (512¢ <2 5 ym) or PM 2 5 pg/m* | 32 80 IS 5182(Pari-24) 2019
3| Ntrogen Dioxide, (NO2) pg/m L 1 155182 (Part 6} 2006
4 Sulphur Dioxide. (SO;) pg/m gQ a0 IS 5182 (Part 2) Sec-1 2023
5 | Ammonia, (NHy), yg/m’ | 22 | a0 [iS 5182 (Pan-25)2018
6 | Ozone (Qu), pgim ND | 180 | 1S.5182 (Part-9) 1974
Lead Pb, pgim’ — T WD |10 [ 5162 (Pan22) 2004
8 Arsenic As, ngim’ : ND_ [ 80 | USEPA Method 1032 1999 _
Nokelb ngim® e ND | 20 TS 5182 (Part- 26) 2020
10| Benzene, (CoHe) yugim’ 1 ND | 50 TS 5182 (Parti1) 2006
i1 Benco () Pyreng (B aP) ng/m ND | 10 | IS 5182 (Part12), 2004
12 Carbon Monoxwde (CO) mg/m’ ND 40 I5 5182 (Part 10) 1969

Note- NO- Nor Detectsd , DL- Detection Limit (DL-Leatk0.v. Arsenic-2, Nicke! «5.0, Benzane 1.0 Benra{aj Fyrenc-0.5 Ozone. §
Carbon Manoxide 1.14 |*NAAQS -Nations! arbient air quality standards

—-End of the Report—— —

P

el
wtnonzed S:gnatery
Mr Xallash Chandra Bhatt

Chemcai Drsophine

g 1 The sesolls &0 rated 4o the oo dtems only 2, Tatzl Jlabilily of gur laboratory iz Amited to the invoiced amount 3 Sampie will be destroyed after
15 days fom the datg of iIssue of test corbhcals uniess olherwise specfied 4. Report is not to be produced whoily or in part as an evidence in the court of law
and shoutd not be used in any advertising media withowrt the parmissian in writing from laboraiory. & Incaze of any reconfirmabon of the sonlents of the wsi
OOy eduied cease conact Te aulhorzed SQnatedy of e teat repord withn 15 days of the issue of the Rl iogod

Ghalori Gate, Patiaia 147001, Punjab, (India)

Phone: 01752320175 (9 a.m. - 5 p.m,),
CIN: U71200PB2023PTC059805

Hasm 1 of 1

8195071555, 9915584242, 9872584242; Email: info@itich.cam
ITLF-7.8/04
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Test Report
igsued lo ULR Number TC1373526300000771F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 27,03:2026
P.0. BARMANA DISTT BILASPUR- 174013 Sampie Recept Dale 23032026
(HP} Analysis Date I302026 to 2700372026
Job Qrger No & Date 26300000771 & 23i03/2026
Work Order No & Date NA
Nature and Descnphon of Samplc Ambent Arr Quality Monitonng (AACQM)
Type of Sample Alr sample
Weather condifion Temp-Max- 23°C. Min-11°C, Humidity-51%. Partly cloudy
Daie & Tine of Sample Colection 21/03/2026¢ & 10.17 am
Locaton / Source of Sampi? Mines office
Sampie Quanity 01
Sarmple Condidion OK
Sampiing Method ITU/SOP-7 31
Name of the Sampie Collecting Officer Hari Shankar Kushwaha
Any Cther information (f any) NA
) - Test Resulls _
SN | Parameters | Results | Regulatory | Test Method (S}
Standards
| ! i I e (NAAQS)* |
1 Partculate Matter (size <10 umj or PM 10 yg/m- 694 | 100 | IS 5182 (Pan-23) 2006
2 Partculate Matter (size <2 5 pm) of PM 26 pg/m’ _ at [ 60 IS 6182({Par-24} 2019
3 | Ntrogen Dioxide (NOz) ug/m’ 19 | 80 | 155182 (Part 6)2006
4 | Ssphur Dioxde (SQq) pgim 12 | 80 | 155182 (Part2) Sec-1 2023
5 | Ammonia, (NHs), pg/m 1 182 | 400 IS 5182(Pan-25)2018
6 Ozene, (Os), pg/im’ | ND 180 IS 5182 (Part-9) 1974
7| Lead Pb,pgim’ - — [ Np [ 10 1S 5182(Pant-22)2004
(& Arsenic Asngim” - ND 60 | USEPA Method 10-32 1999
|9 Nekel Ni, ngim” . — | ND | 20 |IS:5182 (Part-26) 2020
10_| Benzene. (CoMg) yg/m” 3 ND | 50 | IS 5182 (Parti1) 2006
11 ND 10 | 1IS. 5182, (Part12) 2004

| Benzo (a) Pyrene.(B a P). ng/m”
12 | Carbon Monoxide, (CO) mg/m

ND | 40 IS 5182 (Part 10) 1999

. A . A S—— — rp—— S A -
Note - NO- Not Detected , DL- Detoction Limit (DL-Lead-0.7, Arsenic-2, Nickel -5.0, Benzene 1.0, Benzo(a) Pyrene-8.5, Orone- 5,

b
WA
suthofized Signalory
pr #alash Chandra Bhatt

Chemcal st pane

Carbon Monoxide- 1 14 I*"NAAQRS: Fi aervbiont air quality fards.
-e-—-End of the Report——---—
0%6.
)
£ S
? F
i &
U
O &
g?‘
o)

©he epuiRno relgted fo tne roosg dens only 2. Total liability of our laboratory 16 firnited to the invoiced amount 3 Sample &4 pe destioyed after
‘4 gavs om me sate of w3ue of leal cardale Lnless otherwise specked 4. Report iz not ta be produced whally or in part 2% an evidenca in the court of law
«i1d 5h0wutd not ba used in any adverlising media without the permission in writing from laboratory. 5 In case of ary recof’smanon of g contents oF Ie et
ppor 5 ipgured glease cortast the aulnor zed sanatry of the test report wtmin 15 days of the issue of (he lest repon

Zaon ol

Ghatori Gate, Patiala 147001, Punjab, (india)
Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Email: info@lilch.com

CIN: U71200PB2023PTCO59805

ITLF-7.8/04
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Test Report
SSue f ULR Number TC1373526300000772F-774F
ACC LIMITED GAGAL CEMENT WORKS Report 1sswe Date 27012026
F.O. BARMANA DISTT BILASPUR- 17401 3 Sample Receipt Dale 23032026
(HP) Analysis Date 23032026 o 2703.2026
Job Order Mo & Date 26300000772-774 & 23/03/2026
Work Order No & Date N4
Nalure aad Descrption of Sampie Noise Sample
Type of Sample Arabient Noise

Date & T'ne of Sample Colechon
Locaton / Source of Sample

2103/2026 & 10 25 am

772- Mines boundary towards Baloh wilage

773- Crusher boundary towards Baryahu village
774- Colony

Saniple Quantity 03

Sample Conditon CK

Samping Mathad ITUSOP-7.23101

Neme of the Sampie Collecting Officer Han Shankar Kushwaha

Any Other Information (if any) NA
Test Results

A. Noisc Lavel dB (A) Day Tune
SN Location/ Point o/ measurement |

Noise Level dB (A) Day Time

Noise Levgls (dB

Test Method (S}

Min Max. Average (Al Leq. (Limits)
B Day Time
1 Mines boundary towards 401 526 46 4
Batoh village
Z | Crusher boundary towards 445 62 | 50 4 55.0 AR
Baryahi village
3 Colony 388 50 1 445
B. Noise Level dB {4) Night 1 ime " B S |
SN Location/ Point o1 measurement | _____Noise Level dB (A) Night Time i Noiza Lavels (dB Test Method {5) |
Min. | Max Average {A) Leg. {Limits} |
| o L. e Night Time '
i Crusher boundary towards 5 | 439 | a7
Baioh village __J
2 Crusher boundary towards k! KT TR 420 45.0 IS 9881931
. Baryahi Village
3 Colony 357 420 _ 39
dB {A} Loq: denotes the tme weishied average of the level of seund I decibals on scale (A) which s relatable to human heanng
**Leq: il /s onergy mean of the 1pisa leval over the speoificd penoad
Note Uay me shall mean fro.n 6 00 AM 1o 1000 P M Might lime shall mean from 1000 P M fo 06 00 A M
~-=----End of the Report---m---
Yt
\¥ 2

~uthonized Sigratory
Mr Kaillash Chandra Bhatt

Chemecai

sCiphne

KOTE v The rosais g G‘ d o :ealeu-br:t@q 2. Totet liabihity of our labgratory i3 limited to the nvpiced amount 3 Sampie wil D¢ deslroyed aler
% days from the date gu.ve of test cachiien'y gi'&sa Olrérwasa speced 4. Repartia not ta be produced wholly or in part as an avidence in the court of faw
and should not he used in any advertis, edia without the permission in writing frem labaratory. 5 in cese of any reconfimabon of te conteris of the st
cpart S reqoered plegse contact the autte! ey tgnatory of the et repon wahn 15 days of the rsaue of the est roport

o

Ghalori Gate, Patiala 147001, Punjab, (india)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242: Ernail: infae
CIN: U71200PB2023PTC0O59805 o ""“?’E??"‘ETJ?




1549
ITLCH Labs Private Limited /&%)

(formerty known as Indusirial Testing Laboratory and Consulting House) \'&%F. !/

197

A Govemment Approved Laboratory 7\
Test Report
1SS0 10 ULR Mumber : TC1373526300000775F-777F
ACC LIMITED GAGAL CEMENT WORKS Raport Issue Date - 271032026
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date s 23032026
(HP) Analysis Date ;231032026 lo 271032026
Jab Order No & Date - 26300000775-T77 & 231032025
Wovk Order No & Dale  © NA
rir Descrplon of Sampie : Nose Sample
Type of Sample :  Ambient Naise
Dste & T of Sample Coilection 1 21/03/2026 & 1045 am
Location / Source of Sample 1 775- Matenal gate
776- Gypsum gantry wall
777- Main gate
Sampie Quantiy : 03
Sampie Condlition : OK
Ssmping Method 1 {TU/SOP-7.3/01
Namae of he Sampie Collecting Officer :  Han Shankar Kushwaha
Any Other Informaton (if any) T NA
Test Rasuits
A. Nolsc Level dB (A} Day Time
SN | Location Polnt of measurement | Noise Lavel dB (A) Day Time Noise Levels (dB | Test Method (S)
Min. Max. Average (A} Leq. {Limits]
| - ] ISR VA = | Day Time_
1 Material Gate 556 679 618
| Gypsum Gantry Wall T E3 | 701 ‘ 622 75.0 IS :9989-1981
' Mair Gate Tse | 856 | 588 '
. Noise Level dB (A} Night Time Ty
SN Location/ Point of measurement Moisc Level dB (A) Night Time Noise Leveis ([dB | Test Mathad (5) "'|
Min. | Max. Average (A) Leq. (Limits} |
R e % i T NightTime | .
Material Gate | 479 571 525
2 | GypsumGantryWall | 32 | 608 & | 70.0 e l
3 Main Gate 391 438 “_5,___ s J

| AR S— NE—— P I—— I EE—- I —— I ——
dB {A) Leg: denotes the ime weighted average of the level of sound #n decibels on scale (A) which s relatable o human hearing
“Loq: It energy mean of the noise kevel over the specified period.
Mote Day ime shall mean from 600 AM t 10 00 P M. Night time shatl mean from 10 00 P-M to 06 00 AM

e End of the Report:----——
ﬂ\‘%\%
Aythonized Signatory
> Mr ¥allash Chandra Bhatt
N@ Chemweal Dacplne

e regdts gre calated o the testee tema oniy 2. Total liabiity of our lshoratory is fimited 1o the invoiced amount 3 Samigle wd be desioyed afle:
g es o e date of issue of st cadifcate uniess oherwse specied 4 Raport s not o be produced wholly or & part g5 an swidence n the coun of law
and should not be used in any advertising media without the permrssion in writing from labaratory. 5 in case of any recordumahon of he coments of (he fes!
Hease cantuct the aihor 760 sgnatory of e tes repadt A.tn 15 days of the Ssue of the tes! report

Hace * o1

Ghalori Gate, Potiala 147001, Punjab, (India)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Emall: info@i
CIN: U71200PB2023PTCO59805 ' R ’“""’%‘L"?.?"E?oma
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ITLCH Labs Private Limited @)

: “_*:.
{formerly known as industriai Testing Loboraiory and Consulting House) ¥ T ./:
A Govemnment Appioved Laboratory Pt

T orwm
Test Report
issued {2 ULR Number 1 TC1373526300000773F
ACC LIMITED GAGAL CEMENT WORKS Report Issve Date 27032026
{':!F?) BARMANA DISTT BILASPUR- 174013 Sample Receipt Date T 23037006
Analysis Date :  23/03/2026 to 27/03/2026
Job Crfer No & Date r 26300000778 & 231032026
Wark Order No & Date ;o MA
Nature and Descripton of Sampila ¢ Stack Ermission Sample
Typo of Sample t o Arr Sample
Date & Mme of Sample Cofecton T 2110372026 & 11 05 am
ocahion / Source of Sample : Cement mil-01 (Gagal -01)
Sample Gusntity M
Sample Condition 0K
Samphng Method * TUSOPR-7 3/01
Naime of the Sample Coltec:ing Officer * Hari Shankar Kushwaha
OBSERVATIONS:
Amnbien! air temperatuie (FC) 1 223
Stack yas lempeisture (°C) i B2
Stack gas velocdy {mis) aversye : 1680
Duration of sampie collection, {mintes) 25
Stazk dhameter ot samping oont (m) z 3.3
tfeight of stack from ground 100f level {m) S |
Any Other Information (Volumetnic fiow rate) 1 45736.47 (Nm3/hr)
Test Results
SN Parameter(s) | Results | Regulatory standards * | Test Method (S)
1 Paniculate Matter mg/Nm’ I BF | 30 1S 11255 (Pact 1) 1985
Naote: - *CPCB industrial Sp “cific Standard vide Notification no. 444, Date 25.08.2014
End of the Repont
w
PQ\D%\

Authorized Signatory

Mr %aiiash Chandra Bhatt
Chemeal Discphne

' ' e Elated 1o the losted siems haly 2. Total Liability of our laboraiory 13 limited (o the invoiced amoun: 3 Savpe o b Gasirogad aftec
5 Jays roen Uve Jale of mxul of 1931 CarpRcate unlezs olherarse iotiad 4. Report is not to be producad wholly orin part 33 an evidence in the court of law
and should not be used in 2ny advertising media without the permiszion in writing from Iaboratory. S in case of a0y recanbmaben of the contents of the ws)

BGUEE prase conlact the auth o ced signaity of the test ieport witihin 15 days of the 1saue of Ihe st report

Page 1of
.

Ghalori Gate, Patiala 147001, Punjab, {India) ‘

Phone: 0175-2320175 (9 a.m. - § p.m.), 8195071555, 9918584242, 987255424- Evect wrr
CIN: U71200PB2023PTC059805 R '"'°“?T{ff§'}'§?€j
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formerty known as Industricl Testing Laboratory and Consulting House)
A Govermnment Approved Laboratory

Test Report
‘ssued fa ULR Number : TC1373526300000779F
ACC LIMTED GAGAL CEMENT WORKS Report issue Date : 270312026
P.0. BARMANA DISTT BILASPUR- 174013 Sample Recsipt Date . 9032026
(P} Analysis Date ;230312026 10 270312026
Job Order No & Date 26300000779 & 23/03/2026
Work Order No & Date : NA
Nature and Descriplion of Sample :  Stack Emission Sample
Type of Sample 1 Arr Sample
Date & Tme of Sample Collecton 211032026 & 11 33 am
[ acation ! Source of Sampie Cement mill-02 {Gagal 1)
Sample Juantty - 01
Sampie Condition 0K
Samping Method ITLISQR-7 3/01
Name of the Sariple Collecting Officer Har Shankar Kushwahia
OBSERVATIONS: )
Ambenit ai tomperalure. (C) 228
Stack gas temperature. ('C) 79
Stack gas velocdly (mfsi average c 1620
Durabon of sample collechion. (mmules) ;30
Stack chameler at sampling point, (m) A1
Height of stack from ground/ roof level, (m) 3
Any Other Infarmation (Vok. metric fiow rate) 45012 24 (Nm3hr)
Test Results
SN Parameter(s) T Results | Regulatory standards * Test Method (S}
1 Partculate Matter mg/Nm’ 72 [ % 18 11285 (Part 1) 1985

Note: - ‘CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

— E'nd of the Repaort. -

94\\\%\%
.uthorized Sigratory

Mr Katash Chandra Bhatl
Chenyes) Dscpline

.\,06
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. Q,;,@“‘
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g mee related 1t Ine lostad tercs onty 2 Total lability of our labaratory ig limited to the invoiced amount 3 Samole s b dentioy ed attec
ir i ol 1880 o st certhicate uiess SiNetwse suecd ed 4 Report i not to ba produced whotly of in part ax an evideanca in the coust ot law
and should nol bs used i any adverpsing madia without the permission i wriling from laboratory. 5 (n case of a7y reconfTmaton of e corents of e w3l
cpoet o8 rEGuriee Daste contact e authofzed sgitator g of The tes! fepo { witiin 1§ days of the 15518 of the wit repod

Pace 1 of 1
Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; ik
CiN: U71200PB2023PTCO59805 ‘ i iﬂfﬁ%ﬁ‘:‘;—?ﬁﬂ;
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(formerly known o Induztrial Testing Laboratory and Consulling House) ﬁ:\ - '!’j
A Government Approved Laboratory &7 X\
Test Report
Issued to ULR Number 1 TCA373526300000780F
ACC LIMITED GAGAL CEMENT WORKS Report issue Date o 27032026
P.C. BARMANA DISTT BILASPUR- 174013 Sample Recemt Date ;23031028
HHE) Analysis Date : 2300872026 tc 27032026
Job Ordor No & Date ¢ R6300000730 & 23/03/2026
Work Order No & Date : NA
Natwre and Description of Sample {  Slack Emission Sarple
I'ype of Sample I Ar Sample
Date & 1ime of Saimnpie Codecton ¢ 210032026 & 03 35 pm
Localion / Sgurce of Sampie © Coal Mil-03 Pet Coke(Gagal -02)
Sampie Quantity M)
Sampie Canditxon . CK
Samping Method O ITLSOP-7 3101
Name of the Sampie Coliecing Officer :  Han Shankar Kushwaha
OBSERVATIONS:
Ambrent au temporature (C) Y PED
Stack yas temperature (°C) : 49
Stack gas velocity (mvs) average D15
Duration of sample coflection, {minutes) 25
Stack sameter at samphng pomt (m) 1 18
ht of stack from grount. 1o6F lovel, {m) T80
Any Other Information (Velumetnic low rate) 1 128590.38 (Nmahe)
Test Resulls
SN Parameter(s} ' Results| Regulatory standards * Test Method {S)
T Particulate Matter mg/Nm’ 124 ] 30 (1S 11255 (Pan 1) 1985

Note: - *CPCB industrial Specific Standard vide Notification no. 444, Date 25.08.2014

~End of the Report--

g\ ox=
Autrarized S-gnatory
Mr “alash Chandra Bhatt

Chemcal iscpine
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NOTE 1 The results are ieiateg to 0 etied wems only 2. T @Qabiiﬂy of our laharatory it limited to the invoiced amount 3 SaTpis sl Ga Seairgyed stter
15 cays hiom the date of 1s3ue of lest cerlibca'e udess om:{h\qs‘e specified 4. Reportis notto be preduced whally oc in part #3 an evidence i Lhe cout of law

and should not be used in any advertis 1§ media without the permission in writing [rom Laboratory. 5 In cass of any reconfurnabon of the contems o the st
ePOMIS "ChuNed piease cor lact the aulhonized signatory of the sy T&pait within 15 gays of the issue of the test repornt

Py ‘o e
Ghalori Gate, Patiala 147001, Punjab, (India)
Phene: 0175-2320175 Pa.m.-

.~5p.m.y} 8 195071555, 9915584242, 0872584242 sl i
CIN: U71200PB2023PTCO59805 VR Info{?{lrg';':?o?
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Test Report
Issued (o ULR Number TC13735263000007E1F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 271032026
P}.!g. BARMANA DISTT BILASPUR- 174013 Sample Recaipt Date 23032026
(e Analysis Date 23032026 to 27/03202€
Job Order No & Dale 26300000781 & 23/03/2026
Work Crder o & Dale NA
Nature and Descriglion of Samiple Stack Emission Sample
Type of Sample : Air Sample
Date & Trme of Sample Coflection . 21/03/2026 & 04 10 pm
Locaton / Source of Sample :  Cooler ESP (Gaga' -02)
Samplg Cusntity 1 ]
Sampie Conadrion : 0K
Samping Mothod © ITLSOP-T 301
Name of he Sample Coli j Qfficer : Han Shankar Kushwaha
OBSERVATIONS.
Ambient ar temperature ( C) T 226
Stack gas temperature (G} 168
Stack gas velocity (m/s) average : 1018
Duration of sample codectron {mnutes) ; 2B
Srack diameter at samphng pomt, (m) : 36
iHewght of stack from ground/ roof level, (m) : 70
Ainy Other Informaton (Voo metnic flow raie) 241253 99 (Nm3/hr)
Test Rasults
SN | Parameter(s} T Results | Regulatory standards Test Method (S)
" Pariiculate Matter mgidm” 87 | 30 IS 11255 (Part 1) 1985
Note: - “CPCR Industrial Specific Standard vide Notificatian no. 444, Date 25.08.2014
Fnd of the Report-——
authorized Signatory
M: Kailash Chandra Bhatl
Chenca) Dvsciplne
@b
&
~
v W
£ &
e
?’ <
@ X
a e 10 1 X e + g 2 Tatal ability of our laboratory i3 bmited fo the voicad amount 3 Sampe will e desiroyad afler
sl 3o of st cemLEaiL eSS olrensse spetibed 4, Report is notl to be preduced wholly o (0 part as an evidence m ihe court of law

and should not be used in any advertising media without the permission in writing fmrq laboratory. 5 in case of amy recon
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A Govemment Approved Laboratory
Test Report
SSuod lo LR Number TC1373526300000782€
ACC LIMITED GAGAL CEMENT WORKS Report Issve Date 27/03:2026
P.O. BARMANA DISTT BILASPUR- 174013 Sample Recept Date 2340312026
thiE) Analysis Date 230312026 fo 27/03:2026
Job Order No & Date 26300000782 & 23/03/2026
Work Order No & Date NA,
Nature and Desernption of © unpie Stack Emission Sampie
of Sampio Arr Sample

Date & Tme of Sample Collachon
Locaton / Source of Sample

Sample Quaniity

Sample Cond.ton

Samping Melhog

Namae of the Sampie Colteciing Officer

OBSERVATIONS:
Ambent dir lemperature |
Stechk gas temperature (CC)

Stack gas veoiccity (m/s} average

Duration of sample collection (mmites )
Stack dameter at sampling paant, ()
Harght of stack from ground’ roof level {m)

Any Other Information (Volumetric flow rate)

SN
1 Particulate Matter mg/Nm”

Parameter(s)

21/03/2026 & 0557 pm

Cement mill (03 & 04) (Gagal-02)
D1

QK

ITLISOP-7 31

Han Shankar Kushwaha

213

&6

17 18

25

22

338

187248 54 (Nm3rr)

Test Results
Results’ Regulatory standards *

135 | 30

Test Method (S)
1S 11255 (Pan 1) 1985

Nate: - *CPCB industrial Specific Standard vide Natification no 444, Date 25.08.2014

==t nd of the Repon —
vt
Autnionzed Signatory
Mr <ailash Chandra Bhz!!
Cherecal Dhizichng
*@
.\.((\
e gf‘/ e
P‘ o
< 3%
- O ‘\1_0
NITE 1 The resyts are relaled (0 e tagte \@Q Wy 2 Total labiiily of pur laboratory s linnted to the invoiced ameunt 3 Sampe wil et destroyed pher
% "o ine 1t oF 1380 oF Lagt mu.&#; SR nerwese specred 4. Report s notto be produced wholly or in part as an evidence i the court of law

angt should not be used in any adverlising media without the PRITISSIN in wiiting from labaratory. 5 1 case of any recortimation of e contents of the test

e I LT

B Sgildie v OF G TCSL CDON & e 15 Cavs of thie Stue of he Bl Epon

Praa v -4

Ghalori Gate, Patiala 147001, Punjab, (Indiq)

Phone: 0175-2320175 (a.m.-5 p-m.),

CIN: U71200PB2023PTC0O59805

8195071558, 9915584242, 9872584242; Email: info@itich.com
ITLF-7.8/04
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and shoald not
« i poaw, Lomact the suhDsed § gaony of tre test

ITLCH Labs Private Limited %)
e i/
(formery known as Industriod Testing Laboratory and Consulting House) {‘1? & ‘fi
A Govermnment Approved Labosatory LA
Test Report
ULR Number - TCA373526300000733F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date : 27103/2026
P.0. BARMANA DISTT BILASPUR- 174013 Semple Receipt Date . 230310026
L Anaiysis Date 23032026 t0 27032025
Job Order No & Daie ;26300000783 & 2310342026
Work Order No. & Dafe : NA
Nature and Descnphion of Sampic Stack Emission Sample
Type of Sample Air Sampie
Carz & Tare of Sample Col chon 21/03/2026 & 04 45 pm
Localon ! Source of Samgple VRMIKILN (Gagal -02)
Sample Quanlity 01
Sampte Conditron oK
Samging Method ITL/SOP-7 3101
Name of the Sampie Collecting Cfficer Han Shankas Kushwaha
OBSERVATIONS:
Ambicat air femperature. () 218
Stack qas tompersture {70 106
Statk gas w0y (mfs) averaqe 2525
Durahon of sample colfechion (nunules) 80
Stack diameter at sampling point. (m) 34
Herght of stack from ground/ roof lovel (m) 122
Any Other Information {Volumetnc flow rate) 22717 41 (Nm3hr}
Test Results
SN Pazameter(s) J _ﬁé?si.l‘lt?T Regulatory standards * Test Method {3}

1 Particulate Matter mg/Nm” 102 | 30 IS 11255 (Part 1) 1988

2 Sulphur dioxide (50,) mg/Nm’ F 2 - W9 TL/SOP-SE/01-062023
iy : - S srrroe

3 Oxides of Ntrogen mgitim® 420 | 800 ITL'SOP-SED1-04 2023

Nota: - ‘CPCE Industrial Specific Standard vide Notification no. 444, Date 25.08.2074

tnd of the Report-~--

sutnonzea Signalory
M Kalash Chandra B0

Cremscal Disopine

E G
<° v
LI Tme corons are reialed o toe edted dems only 2, Total llabality of our laboratery is imited to the invoiced amount 3 58mps wil bo uestoyed a%er

5 d4vs ‘rom ho Gate of issue of lest caclificale uniess olherw.se spechad 4. Repart
ba us#d in any advertising media without the permiasion in writing from fabaratory. 5 In case of an
eport win 15 gays of the issue of Ihe est repon

i& not to be prodoced wholly o in part as an evidence in the court of taw
y recorfiomabon of e conlens of the st

ans 1ot 1

Ghalori Gate, Patiala 147001, Punjab, (India)
Phone: 0175-2320175 (9 a.m. - 5 p.m.), B195071555, 9915584242, 9872584242; Email: info@itich.com

CIN: U71200PB2023PTCO59805

ITLF-7.8/04
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(formerty known as Industial

1556

Private Limited

Testing Lobowstory and Consulling Houza)
A Government Approved Laboratory

204

‘ssued fo
ACC LIMITED GAGAL CEMENT WORKS

P.G. BARMANA DISTT BILASPUR- 174013
(P}

Nature and Descnption of Sample
Type of Sample

Date & Time of Sample Coilechon
Locafion / Source of Samp

Samgle Quannty

Sampile Condibon

Samping Method

Name of Iha Sample Collecung Officer

OBSERVATIONS:

Ambent air temperatie ("C)

Stack gas temperature (Cj

Stack gas velocdy (m/s). avwrage

Duration of sampie collectivn (miiules)
Stack ciameter at samphng pomt. (m)
Hrewyht of stack from ground roof level (my)
Any Other Information (Volumetnic flow rale)

SN Parameter(s} ]

%
3

2 | Sulphur dioxide (50;) mg/iNm® |
3 Oxides of Nitrogen. mg/Nm’

Test Report

Partculate Matter mg/Nm® |

1

ULR Number

Report Issue Date
Sample Receipt Date
Analysis Dale

Jab Order No & Date
Work Order No & Date

Stack Emission Sampie
Air Sample

22/03/2026 & 1040 am
RABH (Gagal -01)

01

0K

ITLYSOP-7 3101

Han Shankar Kushwaha

24 3

149

19 39

30

425

156

671090 90 {(Nm3ihr)

Test Results

Results | Regulatory standards * |
12.8 30

|
- =

55

b nd gl the Repont

.\(c\'\"-e'é
A AN
Cro V/ yot

W 65@@

1S 2E¢3 oM the dale of ssus O Ws1 Cer  ate unle:
and should not be used in any advedtising med

O
1 Ihe resutts are rclatogto e 4 s=d ams onl \i&al liability of our |abaratory is limiled to the (nvoi
Mm-w epaafed 4 Reportis not to be produced wiol
hout the permission
'CPCALIS eQued please cortact the authorized sgumory of the 1ast reporl withon 15 days of the issue of the st repon

| ) 100

506 | 800
- - i — | S

Note: - *CPCH Industriaf Specific Standard vide Notification no. 444, Date 25.08.2014

TCG1373526300000788F
2710372026

23032026

23372026 1027032026
26300000788 & 23/03/2026
NA

Test Method (S) |
IS 11255 (Part 1) 1985
ITL/SOP-SE/N1-06 2023
ITLSOP-SE/O1-04 2023

1

B

Authorized Signatory

tr <=lash Chandra Bhati
Chemcal Dcphre

Cod amount 3 Samwpie wil be destroyed after
ly oF in part an an svidance in the court of faw

In writing from laboratory. 5 n case of any reconfirmateon of the contents of the lest

aa-.ﬁ o L)

Ghalori Gate, Patiala 147001, Punjab, (Indiq)
Phone: 0175-2320175 (9 a.m. - § p-m.}, 8195071555, 9915584242, 9872584242; Email: info@ilich.com

CIN: U71200PB2023PTC059805

ITLF-7.8/04
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l ® » - s f"“&‘}
abs Private Limited (&%)
(formerly known as Industrial Tesling Laboratory and Consulting House) "%ﬁ: 7 14
A Govemment Approved Laboratory I
Test Report
Issued ! ULR Number © TC1373526300000789F
ACC LIMITED GAGAL CEMENT WORKS Heport Issue Date s 271032026
P.0. BARMANA DISTT BILASPUR- 174013 Sample Rece:pt Date . 230212026
H ’ ) L .
) Analysis Date . 23032026 to2703/2028
Job Order No & Dale ;26300000739 & 23/03(2026
Work Order No & Date o NA
Nature and Descoplion of Sample :  Stack Emission Sample
Type of Sampke r Air Sampie
Dare & nme of Sample Collechon 1 221032026 & 09 50 am
Location/ Source of Samphe :  Cooler ESP (Gagal-01)
Sample Quanhty 1 01
Sampic Condition 0K
Samping Method POITWSOP-7 3/t
Name oi the Sample Colfecting Cfficer I Han Shankar Kushwaha
DOBSERVATIONS:
Asbrent an temperalure (“C) 221
Stack ges tempetature. (O D174
Stack gas velocity (m/s). average > 989
Duraton of sample colfeci {minules) z 28
Stack drameler at sampling .oint {m) T3
ieeght of stack from groundg: roof lovel (m] + 35
Ay Other Infarmation (Yolumetnic flow raie) ;171958 16 (Mm3hr)
Tesi Results
SN Parameter(s) Results| Regulatory standards © =~ Test Method (S)
1 | Particulate Matter mg/Nm° | 83 | T o | 1S 11255 (Part 1) 1985
Nata: - 'CPCB Industrial Spocific Standard vide Notification no. 444, Dafe 25.08.2014 T =
~—--—-End of Ihe Report——-—-
W\
suthonzed Signatory "
\ir Kailash Chandra Bna

Chermcal Discpline

\,'\
: o
X M@\@o

o( O
? oca’
R
2148 §7¢ reignea 1o the tested e < onis 2 Total liability of our labaratory is lmited to the invoiced amoun’ 3 Sample « @ D& 2€sU0ved phes
Y ads s O 5308 Ol lest oo Ao urkess sihmaise spectied 4. Report is not to be praduced wholfy of in part a8 an gvidence wn the court of law

and should 1ot be used 1n any advertis 4 media without the permission in writing from faberatory. 5 1n case of any recontmabon of the conrecis of D2 1est
(TEor S BOLER peBte Sonlact *he aut  sed signatory of the fest repcrt wabin 15 days of the asue o the st repodt

Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175 (2 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Email: info@itich.com
CIN: U7 1200PB2023PTC0O59805 ITL'F-7.8/04
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ITLCH Labs Private Limited

(lermerty known as Industrial Testing Laboratory and Consuiting Housa)
Laboratory

A Govemment Approved
Test Report
ISsued (o Test Raport No. ITL2618300018
ACC LIMITED GAGAL CEMENT WORKS Report Issuo Date 27132026
P.O. BARMANA DISTT BILASPUR -174013 Sampie Recepi Dale 211032028

{HP) Analysis Date 217053/2025 0 27/03/2026
Job Order No. & Dale :  ITLI2610300018 & 210312026
Work Order No & Date - NA

Nature and Descrption of Sample Ground Water Level Monilonng

I'vpe of Sarmiple Waler Sampls

Date & Tima of Sampie Coltection 21/0312026 & 02 25 pm
Localon / Source of Sarmple Lime Stone Stacker
Sampre Quaniity a1

Sample Condihon OK

Sampiing Method ITLSOP-7 3/01

Name of the Sample wWecting Officer
Any Other Information {if any)

S.N  Parameter (s)

Harr shankar Kushwaha
NA

. TestResults
Results

Test method (S)
ITL/SOP/W-02 2024

1 Ground water level of plezometer meters 49 26

~eeemeEnd Of the report-— — ..

AT
“uthonzed Signalory
Mr aitash Chandra Bhatt

{Chamical Di.s:ipline}

+ t d
@
P~ yoty
£ -g“a
L The esus ,?,Q-M WS 1M fengian (i ms ;éé..s}ulal labilty of our laboratory is imited Lo the invoiced amount. 3 Semple wil b den ioyed
e 1T davs from e date of $5u0 of weal cortfic Tess otherwise speefad 4 Repert is not o be producad wholly or in part ws an svidence in the court

of law and shauld nol Be used in KAy & media without the permission in writing from taboratory. 5 10 cage of any feconiimaton of e contenty
H the lest report 3 e qured Moase tontad e authon.red sgnacty of IFe ks rapor wilhn 15 days of e issue of the tes| epon

Ghalori Gate, Patiala 147001, Punjab, {India)
Phone: 0175-2320175 (9 am. - 5 P.m.), 8195071555, 9915584242 9872584242; Email: info@itlch.com
CIN: U71200P82023PTC059805 il
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ITLCH Labs Private Limited

(formerly known as Industriol Testing Loboratory and Consulling Houss)
A Govemment Approved Laboratory

207

Test Report
SSuea Tast Report No. © ITL2610300012
ACC LIMITED GAGAL CEMENT WORKS Repor! issue Dale ;27032026
P.O. BARMANA DHISTT BILASPUR 174013 Sampie Recespt Date o 21032026
{HP} Analysis Date ;o 210302026 ‘o 27/0372026
Job Order No & Dale o ITLIZ2610300019 & 21/03/2026
Work Order No & Dale @ NA
Nature and Descrphon of Sample 1 Ground Water Level Monitoring
Type of Sample ! Water Sample
Daiz & Time of Sample Collection ;. 21/08/2026 & 02 42 pm
Locanon / Source of Sampie 1 Near Fly Ash Ganfry
Sample Quanhity S
Sample Conditicr : OK
Samping Method ;o ITUSOP-7 201
Name of the Sampie  ollecting Officer : Han shankar Kushwaha
Any Other Informatton (if any) T ONA
. TestResults HpRS—
S.N  Parameter (s} Resulis | Test method (S)
| Ground water level of piezometer, meters 6112 ‘ ITL/SOPMW-02 2024

<o ~Enid Of the report-——----

p\%@\w

“uthorized Signatory
Mr Kailash Chandra Bhatl

{Chemical Discipiine)

S
&
9, R
o &
! o)
< ' V‘U 2
3

LD 1 oo ipsuny ara related fo the teated vems only £ Total liability of cur faborztory is limiled lo the iavoiced amount 3 Sample & ha estoyed
'iu 15 33,5 Fom fre date of wsus O lest cenficate uniess einennise specihicd 4 Report is not 1o be produced wholly arn part as an evidence un 1ne tourt
of taw ang should not be vsed In any adverlising media without the permission in writing from laboratory. 5 0 case of any rscorfimation of the corterts
o the lest fepart s requirec plegse contact the authoized sgnatory of the 'est report within 15 days of the asue of e Wl rapont

T

Ge

Ghalori Gate, Patiala 147001, Punjab, (india)
Phone: 0175-2320175 (% a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242; Email: mfo itich.com
CIN. U71200PB2023PTC059805 ok
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ITLCH Labs Private Limited

(formerty known as ndustiol festing Laboratory and Consulfing Housa)
Laboratony

208

A Govemnment Approved
Test Report
Issued to Test Report Mo, 1 ITLI2610300020
ACC LIMITEER GAGAL CEMENT WORKS Report Issue Date 270372026
P.O. BARMANA DISTT BILASPUR -174013 Sample Recempt Dare ;21032078
(HP) Analysis Date 5 210032026 to 27032076
Job Order Ng & Date : ITL2610300020 & 21/03/2076
Work Order No & Date  :  NA
Nature and Descrption of Sampie 1 Ground Water Level Monitaring
Type of Sample i Water Sample
Dste & Time of Sample Coliection 1 21/03/2026 8 02,55 pm
Lacation / Source of Sample ¢ Near Main Gaie
Sampie Quanfity LM
Sample Condition i 0K
Samphng Method o ITLSOP-7 31
Neme of the Sampis  lecting Officer +  Hari shankar Kushwaha
Any Other Infarmatoa (if any) > NA
_ . TestResults .
§N  Parameter (s) Results Test method (S)
1| Ground water fevel af piezometer meters | 6442 | ITUSOPW-02 2024 -

—-End of the report: ——

g\

suthorized Signatory
Mr ¥ailaah Chandra Bhatl

[Chemical Discipline)

3 =
W
o
Pﬁ i (\é
o( 6\%
PR 4 roMTed 10 Uhe WAWIDG ey ol e Total Lig ¥ of our laboratary is hmiled ta the Invoiced amount. 3 Sampie wd o MLEOyed
atte i OO date of Ssue of 188 CErtlicala uniess o “e spacifing 4 Repon is not to be producad whally or in part as an evidencs in the court
of law and should not ke used in any adverlizing madia out the permussion in writing from labaratory 5 Incase of any recoafumason of e contents
Af the ‘il feport ¢ ‘equred please conlact he suthorized sgnawry of the lest report wilfin 15 days of the ssus of the et b ]

Tage * of 1

Ghalori Gate, Patigla 147001, Punjab, {India)

Phone: 01752320175 (9 a.m. - 5 p.m.), 8195071555, 9915534242 9872584242; Email: info@itich.com
CIN. U71200PB2023PTC059AN5 2
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ITLCH Labs Private Limited

fformerly known os Indusfrial Testing Laborotory and Consulting House)
A Government Approved Laboratory

Test Report
ssued fo Test Report No. o ITL2610300021
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date ;27032026
P.O. BARMANA DISTT BILASPUR 174013 Sample Recep! Date 21032028
(HP) Analysis Date o 200372026 to 274032026
Job Order No & Date o ITLI2610300021 & 21/03/2026
Work Order No & Date  : NA
Natire and Deseripta 1 of Sample . Ground Water Level Monitonng
Tyre of Sample T Waler Sample
Da & Time of Sample Coliection : 2V03/2026 & 0102 pm
Lacatcn / Source of Sample : Hospital
Sampie Quantity L
Sampie Condition : CK
Sampiing Method r ITUSCP-7 31
Name of the Sample Coliectng Officer ! Ha shankar Kushwaha
Arty Other Information (if any) T NA
_ TestResults .
S.N  Parameter (S) _ Results Test method {S)
Ground waler level of prezomeler meters 5712 ITL/SOPW-02 2024

---------- ~-End of the report-—---

AT

Autnonzed Signatory

M Kailash Chandra Bhat
{Chemical Discipline)

| Treeesulis are e ated 10 ine lzsted tems only 2. Total Uability of our laboratory is limited to the invoiced amount. 7 Samale wl be derstioyed
#1015 days from 1he date of maue of tesi certficate unless otherwise spechied 4 Report is not to be produced wholly or in part as an evidence in the court
of law and should not be used in any advertising madia without the parmiesion in writing from labaralory. 5 in case of ary reronfirma’ oo of e conkanty
't 1 SOCA A B0 B DHEBSA CONMACT M 1 IN0NIET Sgnatory o the les! report & e 15 days of the szue of the 13t repor

Page t o6

Ghalori Gate, Paticla 147001, Punjab, (India)
Phone 0175-2320175 (2 a.m. - 5 p.m.}, 8195071555, 9915584242, 9872584242; Email: infowitich.com

CIN U71200PB2023PTC059805 =
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ITLCH Labs Private Limited

[formery known as Industricl Testing taboratory and Consutting House)

210

A Govemment Approved Loboratory
Test Report
Issued fo Test Report No. v TL2610300022
ACC LIMITED GAGAL CEMENT WORKS Report issue Date ;27032026
P.O. BARMANA DISTT BILASPUR 174013 Sampie Receint Date ;2110322028
{HP) Analysis Date D 2032026 to 2T0X096
Job Ovder No & Date : ITL{ZB1030G022 & 271/03/2028
Wark Order No & Dala - NA
Nature and Descrphio of Sainplo * Ground Water Level Mon.tonng
Type of Sample © Water Sample
Dste & Time of Samp. Collection 1 2110342026 & 0213 pm
Location / Source of Sample ¢ JSQ Colony
Sample Quantity M
Sampie Condition 0K
Samphng Method > ITLISGP.7 3101
Name of the Sample Collecting Officer * Hari shankar Kushwaha
Any Otier information (if any) D NA
_ Test Results "
S.N  Parameter {(3) Results Test method (S)
1| Ground water level of piezometar meters | 5628 | ITUSOP/W-02 2024

e ~End of the report--- .

}q\k‘b\m'
suthorized Signatory
Mr Salash.Ghandig, Bhat

! The msuitg ?-d i st * only 2. Total lability of our laboratory is limited Lo the involesd amount 3 Sampw ol be destroyed
el 15 davs from tha %. Of 1138 of lest sad¥cate uniess ctherwse speciied 4 Report is nat 1o ba produced wholly or in part 2¢ an svidencs in the court
of law and should not be used iy any addertising media without the permission in writing from laborstery, 5 0 case of ar ¥ mconfrmaion of ihe conlents
of 1 mat 1e0S 3 requied please conag € AUIROAZED SIgraTory OF the les! report within 15 aays of e iasue of the test repon

Page 1 of 3

Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175(9am. -~ § P.m.). 8195071555, 9915584242, 9872584242; Email info itich.com
CIN. U71200PB2023PTCO59805
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ITLCH Labs Private Limited

{tormerly known ag Industrial Tesin i
g Laborgtory and € i
A Government Approved Laboratory Bk

Test Report
Issued (o Test Roport No. : {TL/2E830300168
ACC LIMITED GAGAL CEMENT WORKS Report Issug Dale ;280032026
P.O. SARMANA DISTT BILASPUR - Sample Recept Dale o 210312026
174013 (HP) Analysis Dale . 21032026 to 261032026
Job Order No. & Date : ITU2630300166 & 21/03/2026
Wark Order No & Date : NA

Nature and Descaption of Sample - Fugtive Emission

Iype of Sample : Fugitive Emission Sample

Dafe & Time of Sampl~ Codlection ;2041032026 & 03:25 pm

Locaton / Scurce of Sample :  Near Mamn Gale

Sample Quanity M

Sample Condibon : OK

Samgpling Method : ITU/SOP-7.3/01

Name of the Sample Cofecting Officer :  Hari Shankar Kushwaha

Any Other information (if any) o NA

Test Results
SN | Parameter(s} " [ Results | Regulatory | Test Method (S)
i Standards
) 4 + —
i Suspended Particulale Matter (SPM) pgim’ 7484 5000 15 5182 (Part4) 1399
End of ihe 1eport-
.ﬁ\ 'b\“
apenonzed S:gnatory
M Kailash Chandra Bhat
Chemical Discipiine
@b
&
‘\
V < " \vod
&
O @

‘ ?. .\1’@
HOTE ) Qgs ale retated © @Q‘S:-_‘ﬂ seims aniy 2. Total Hability of our laboratary is limited te the invorced arnount. 3 Sarrple Wil be dasKOySd
aftge 15 days T the daie of ssuypVest certficate unless otherwise spechisd 4 Raportis not to be produced wholly Of in part as an svidence mn the court
of Iow and should not be used i¥ any advertising media without the parmission in writing from (aberatory. 5 (0 casa of any reconriymehon of the corienls
A the (o4t rapon s required pease contact the authonzed sgnatory of the test repodt withm 15 days of the asua of e tesi repord

Page ol 1

Ghalorn Gate, Patiala 147001, Punjab, (Indic)

Phone: 0175-2320175 (9 a.m. — 5 p.m.), 8195071555, 991 : it info@i
i s ol ol ) i 5584242, 9872584242, Email '"'°“f*§.'"f:"l"“.°.m
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ITLCH Labs Private Limited

lformerty known as Industial Testing Laboratory and Consuliing House)

212

A Govemment Approved laboratory
Test Report
'ssued lo Test Report No. : 1TLI2630300167
ACC LIMITED GAGAL CEMENT WORKS Report issue Date ;26032026
P.0O. BARMANA DIST1 BILASPUR - Sample Recept Dala L 210372026
174013 (HP) Analysis Date I R1NI2026 1o 26/03.2026
Job Order No & Date ¢ ITLZ630300167 & 2110312026
Work Order No 8 Date  : NA
Nature and Description of Sample *  Fugitive Emission
Type of Sample : Fugtive Emission Sampie
Date & Tume of Samypic Collechon ¢ 20/0%2026 & 03 29 pm
Locakon / Source of Lample I AFR & Raw Mili
Sample Quanhty SO}
Sample Conduron o OK
Sampiing Method ©ATUSOP7 3101
Name of the Samplo Colecting Officor 1 Harn Shankar Kushwsaha
Any Other Information (if any) . NA
Test Results
SN  Parameter(s) | Results | Regulatory | TestMethod (S)
Standards
1 Suspended Partculate Matter (SPM), pg/m’ 1888 | 5000 iS5 5182 (Part 4) 1999
End of the 1epan

TALL L
Luthorized Siynatory
Mr Kailash Cnandra Bhatl
Chemical Discipling

S
i " = \)\'Eged nems only 2. Tota liability of Gur labosatory is limited {o the invoicad amount. | Sampw w il be destioyad
atter 15 days from the Jake of ssua?“ esicorbiicate untess nthewise soecfed 4 Reportis rotto be produced whally or in part a3 sn evidence in the cour
of law and should not be used in &ny advertising media without the permiaglan in writing from laboratory. § in case of any recenfrmabion of e consenls

e estrepont s requred  please coract the authorzed signatory of the sl reoor within 1§ days of the sgue of Bie 18l report

Page 1 of 1

Ghalori Gate, Patiaia 147001, Punjab, {India)

Phone: 0175-2320175 (?a.m. -5 p-m.), 8195071555, 9915584 i i
o U7]200p52023PTC059305 = 9584242, 9872584242 Email: info@itich.com
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Test Report
Issued to Test Regort No. : ITL/2630300168
ACC UMITED GAGAL CEMENT WORKS Report Issue Dale : 28037H28
P.0. BARMANA DISTT BILASPUR - Sample Receipt Date @ 2110372026
174013 (HP) Analysis Dale ;21032026 {o 26:03/2026
Job Order No. & Date . [TL2630300168 & 21032026
Work Order No & Dale  : NA
Watro and Descaption of Sanpe 1 Fugitive Emission
Type of Sample ¢ Fugibve Emission Sample
Date & Time of Sample Coltlecihon r 2040312026 & 0335 pm
Location / Sovrce of Sampie 1 Packing House
Sampla Quanity 01
Sairple Condibon ¢ QK
Samplng Method ;o IYLASOP-T 301
Nare of the Sample Collecting Officer 1 Harn Shankar Kushwaha
Any Other Informaktion (if any) : NA
Test Results
SN | Parameter(s) " Resuits | Regulatory | Test Method {$)
Standards
1| suspended Particulate Matter (SPM), ngim® | 1354 5000 1§ 5182 (Part 4) 1999

I-nd of the Report

A
authonzed Sgratory

Mr Kalash Chandra Bhatt
Chemxal Discphne

X2
N
N\~ o
i 4
@) o
P %
{ 2>
{,O 0"\1,
“OTE t Tha results a \)%;? d to the tesied sems only 2, Total liability of our laboratory is fimited to the invoiced amount. 3 Saopie will be desiroyec
att- 15 a8 o the ?‘ of maue of lest carvficate unless otherarse soechied 4 Report i3 not to be produced whoily ar in part as an evidencd in the court
of law and should not be used in any advertising radia without the permission in writing from laboratory 5 Incase of any reconfemation of the conients
o imp st gt 4 tequrEd MeEsE tact he gathonzed sgnalcry of the test repcit within 15 days of the asue of the leat (eport
Paja 1 2f1

Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: 0175-2320175 (9 a.m. - 5 p.m.}, 81950
sy o sl p.m.}, 71555, 9915584242 9872584242 Email lnto{:qjjﬂt_:r:.com
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ITLCH Labs Private Limited

A Governmeni Approved ory
Test Report
issuinf {o Fesi Repart No. 1 iTLI2630300169
ACC LIMITED GAGAL CEMENT WORKS Report issue Date ;260032026
P.C. BARMANA DISTT BILASPUR - Sample Receipt Date  : 210372026
174013 (HP) Analysis Date ;o 21032026 to 26/03/2026
Job Order No & Dais o ITU/26303040169 & 211032026

Work Order No & Date  : NA

Nature and Descnption of Sample : Fugitive Emission

Type of Sample :  Fugitive Emission Sample
Date & Time of Samp'e Colechon 1 20/03/2026 & 03 38 pm
Localion / Source of Sampia : Gypsum ang Fly ash
Sample Quarity o0

Sample Conditon i OK

Sampiing Method ¢ ITUSOP-7 31

Name of the Sample Collecting Officer ¢ Han Shankar Kushwaha
Any Other Irformation (if any} O NA

Test Resuits

SN | Parameter(s) ' | Resuits | Regulatory | Test Method (S)
| Standards
| ’ S l
1 Suspended Particulate Matter (SPM). ug/im® | 1267 5000 IS 5182 (Part 4) 1999
——End of the report—— -
%\bcb\%

~uthonzed Signatory

Mr Katash Chandra Bhatl
Chemical Discipine

-\‘e
\r\ | {fﬂ/
< \ig
(o) A\
PAUAS B4 184100 10 11 xR s oty 2 Total luability of cur laboratary is kmited 1o the nvorced amount 3 Sarpe ad b detioyed
afty days o the Jate of ssue  @RYEICALE Lnless otnerw e speced 4 Report is not 1a by produced wholly or in asrt as an sysiance in the court
of law and ghouid not be used in a&% advertiging madia without the permissian in writing fram faboratery. 5 /1 case of kny raconfemation of the contents

The st "Gpon i3 i8queed please comart the authonzed sgnattry of the 1est report withen 15 days of the saue of M Teet repon

Ghalori Gate, Patiala 147001, Punjab, {Indiq)

Phone: 0175-2320175 (9 a.m. - § p.m.), 8195071555, 9912564000 b e
CIN: U71200PB2023PTCO59805 ’ - 9872584242: Emait. info@itich.com
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A Govemment Approved Laboratory
Test Report
ssued to Test Report No. o ITLI2630300170
ACC LIMITED GAGAL CEMENT WORKS Repodt Issue Date @ 27032026
P.0 BARMANA DISTT BILASPUR - Sample Receip! Dale :  23X03/2026
174013 (HP) Analysis Date : 23032026 to27/0342026
Job Order No & Date - ITL/2630300170 & 2V03/2026

Work Order No & Date . NA

Nature and Descrption of Sample : Fugitive Ermission

Type of Sampie :  Fugtive Emission Sample
Daie & Time of Sample Collecton : 21032026 & 10:13 am

L acatian £ Sawrce of Sample 1 Main Crusher

Sample Quantity 0

Sample Condition r DK

Sampling Method D ITLSOR-7 3101

Name of the Sample (olfecting Officer :  Han Shankar Kushwaha
Any Other Informaton (f any) o NA

Test Resuits

SN Parameter(s) |“Resuits | Regulatory | TestMetnod (S) 1
Standards
| (U (. N | _ B,
|
1 Suspended Pai! culate Matter (SPM) ug/m’ 2834 5000 | 155182 (Part 4) 1889
e 1 | _._J,..__ — —— _— ——r—)
e eeeend of the reOft----—-——

autnonzed nnatory
W < alagh Chandra Bhatt

Chemical Qiscipiing

LEM/
¢of e;«%“am
el Toa reguits dre rewmted 10| ‘g:',-mms o'y 2. Votal liability of our labroratory is limited ta the invoiced amount 3 Sarices »4 be geptroysd
st “F 4aus o the dam of ssuPies cenfeate unless otterw se speched 4 Reportis not 1 be produced wholfy or In parl us an evidence in the court

of lase and shoutd nol be used in any sdverising media without the pecmigsion in writing from laboratory 5 1 case of gny fecontemano of e CONEns
7 e ot g R A0 pRease SOntatT The Bulhonsed s.gakary of the test report w ik 5 735 2f tha ssue of e el 1ot

Sage T ot”

Ghalori Gate, Patiala 147001, Punjab, (India)

Phone: G175-2320175 (9 a.m. - 5 p.m.}, 8195071555, 9915584242, 987 . j '
e il L , 9872584242, Email. info@itlch.com
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ITLCH Labg Private Limited

(formerty known as industria) Testing Loboratory and Consulting House)
A '-ﬂbom'l'ory

Govemmant Approved
Teést Report
Issucd {o Test Report No. D ITLI2630300171
ACC LIMITED GAGAL CEMENT WORKS Report (ssus Date 2703202
P.O. BARMANA DISTT BILASPUR - Sample Recept Date : 231032026
174013 (HP) Analysis Date 2 2310372026 to 2702026
Job Order No & Dale : (TLI2630300171 & 230372026
Work Order No & Date  : NA

Natura and Description of Sampic : Fugiiive Emission

Type of Sampie ¢ Fugitive Emission Sample

Date & Time of Sampie Colfection ¢ 21032026 & 10 35 am

Location / Source of Sample 1 Coal Stock

Sample Quantity : 01

Sampic Condibon T OK

Samphng Method ¢ ITLSQP-7 301

Name of the Sample Colfectmiq Officer * Han Shankar Kushwaha

Any Other information (if an W) : NA

Test Results
SN  Parameter(s) | Results | Regufatory | Test Method (S}
[ Standards .
1 Suspended Partculate Matter (SPM). pigim® 1243 2000 IS 5182 (Part 4) 1999
Erd of the report--— .
3.-\\5‘&?"
Lynalony
sutnorized B Bhatt
ash Chandra £
Mr M“'!Cthemncal Disciphine
: 1@6
A}
g
GC' T M O{‘i
¢©° BES
ROTE & Tha rasaus are retgred 1o y ems onfy 2. Tolal liabidy of aur (zhoratary is limiled {0 the invoscad amount 3 2#mga ol e oesiroyed

#'1er 15 days Yom the date of msue of cortlicate unless olarwise spacifed 4 Repart is nol to be produced whally or (R part as an evidence in the court
of law and should not be used In any advertiaing modia without the permission in writing from Isborstory. 5 1 cass of My recanisme bon of e conkents
# e est report @ raqused plerse contect tha authorzed signatory of the fmst report waltun 15 davs of the mswe of he leg report

Page 1 of 1

Ghaleri Gate, Patialg 147001, Punjab, {India}
Phone: 0175-23201] 75(9am. -5 p.m.), 8195071555, 9915584242, 9872584242 Email- info@itich.com
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ITLCH Labs Private Limited

(formerty known as Indusiriat Testing Loboratory and Consulting House)
A Govemment Approved Laboraiory

Test Report
{8sund o Test Repart No. ITLI2630300172
ACCLIMITED GAGAL CEMENT WORKS Report Issua Date 27032026
P.0O BARMANA DIST1 BILASPUR - Sample Receipt Date 2303/2026
174013 (HPF} Analysis Dale 230372026 to 271032026
Job Order No & Date TLI2630300172 & 231012026
Work Order No & Date  ; NA

Nature and Descaption of Sample
T'voe of Sample

Da's & Time of Samyic Collection
L ocanon / Source of Sampie

Fugitive Emission
Fugiive Enission Sample
21/03/2026 & 10.50 am
Chinker Stock Pie

Sampie Quanhly A i

Sampla Conditon : OK

Samphing Method D ITLISOP-7 301

Name of the Sample Collecting Officer Han Shankar Kushwaha

Any Other Information (if any) 1 NA

Test Results

SN Parametar(s) [ Results | Regulatory | TestMethod (S)
Standards
1 Suspended Partculate Matter (SPM) pgim’ 2241 | 5000 IS 5182 (Part 4) 1989
—ee-End of the Report— -

N

aytnonzed 5.gnalony

s Kailash Chandra Bhatl
Chemical Discipline

NOTE 1 The resuts Sted 1 @ tesied aems only 2. Total Hability of our laboratory is limited lo the invoiced amount 3 Sample el 08 dﬁlﬂ:ﬁtl
atter 15 da,s rem the Jate of asve sat cocificate unkeas otherwse specihed 4 Repert iz not to e produced wholty ar in part 23 an zvrdance in the court
of law and skould not be used (n 71y advertising madia without the germission n writing from laboratory 5 o cass of any reconiemator of Me CoMEMS
o1 'he tes! pOn S Fequeed Pase CoNlact the authonzad signatory of a test report witun 15 aays of Ine ssue of he test report

Page 1of 1

i Ghalori Gate, Patiala 147001, Punjab, (India)
hone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872584242: Email: info
CIN: U7 1200PB82023PTCO59805 IR RS
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A Govemment Approved Laboratory
J Test Report ’
e Test Report No. : ITL2830300173
ACC LIMITED GAGAL CEMENT WORKS Raport (ssua Date : 2Vi03r2026
P.C. BARMANA DISTT BILASPUR . Sample Receipt Date T 230372026
174013 (HP) Analysis Date 230312026 to 27/.032026
Job Order No & Date . ITL/2630300173 & 23/032028
Work Order No & Date  : N

Nature and Descrpica of Sampie

voe of Sample

Fugitive Emission
Fugitive Eniission Sample

Date £ Time of Sampie Colicclion 211032026 & 10 57 am

tocanon / Source of Sample Stacker Reclaimer Asrea
Smpie Quontity 01

Sampie Conditron OK

Samphng Mothod O ATUSOP-7 301

Name of the Samgle Colecting Officer > Han Shankar Kushwaha
Any Cther tnformabor if ary} O NA

SN Parameter(s)

Test Results

' Results | Reguiatary | Test Method ()
Standards

Susrended Patticulate Matter (SPM) pgim® | 124g 5000 1S 6182 (Part 4) 1598

of

1

End of the raparl-

M-
Authonized S:gnatory

Mr Kaidash Chandra Bhatt
Chemical Disciphine

® fahulls s B ine maled mins oniy 2. Tolal liakdlity of our laboratory is limited 1o the mvyokced amaurl 3 Sarpa o oe SHIUIved

W55 Jtherw se spectied 4 Report is not to be produced whaelly or in part as an #vidRnce i the cour
of law and should not be used in any sdvertising media withaut the parmissicn m writing from laboralory 4 In case o ANy recortemg hon
H the iost rasoe TTUUreEd please contact the authorzed sgnalory of Me st feport mithn 15 days of e wsus of tha es report

alter 15 agys o the daid of issue of a5t certhcate un

Jage 1 9b

Phone: 0175.2320175 (9 q m,
CIN. U71200PB2023PTCN5 080

Ghalori Gate, Palialg 147007, Punjab, (india)

5

~ 5 p.m.), 8195071553, 9915584242, 9872584242; Email info:

vitich.com
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